
 283  Matters  Under

 [  डा०  लक्ष्मी  नारायण  पांडेय  ]
 विदेशी  मुद्रा  भ्रजंन  के  लिए  काफ़ी  महत्वपूर्ण  है  भौर  जो
 किसान  इस  प्रनपेक्षित  वर्षा  भौर  ओ्ोलावृष्टि  से
 भयंकर  रूप  से  प्रभावित  हुए  हैं,  उन्हें  सरक्षंण  देना
 झ्रावश्यक  है।

 में  श्राशा  करता  हूं  कि  माननीय  मंत्री  महोदय
 इस  बारे  में  गंभीरता  से  विचार  करेंगे  झौर  किसानों
 को  राहत  पहुंचाने  की  कृपा  करेंगे  ।

 (ii)  CONDITION  OF  WORKERS  FROM
 MADHYA  PRADESH  WORKING  IN  HARYANA

 CANAL  COUSTRUCTION  WORKS

 SHRI  BHAGAT  RAM  (Phillaur):  It
 has  been  brought  to  my  notice  by  the
 Dist.  Committee,  CPI(M)  Karnal,
 Haryana,  that  more  than  20,000  wor-
 kers  of  Madhya  Pradesh  are  working
 in  Haryana  Canal  Construction  works
 under  conditions  of  bOnded  Jabour.
 They  were  brought  to  this  State  by
 different  contractors  on  commitments
 of  decent  wages  and  other  facilitics.
 But  now  they  are  being  paid  only
 fifteen  rupees  a  week  for  working
 more  than  ten  hours  a  day,  They  are
 forceg  to  live  on  the  work  site  in
 different  groups,  more  or  less  in  open
 air  or  in  small  tents  in  severe  winter
 and  rain.

 They  are  kept  under  —  strict  watch
 and  prohibited  to  meet  outsiders.
 When  they  go  outside  for  shopping
 etc.,  their  children  are  kept  with  the
 people  of  the  contractor  so  that  they
 may  not  be  able  to  flee  away.  Almost
 every  worker  is  forced  to  sign  for  loan
 of  thousands  of  rupees  against  their
 name.  Those  who  slightly  resist  to
 work  under  these  conditions  of  sla-
 very,  are  beaten  brutally.

 I  request  the  Government  to  con-
 duct  an  enquiry  to  ensure  justice  to
 these  unfortunate  poor  citizens  of
 India.  They  shoulg  be  liberated  im-
 mediately  from  the  clutches  of  the
 contractors,  Their  past  wages  should
 be  given  to  them  after  calculation  on
 the  prevalent  local  rates.  In  future,
 local  committtees  of  all  parties  at  all
 construction  works  should  be  made  to
 guarantee  them  wages  on  local  rates.
 All  the  loans  should  be  cancelled.
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 GENERAL  BUDGET,  979-80—

 GENERAL  DISCUUSSION

 MR.  SPEAKER:  The  House  will
 now  take  up  the  general  discussion  on
 the  General  Budget.  Mr.  Venkata-
 raman.

 SHRI  R.  VENKATARAMAN  (Mad-
 ras  South):  Mr,  Speaker,  Sir,  if  I  am
 disposed  to  look  upon  the  budget
 from  a  purely  party  point  of  view,  I
 should  welcome  it  because  it  is  the
 mest  unpopular  budget  ever  presented
 in  this  House  anq  it  wil]  hasten  the
 exist  of  the  party  in  power.  But  the
 budget  is  a  national  gocument.  It  is
 an  instrument  of  national  develop-
 ment  and  growth  and  it  contains
 policies  which  set  out  the  objectives
 of  improving  the  economy,  eradicating
 poverty  and  improving  the  standard
 of  life  of  the  masses  of  the  country.
 It  is  from  this  point  of  view  that  I
 propose  to  examine  this  budget  which
 our  elder  Statesman,  The  Deputy
 Prime  Minister  and  Finance  Minister,
 has  presented  to  the  House.  |  am  not
 given  to  denigrating  the  country  for
 the  sake  of  decrying  the  Government.
 The  Finance  Minister  has  stated  in  the
 budget  speech  that  the  performance  of
 the  Indian  economy  during  the  year
 is  a  matter  of  great  satisfaction,  a
 statement  with  which  subject  to  some
 qualifications,  I  will  agree.  It  is  true
 that  agriculture  has  maintaineg  the
 record  production  reached  last  year  of
 26  m.  tonnes,  Industry  shows  signs
 of  recovery  and  may  achieve  a  7  to
 8  per  cent  growth.  There  is  relative
 price  stability  in  respect  of  wholesale
 prices,  thanks  particularly  to  the  20  m.
 tonnes  of  food  grains  and  Rs.  5000
 crores  of  foreign  exchange  which  have
 held  down  the  wholesale  prices,  I
 would,  however,  like  to  remind  my
 friends  that  this  large  asset  was  not
 built  up  by  the  party  in  power,  but  is  in
 fact  a  legacy  from  the  previous  Gov-
 ernment.  I  mentioned  there  are  a  few
 qualifications  to  this  proposition.  If
 you  look  at  agriculture,  you  will  find
 that  it  has  reached  a  plateau.  stabili-
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 sing  around  25  m.  tonnes,  largely  on
 account  of  the  induction  of  science  and
 technology  in  the  past  in  the  field  of

 ‘agriculture.  If  you  further  examine
 the  position  of  agricultural  production,
 you  will  find  that  only  in  cereals  there
 has  been  a  purt.  There  is  a_  large
 shortfall  in  edible  oils  and  pulses  so
 that  we  cannot  take  a  complacent  view
 of  agriculture,  but  endeavour  to  in-
 duct  more  scientific  methods  of  agri-
 culture  in  order  to  improve  our  pro-
 duction.

 So  far  as  industry  is  concerned,  the
 growth  is  only  patchy.  If  you  look  at
 the  growth  in  industries,  it  is  notice-
 able  only  in  power  generation  and
 food  industries.  Even  in  power  gene-
 ration  there  has  been  growth  only  in
 hydel  projects,  thanks  to  the  good
 monsoon,  and  there  has  been  a  short-
 fall,  and  also.  deterioration  I  should
 say,  in  thermal  power  generation.  The
 other  basic  industries  like  steel,  en-
 gineering  and  coal  have  lagged  behind
 and  the  industrial  sector  lacks  vitality.

 The  price  stability,  which  was  men-
 tioned  as  one  of  the  points  in  favour.
 is  also  illusory.  While  there  has  been
 a  steady  feature  in  wholesale  prices,
 there  has  been  considerable  growth  in
 the  consumer  prices.  The  wholesale
 price  index  rose  by  less  than  ]  per
 cent.  On  the  other  hand,  the  consumer
 price  index  rose  from  32]  to  340  points,

 _a  growth  of  4.4  per  cent.  This  only
 shows  that  the  middleman’s  profit  is
 very  high,  and  that  the  high  price
 which  the  consumer  pays  does  not
 reach  the  producer.  Even  this  increase
 to  340  points  does  not  really  reflect  the
 real  growth  in  the  cost  of  living.  The
 working  class  cost  of  living  index  does
 not  include  many  articles  consumed  vy
 the  workers  and,  therefore,  it  does  not
 reflect  the  real  cost  of  living.  Second-
 ly,  and  more’  importantly,  in  the

 working  class  cost  of  living  index,
 food  and  clothing  are  given  greater
 weight,  higher  weightage.  So,  even  if
 all  the  other  articles  of  consumption  go
 up  very  high,  sky  rocket  in  price,  if
 the  prices  of  food  and  clcth  are  steady

 or  go  down,  the  cost  of  living  index
 will  not  show  any  increase  at  all.
 Therefore.  merely  to  rely  on  the  cost
 of  living  index  and  to  say  that  it  has
 not  gone  very  high  is  to  ignore  the  fact
 that  the  cost  of  tiving
 index  does  not  really  reflect  the  real
 cost  to  the  working  classes.  There  has
 been  a  great  demand  from  the  organi-
 seq  labour  in  this  country  that  the
 working  class  cost  of  living  index
 shoulg  be  revised  and  the  constituents
 of  the  basket  which  go  into  the  cost  of
 living  index  must  be  reviewed  to  in-
 clude  the  new  items  of  expenditure
 incurred  by  the  middle  and  the  lower
 middle  class.

 Another  matter  of  great  concern  to
 the  country  is  unchecked  expansion  in
 money  supply.  During  the  current  year,
 upto  l2th  January  J979,  the  increase  in
 money  supply  is  of  the  order  of  Rs.
 2.200  crores,  an  increase  of  2  per
 cent,  as  against  Rs.  1,299  crores,  an
 increase  of  8.l  per  cent  last  year.  lf
 you  take  the  three-year  period  from
 1976-77  to  1979-80.  the  money  supply
 would  increase  by  50  pe;  cent,  which
 is  g  very  serious  matter  for  the  stabi-
 lity  of  prices.  The  Economic  Survey
 admits,  and  I  quote  from  page  56:

 “If  a  monetary  expansion  of  this
 magn.tude  continues,  it  will  be  diffi-
 cult  to  entertain  hope  that  it  will
 have  no  impact  on  prices.”

 They  have  themselves  said  that  it  will
 have  a  very  great  impact  on  prices,
 they  put  it  negatively,  and  this  is  a
 matter  for  serious  cencern.  A  relative-
 ly  poor  harvest,  or  inability  to  import
 edible  oils  and  other  articles  of  con-
 sumption,  will  throw  the  economy  cut
 of  gear.

 The  next  point  which  is  a  matter  of
 concern  is  the  yawning  gap  in  our
 trade  deficits.  It  is  estimated  that  in
 the  current  year  the  trade  deficit  would
 be  of  the  order  of  Rs.  1,200  crores.
 Unless  this  trend  is  reversed,  the  for-
 eign  exchange  which  we  have  built  up
 over  the  past  few  years  will  be  eaten
 up  in  four  or  iive  years.
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 The  economy  on  the  whole  is  sound,

 but  the  management  is  poor.  I  shall
 substantiate  this  statement  with  re-
 ference  to  a  number  of  points.  Having
 had  a  very  good  monsoon,  having  had
 no  constraint  whatsoever  on  resour-
 ces,  on  foreign  exchange,  and  having
 made  an  appropriate  allocation  of  over
 Rs.  11,000  crores  last  year  for  the  Plan
 the  net  national  product,  will  increase
 by  only  3.5  per  cent—in  spite  of  all
 these  favourable  circumstances—as
 against  7.2  per  cent  last  year.  With
 a  growth  of  2.2  per  cent  in  our  popu-
 lation,  a  3.5  per  cent  growth  in  the
 national  income  will  leave  nothing  for
 the  improvement  in  the  standard  of
 life  of  our  people.  Compared  to  the
 4.5  per  cent  growth  which  is  envisaged
 in  the  Plan,  the  performance  in  the
 last  year  cannot  but  disturb  all  of  us.
 We  have  a  feeling  that  the  Govern-
 ment  are  sitting  like  a  miser  on  the
 assets  which  they  have  without  dep-
 loying  them  to  the  best  advantage.  In
 fact,  they  are  not  using  the  assets
 which  they  have,  intelligently  for  the
 improvement  of  the  economy  of  the
 country.  This  is  a  view  which  I  find
 has  been  recently  endorsed  by  Mr.  L.
 K.  Jha  when  he  delivereg  the  T.  T.
 Krishnamachari  Memorial  Lecture  at
 Madras.  It  is  reported  that  he  said:  -

 “It  was  a  pity  these  resources
 have  not  been  used  for  developing
 the  economy  at  a  faster  pace  instead
 of  being  invested  abroad  at  a  low
 rate  of  interest.  It  would  be  de-
 featist  to  argue  that  more  resources
 could  not  be  used.  Full  advantage
 of  the  present  possibilities  must  be
 taken  to  advance  audaciously  instead
 of  creeping  cautiously.”

 This  is  the  first  point  that  I  would  like
 to  mention.

 The  second  one  igs  related  to  the
 Plan  performance.  The  draft  Sixth
 Plan  provides  for  an  outlay  of  Rs.
 69,380  crores,  It  has  carefully  worked
 out  the  resources  that  should  be  raised
 by  the  Centre  and  the  States,  the  mar
 ket  borrowings;  and  the  deficit  which
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 could  be  faced  by  the  country  with-
 out  any  danger  of  affecting  prices.
 They  have  placed  this  deficit  at  Rs.
 2,226  crores.  We  are  aware  that  defi-
 cit  financing,  within  reasonable  limits,
 is  accepted  as  a  plan  resource  in  mod-
 ern  economic  theory,  but  the  Gov-
 ernment  in  the  first  year  of  the  Plan,
 1978-79,  budgeted  for  a  deficit  of  Rs.
 .050  crores,  ie.  nearly  50  per  cent
 of  the  entire  deficit  contemplated  in
 the  Sixth  Plan.  Last  year  J]  protes-
 ted  against  this  enormous  deficit  which
 was  equal  to  50  per  cent  of  the  entire
 deficit  which  the  Planning  Commis-
 sion  contemplated  for  the  whole  pe-
 riod  of  five  years,  but  to  our  horror,
 to  our  amazement  that  Rs.  1,050  cro-
 res  has  now  risen  to  Rs.  1,590  crores
 in  the  revised  estimates  excluding  Rs.
 550  crores,  as  my  hon.  friend.  Mr.  C.
 Subramaniam,  says,  which  have  been
 given  to  the  States.

 The  deficit  which  has  been  planned
 for  this  year  is  Rs.  1,355,  crores.  If
 you  add  up  these  two,  the  total  comes
 to  Rs.  2,945  crores.  that  is  Rs.  79  cro-
 res  more  than  the  deficit  which  is  con-
 templated  for  the  entire  Plan  period
 of  five  years.  The  balance  of  resour-
 ces  for  the  Plan  will  be  upset  and  the
 effect  on  prices  can  be  easily  imagin-
 ed.  There  are  three  More  years  to  go.
 It  looks  as  if  the  main  resource  for  the
 Plan  so  far  as  this  Government  is  con-
 cerned,  is  the  Nasik  Printing  Press
 and  not  the  resources  within  the  coun-
 try.  Nobody  seems  to  have  worried
 about  it  nor  about  the  consequences  of
 such  huge  deficit  overrunning  the
 Plan  itself.  The  Plan  is  based  on
 stability  of  prices.  If  that  is  going  to
 be  rudely  shocked,  then  the  entire
 Plan  will  fail.

 The  third  point  which  I  would  like
 to  refer  is  the  grewing  public  debt  of
 India,  The  Railway  Minister,  when  he
 was  replying  to  the  debate,  claimed
 that  his  Ministry  had  performed  seve-
 ral  thingg  better  than  the  previous
 Congress  Ministry.  I  should  like  him
 to  add  one  more  feather  in  his  cap
 and  that  is,  in  the  three  budget  which
 this  Government  has  presented.  they
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 have  equalleq  what  the  Congress  Gov-
 ernment  did  in  a  period  of  0  years,  a
 decade,  and  that  is  increase  of  public
 debt  of  India.  During  the  period  ‘1965.
 66  to  1975-76,  the  public  debt  of  India
 rose  from  Rs.  8000  crores  to  Rs.  20,451
 crores,  roughly  Rs.  12,000  crores.  From
 lst  April  977  to  3lst  March.  1980,  the
 public  debt  has  increased  from  Rs.
 22,745  to  Rs.  34,116  crores,  an  increase
 of  about  Rs.  1,500  crores.  It  is  indeed
 a  remarkable  achievement  and_  the
 Government  must  take  credit  for  it.
 The  result  of  this  public  debt  is  re-
 flected  in  the  interest  payments  that
 we  are  making.  In  the  budget  year
 ‘1979-80,  Rs.  26]  crores  would  be  paid
 as  interest  charges.  This  is  the  next
 Jargest  item  of  expenditure  after  de-
 fence.  Even  in  the  current  year,  the
 interest  charges  have  gone  up  by  6.9
 per  cent  as  stated  in  the  Economic
 Survey.

 There  is  bad  management  from  an-
 other  point  of  view.  The  public  under.
 takings  in  India  have  an  investment
 of  Rs.  2.800  crores.  Even  if  we  take
 an  average  Of  0  per  cent  return,  we
 should  be  earning  Rs.  280  crores  and
 this  earning  of  Rs.  280  crores  would
 have  rendered  a  taxation  of  Rs.  665
 crores  unnecessary  and  a  deficit  of  Rs.
 355  crores  unnecessary.  It  is  because
 of  the  poor  management  of  the  pub-
 Jie  sector  that  we  have  had  to  face  this
 huge  deficit  and  this  huge  taxation.
 The  public  sector,  in  the  last  two
 years,  had  really  turned  the  corner
 and  had  actually  started  earning  pro-
 fit.  It  is  only  in  the  last  year  that  it
 has  not  only  not  earned  profit  but  has
 ended,  or  will  end,  with  an  overall
 loss  of  Rs.  14  crores.  If  this  is  not
 mismanagement.  I  would  like  to  ask
 what  else  is.

 Then  I  come  to  the  next  point,  the
 disastrous  policy  of  gold  sales.  Last
 year  the  previous  Finance  Minister
 argued  very  strongly  and  vehemently
 in  favour  of  golq  sales.  We  pointed
 out  that  it  would  be  frittering  away
 the  assets  of  the  country  and  that  it
 was  totally  wrong  to  give  away  or
 part  with  gold  which  forms  the  na-

 tiona]  asset.  But  Mr.  Patel  was  very
 serious  and  he  said  that  he  would  re-
 duce  the  price  of  gold.  He  was  almost
 adamant  and  he  also  said  that  he
 would  control  smuggling.  But,  within.
 the  next  few  months  of  his  starting  the
 golq  sales,  the  market  price  of  gold
 went  up  higher  and  higher  than  the
 gold  price  tendered  at  the  auction  un-
 til  at  last  Government  themselves
 stopped  the  gold  sales.  There  is  a
 widespread  complaint  that  only  a  sec-
 tion  of  the  bullion  dealers  in  some
 parts  of  the  country  have  benefited  by
 gold  sales.  But  I  am  concerned  only
 with  the  national  loss.

 Gold  backing  to  our  currency  is  mi-
 nimal,  and  the  77  tonnes  which  consti-
 tute  the  Government  asset  could  have
 been  retained  as  additional  backing  to
 our  currency  and  that  would  have  en-
 hanced  the  prestige  of  our  currency
 abroad.  But  on  the  other  hand  the
 Finance  Minister  frittered  away  78
 tonnes  of  gold.  I  am  glag  he  has  stop-
 ped  at  that  and  hag  not  gone  further
 because  I  was  afraid  that  he  might  not
 do  it.

 This  is  what  Mr.  Patel  said  in  the
 last  debate:

 “On  the  question  of  gold  sales,  Shri
 Venkataraman  has  described  me  as
 the  prodigal  son  of  India.  I  have
 not  the  slightest  doubt  that  he  will
 the  honest  man  that  he  is  describe
 me  at  the  end  of  the  year  as  the

 provident  son  of  India.”

 Then  I  interjected  to  ask:  ‘Provident
 or  prudent’,  and  Mr,  Patel  said:  ‘Pro-
 vident  and  prudent’,

 Then  he  went  on  to  say:

 “T  must  reiterate  that  the  Govern-
 ment’s  intention  in  commencing  gold
 sales  is  primarily  to  fight  and  to  end
 the  evil  of  gold-smuggling.  This
 evil  has  hag  a  very  pernicious  influ-
 ence  on  the  economy  and  has  en-

 courageq  law-breakers,  black-mar-
 keteers  and  foreign  exchange  rack-
 eteers,  I  am  confident  that  we  shall
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 succeed  in  ending  once  and  for  all
 the  evils  of  gold  smuggling,  and  our
 Success  in  this  respect  will  convince
 even  Shri  Venkataraman  that  the
 Government’s  gold-sales  policy  is
 sound  and  should  be  pursued  in  a
 sustained  manner.”

 The  honest  man  that  Mr.  Patel  is,  I
 think  he  has  left  the  job....

 AN  HON.  MEMBER:  He  has  been
 sent  back.

 SHRI  C.  M.  STEPHEN  (Idukki):  He
 has  been  smuggled  out  of  the  job.

 SHRI  R.  VENKATARAMAN:  I  now
 come  to  the  budget  proposals.  At  the
 outset  I  must  point  out  that  the  total
 burden  on  the  people  is  over  Rs.  .000
 crores  and  not  Rs.  620  crores  as  mén-
 tioned  in  the  budget.  I  give  the  details
 now.

 ‘

 The  direct  taxes  in  the  Budget  year
 —Rs.  58.6  crores...

 MR.  SPEAKER:  Just  a_  minute.
 please.  Unless  Your  Party  wants  to
 give  you  more  time,  you  have  already
 taken  25  minutes.

 SHRI  R.  VENKATARAMAN:  How
 much  time  I  can  take—I  do  not  know.
 I  can  cut  my  speect:  to  size  any  time,
 Sir.

 MR.  SPEAKER:  I  do  not  know.  I
 will  cut  the  numbers  later.

 SHRI  C.  M.  STEPHEN:  Let  him  he
 given  some  more  time.

 MR.  SPEAKER:  It  will  be  useful.  I
 only  wanted  to  know  how  I  am  _  to
 adjust.

 SHRI  O.  V.  ALAGESAN:  (Arko-
 mam):  Sir,  in  the  olden  -days,  the  Op-
 position  used  to  be  given  much  mcre
 time  than  it  is  being  given  now.  What
 ig  thie—calculating  of  minutes?
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 MR.  SPEAKER:  Now  we  are  hear-—
 ing  Mr.  Venkataraman.

 SHRI  R.  VENKATARAMAN:  I
 said  that  the  total  burden  this  year  js:
 over  Rs.  000  crores  and  I  was  giving
 details.  The  direct  taxes  account  for
 Rs.  58.6  crores,  indirect  taxes—Rs.  606.
 4  crores,  compulsory  deposits—Rs.  160:
 crores,  hikes  in  railway  fares  and
 freights—Rs.  78  crores  and  postal
 increases—Rs.  58  crores.  It  comes  to
 over  Rs.  060  crores  and  in  a  full  year
 it  will  be  over  Rs.  00  crores.

 Even  after  this  massive  central  taxa-—
 tion—I  will  deal  with  one  point—the.
 Central  Plan  budget  provision  hardly
 goes  up  by  Rs.  300  crores.  Please:
 mark  my  words—the  Central  Plan
 Budget  provision  because  the  Central
 Plan  consists  of  the  Budget  provision
 as  wel]  as  internal  resources.  But,
 when  you  are  taxing,  you  must  take
 into  account  only  the  Budget  provision
 for  the  Plan  and  if  you  look  at  it,  it
 is  only  Rs.  300  crores.  It  goes  up
 from  Rs.  4250  crores  in  1978-79  to
 Rs.  4808  crores  in  1979-80.  Even  if
 you  take  the  national  plan  as  a  whole,.
 the  increase  in  the  Plan  expenditure  is

 only  Rs.  852  crores  and  for  this  addi-
 tional  taxation  is  going  to  be  raised
 by  the  States.

 Sir,  ever  since  the  Janata  govern-
 ment  came  to  vcwer.  the  increase  Wy
 the  National  Plan  expenditure  has
 heen  steadily  going  down.  For  in-
 stance,  in  the  Subramaniam  Budget  of
 J976-77  the  increase  in  the  Plan  ex-

 penditure  over  the  previous  year  was
 1  ner  cent.  In  1977-78  it  was  27  per
 cent,  In  1978-79  it  was  7  per  cent.
 and  in  this  year  it  is  a  bare  7.4  per
 cent  increase.  Even  allowing  for  the
 transfer  of  a  sum  of  Rs.  835  crores  as
 committed  expenditure  to  the  Plan,
 the  total  sum  of  Rs.  600  crores  is  far
 less  than  the  resources  raised  for  the

 Plan—namely,  Rs.  000  crores  by  way
 of  levies  and  Rs.  350  crores  by  way
 of  deficit  financing.  You  raise  Rs.
 2500  crores  by  way  of  resources  in
 order  to  expand  the  Plan  of  the  coun-

 try  by  Rs.  800  or  Rs.  600  crores.  Is
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 it  worthwhile  taxing  the  people  for
 such  a  small  thing?  It  looks  to  me,
 Sir,  that  we  are  really  burning  the
 house  to  roast  a  pig.  Sir,  we  are
 frittering  away  our  resources  without
 corresponding  advantages  to  the  peo-
 ple.  Actually  this  shows  that  the  ad-
 ministrative  expenditure  is  swallow-
 ing  up  all  the  sacrifices  that  the  peo-
 ple  of  the  country  are  making  for  the
 sake  of  development  in  the  country.

 Ww.  59  hrs.

 {[Mr.  Deputy-SPEAKER  in  the  Chair]

 The  Finance  Minister  has  stated  in
 his  Budget  speech  that  he  has  three
 objectives  before  him  viz,  minimising
 of  disparties  in  incomes,  increasing
 production  and  eliminaiion  of  waste
 and  elimination  of  unemployment  and
 under-employment  by  _  stimulating
 agriculture  and  small-scale  induftries.
 It  is  necessary  to  examine  the  Budget
 proposals  from  this  point  of  view.
 The  Budget  lays  emphasis  on  agricul-
 tura]  development  and  rural  indus-
 tries  but  in  absolute  terms  the  amount
 allocated  to  agriculture  is  not  so  stun-
 ning  as  has  been  mentioned.

 The  plea  that  it  is  a  kisan  budget  is
 not  really  borne  out  by  the  figures.

 3  hrs.  शा

 It  is  said  tha:  a  pride  of  place  has
 been  given  to  agriculture.  But  the
 allocation  for  agriculture  and  rural
 development,  is  Rs.  ,8l]  crores  as
 against  Rs.  1,754  crores  in  1978-79  a

 magnificent  increase  of  57  crores
 Even  some  of  the  programmes  such  as

 drought  prone  area  programmes  have
 been  cut  down  and  pruned  and  reduc
 ed  from  Rs.  76  crores  to  Rs.  59  crores
 The  only  area  in  which  a  great  deal  of
 concession  has  been  given  in  the  agri-
 cultural  sector  is  by  way  of  tax  con-
 cessions  to  the  tune  of  Rs.  209  crores
 by  reduction  in  the  excise  duty  on

 fertiliser,  light  diesel  oi]  .and  unma-
 nufactured  tobacco.  But.  these  very
 concessions  will  not  minimise  the  dis-

 parity.  in  the  rure]  area  but  it  will
 accentuate  the  disparity  between  the
 rich  agriculturists  and  the  poor  agri-

 culturists.  It  is  common  knowledge
 that  only  bigger  farmers  use  fertilisers,
 pumpsets  and  power  tillers  to  the
 small,  marginal]  and  the  poor  landless
 farmers,  they  are  of  no  use  to  them,
 It  is  wellknown  that  the  benefit  of
 the  massive  investments  on  agricul-
 ture  in  the  past  several  plans  have
 gone  to  the  richer  farmers,  They  have
 not  contributed  their  legitimate  share
 to  the  developmental  effort.  The  rich
 do  not  cease  to  be  rich  because  they
 are  living  in  the  villages;  nor  cam  ‘the
 rich  claim  all  the  benefits  begause
 they  are  agriculturists.  Consideting.
 that  5  per  cent.  of  the  farmers  own  or
 control  sixty  per  cent.  of  the  culti-
 vated  areas  and  80  per  cent  of  the
 marketable  surplus,  the  benefit  of
 the  concession  will  clearly  go  to  the
 welltodo  farmers.  Sir,  I  would  like  to
 quote  the  Planning  Commission  in  this
 regard.  The  Planning  Commiseion,  in
 its  report.  has  stated  as  follows:—

 “According  to  the  Agricultural
 Census,  15  per  cent  of  cultivators
 accounted  for  60  per  cent  of  the
 to‘al  operational  net  cultivated  area
 in  970-71.  A  major  share  of  higher
 agricultural  incomes,  therefore,
 must  have  accrued  to  a  small  pro-
 portion  of  cultivators  constituting’
 the  upper  strata  of  rural  society.
 But  these  incomes  remain  untaxed
 while  similar  urban  incomes  are
 subject  to  substantial  taxation.  Pro-
 gressive  taxation  of  these  incomes
 at  rates  comparable  to  those  paya-
 ble  by  non-farm  earners  is  now  es-
 sential  in  order  to  secure  horizontal
 equity  as  between  the  taxation  of
 agriculturists  and  non-agriculturists,
 and  to  reduce  the  disparity  between
 the  less  affiuent  and  more  affluent.
 section;  of  the  rural  community  it-
 self.”
 Now,  in  the  face  in  the  toath,  of

 this  declaration,  concessions  are  given
 and  they  are  said  to  be  in  favour  of
 the  rural  population,  the  poor  popu-
 lation,  whereas  it  is  actually  in  favour
 of  the  rich  population  among  the  rural
 areas

 Sir,  instead  of  giving  concessions  of,
 Rs.  200  crores  in  taxation,  if  the  same
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 amount  had  been  invested  on  rural
 development.  it  would  have  provided
 more  employment  to  the  unemployed
 persons.  The  tax  concessions  benefit
 only  tax  payers  the  haves  and,  on  the
 other  hand,  the  investments  on  rural
 development  will  benefit  the  havenots,
 namely,  the  unemployed.’  Therefore,
 even  if  this  Rs.  200  crores,  instead  of
 its  being  wasted  by  concessions,  had
 been  diverted  for  the  rural  develop-
 ment  programmes,  it  would  have
 brought  far  more  employment  than
 in  the  past.

 This  dichotemy  ‘that  rural  people
 are  poor  and  the  urban  people  are
 rich  by  reductio  ad  absurdum  will
 mean  that  the  kulaks  are  poor  and
 entitled  to  relief  from  taxation  and  the
 slum  dwellers  are  rich  and  they  can
 be  soaked  with  taxes.  It  is  this
 senseless  philosophy  that  has  been  the
 undercurrent  of  the  budget  ang  that  is
 a  thing  which  has  vitiated  the  budget
 itself.  This  country  has  seen  several
 conflicts;  we  have  religious  conflicts;
 we  have  caste  conflicts;  we  have  class
 conflicts  and  tensions  and  we  are  add-
 ing  One  more  conflict.  That  is  the
 conflict  between  the  urban  and  the
 rural  people.  Look  at  the  whole  pic-
 ture.  Now  we  find  that  the  entire  tax
 system  which  has  been  put  forward
 in  the  proposals,  in  the  direct  and  in-
 direct  taxes,  has  been  motivated  by
 this  class  feeling  that  the  urban  peo-
 ple  are  different  and  they  can  be  taxed
 and  the  rural  people,  big  or  small.  ir-
 respective  of  their  ability  to  pay  or
 the  tax—taxable  capacity—rnust  be
 given  all  the  concessions.

 I  shall  now  briefly  deal  with  the  tax
 proposals.  What  time  I  shall  be
 given?

 MR.  DEPUTY-SPEAKER:  Another
 five  minutes.

 SHRI  R.  VENKATARAMAN:  I  shall
 be  closing.  I  shall  be  moving  several
 amendments  to  the  Finance  Bill  as
 usual  and,  therefore,  I  shall  take  more
 time  on  the  Finance  Bill  at  that  time.
 But,  I  will  broadly  explain  a  few
 things,
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 So  far  as  the  direct  taxes  are  con-
 cerned,  consistent  with  the  stand  we
 have  taken—even  at  the  time  when  Mr,
 Pate]  introduced  the  capital  gains  ex-
 emption  in  the  Bill.  Mr.  Subramaniam
 and  I  protested  ang  we  voted  against
 this  and  moved  amendments—we  shall
 support  the  restoration  of  the  Capital
 Gains  Tax.  We  shall  also  have  no
 objection  to  the  raising  of  the  Wealth
 Tax  in  view  of  the  resources  required
 for  the  country.  But,  we  shall  be  op-
 posed  to  the  increase  in  the  surcharge
 on  Income-tax  because,  in  the  wake
 of  the  increase  of  5  per  cent  last  year
 and  5  per  cent  this  year,  which  this
 further  increase  will  make  a  heavy
 burden.  Also  we  shall  oppose’  the
 changes  in  the  eligibility  for  savings
 because  the  middleclass  which  has  to
 provide  for  their  old  age  and  family
 responsibilities  will  have  nothing  left
 with  them  to  save.

 When  we  turn  to  the  indirect  taxes,
 we  are  stunned  by  the  variety  and  the
 magnitude  of  levies,  There  are  a
 few  items  on  which  concession  has
 been  given.  But,  these  are  like  a  spec
 of  grain  in  a  Bushel  of  Chaff  and  the
 avalanches  of  taxation  have  swept
 away  even  this  small  benefit.

 I  have  only  one  complaint  to  make
 before  J  conclude.  The  Government
 does  not  seem  to  have  examined  or
 analvsed  the  impact  or  consequences
 of  the  indirect  taxes  on  the  community
 in  the  country  and  on_  themselves.
 They  have  trampled  on  the  report  so
 ably  made  by  Shri  L.  K.  Jha.  They
 have  not  taken  into  account  the  impact
 and  the  incidence  of  these  taxes  on
 the  people.  The  taxes  are  so  brutal
 that  the  entire  urban  community  is
 to-day  aghast  at  the  levy  that  has
 been  made.

 SHRI  C.  SUBRAMANIAM:  There
 are  rural  consumers  also.

 SHRI  R.  VENKATARAMAN:  ]  will
 come  to  that.  It  is  wrong  to  imagine
 that  the  rural  community  does  not  use
 many  of  these  things.  Tooth  brush,
 tooth  paste,  washing  soap,  matches.
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 .kerosene  and  confectionary  are  the
 things  which  are  used  by  the  rural
 communities  as  well  and  taxtion  on
 these  things  is  so  heavy  that  it  is
 going  to  adversely  effect  the  credibi-
 lity  of  this  government.

 The  last  point  I  want  to  mention  is,
 that  the  effect  of  these  taxes  on  the
 prices  has  been  variously  calculated.
 The  Finance  Ministry  has  calculated
 that  it  will]  be  l  per  cent.  Nothing
 can  be  more  ridiculous.  In  fact,  they
 have  sustained  the  argument  which  I
 advanced  earlier  that  many  of  the
 items  which  are  taxed  will  not  go
 into  the  cost  of  living  of  the  working
 class  and,  therefore,  it  wil]  have  no
 effect.  On  the  contrary,  the  effect  of
 these  ‘axes  on  the  prices  would  be  to
 the  tune  of  0  per  cent  and  it  has  been
 so  estimated  by  many  ९८०००  Mists.
 But  what  one  is  surprised  to  find  is
 that  government  should  have  launched
 on  a  plan  of  taxation  without  cons!-
 dering,  studying,  analysing  the  im-
 pact  on  the  prices.  Between  now  and
 the  discussion  of  the  Finance  Bill,  I
 trust,  the  Finance  Minister  will  give
 serious  consideration  to  all  these  points
 ang  reduce  the  whole  of  the  tax—
 both  on  direct  and  indirect  levies—to
 the  extent  that  the  people  will  find
 that  the  tax  burden  is  not  burden-
 some.

 PROF.  R.  K,  AMIN  (Surendrana
 gar):  Mr.  Deputy  Speaker,  Sir,  I  rise
 to  make  a  few  comments  on  the  bud-
 get  proposals  for  1979-80  as  present-
 ed  by  the  Finance  Minister.  I  have
 heard  with  rapt  attention  the  criticism
 made  by  my  hon’ble  friend  who
 preceded  me.  I  was  not  surprised  by
 this  criticism.  It  was  but  natural  be-
 cause  of  the  way  in  which  they  have
 viewed  the  economic  development  for
 the  last  thirty  years  in  considered.  It
 ig  no  surprise,  therefore,  that  they
 will  ask  certain  questions.  for  in-
 stance,  what  is  the  Plan  performance;
 whether  index  number  has  gone  up  or
 down;  what  is  the  size  of  the  Annual
 Plan  ang  what  is  the  public  sector
 getting  out  of  the  total  Annual  Plan
 etc?  They  are  bound  to  ask  things

 like  this.  But  he  should  realise  two
 things.  To  judge  this  budget  one  has
 to  take  into  consideration  the  man-
 date  by  which  Chaudhury  Sahib  or
 Janata  Party  has  come  into  power—
 a  mandate  from  the  people.

 AN  HON.  MEMBER:  To  fritter  away
 the  finances!

 PROF.  R.  K.  AMIN:  During  the
 last  thirty  years  what  you  had  done
 was  wrong  and  a  new  ‘U’  turn  was
 to  be  given  to  the  economic  policy.
 You  have  not  been  able  to  raise  the
 income  of  the  rural  people  and  as  a
 result  of  your  policy  unemployment
 has  mounted  up  and  if  you  measure
 the  per  capita  income  between  agri-
 culture  ang  non-agriculture  which
 was  some  thirty  years  ago  is  1:2  ratio
 has  grown  to  1:4  ratio  by  now,  and  if
 you  are  taking  a  credit  for  the  food
 reserves  the  credit  is  also  being
 wrongly  taken  because  the  reserve  is
 possible  due  to  the  low  purchasing
 power,  of  the  poor  people.  They  have
 not  attained  the  nutritional  standard
 and  that  is  why  you  have  accummu-
 lated  the  reserves.  If  they  had  the
 purchasing  power  they  would  have
 certainly  purchased  the  foodgraings  for
 their  eating.  If  you  take  the  nutri-
 tional]  standard  and  try  to  find  out  the
 total  production  then  probably  you
 are  unable  to  fill  up  the  gap,  that  is,
 the  nutritional  gap.  That  is  why.
 please  for  heavensake,  do  not  take
 any  credit  for  accumulating  reserves  of
 foodgrains  which  is  nothing  else  but
 shows  the  lack  of  purchasing  power  of
 agriculturists  ang  rural  masses.

 That  is  what  exactly  Chaudhury
 Saheb  would  like  to  correct.  He
 would  not  like  to  see  this  rump  eco-
 nomy  of  India  divided  into  two,  He
 does  not  want  to  see  the  rump  society
 also  divided  into  two  classes  of  peo-
 ple,  one,  the  rich  people  having  a
 different  style  of  living  and  the
 second  also  having  a  different.  style

 of  living,  the  old  traditional  one.  He
 wants  to  integrate  them,  If  in  the
 process  of  integration  somebody  has
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 to  make  a  sacrifice,  that  sacrifice  will
 have  to  be  made  by  that  upper  crest  of
 the  society,  known  as  U  Sector  or  a
 rich  society  of  whatever  is  the  upper
 sector  in  the  urban  area.

 In  order  to  give  more  to  the  rural
 area,  to  those  who  are  very  poor,  But
 this  is  an  attempt  to  remove  the
 rump  society  which  is  prevailing  in
 this  country.  And  if  you  examine  it
 from  that  point  of  view  you  will  pro-
 bably  be  in  a  position  to  appreciate
 this  Budget.

 Secondly,  we  should  know  the  cir-
 cumstances  in  which  he  has  to  take
 the  stewardship  of  the  Finance  Minis-
 try.  During  the  last  year  we  have
 seen  that  our  deficit  financing  which
 was  planned  for  Rs.  050  crores  ac-
 tually  came  to  be  Rs,  590  crores.  If
 you  include  the  sum  of  written-down
 drafts  of  the  States;  if  you  take  the
 total  disbursements,  revenue  and  capi-
 tal  account  and  total  receipts  on  re-
 venue  and  capital  account,  the  deficit
 goes  to  Rs,  245  crores.  With  that
 deficit  he  has  to  handle  this  budget.
 You  must  also  know  that  between  the
 Sixth  and  the  Seventh  Finance  Com-
 missions  about  one  thousand  crores
 of  rupees  are  to  be  passed  on  from  the
 Central  Budget  to  the  States  Budget,
 On  top  of  that  we  have  introduced  a
 prohibition  policy  in  regard  to  which
 also  the  Centre  has  to  give  help  to
 the  States.  With  these  three  big
 legacies  he  has  to  enter  into  _  this
 Ministry  of  Finance  and  get  things
 done!

 Now  Sir  let  me  tell  vou  this,  He  has
 said  that  he  has  taken  the  small  step.

 Within  the  time  available  and  the  cir-
 cumstances  in  which  he  has  to  work.
 he  has  taken  a  step,—only  a  small
 step,  But  in  taking  this  small  step,
 T  must  congratulate  him  in  that  he
 has  done  it  with  great  wisdom  and
 with  ereat  sagacity.  The  small  step
 that  he  has  taken  means  that  he
 has  to  take  a  leap  forward  hence-
 forth,  if  he  really  wants  to  implement
 his  programmes  and  five  a  real  VU’
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 turn  to  the  economy  a  work  for  the
 poor,  remove  unemployment.  and  im-
 plement  the  programmes  given  by  the
 Janata  Party,  For  all  these  things  he
 has  to  take  a  leap  forward  and  this
 is  a  small  step  in  that  direction.  And
 if  you  view  it  from  that  point  of
 view,  I  can  show  you  various  salient
 features  regarding  the  Budget.

 You  take  for  instance  the  total
 size  of  the  plan.  We  have  been  saying
 this  for  a  number  of  years  that  out
 of  these  total  resources  available  to
 the  States  a  greater  chunk  was  going
 to  the  public  sector,  65  per  cent  of  it
 goes  to  the  public  sector,  As  has  been
 indicated,  the  public  sector  is  not
 giving  any  profit.  And,  because  of  that
 greater  chunk  going  to  the  public  sec-
 tor,  there  was  a  starvation  of  capital
 for  the  agricultural  sector.  One  way
 of  pushing  the  resources  to  the  agri-
 cultural  sector  is  to  stop  that  waste.
 Don’t  allocate  much,  Even  reduce
 your  size  of  the  plan  so  that  whatever
 remains  in  the  pocket  of  the  poor  can
 fructify,  go  back  to  agriculture  and
 industries  where  they  would  be  rea)ly
 needed.  I  am  not  afraid  of  bringing
 down  the  size  of  the  plan.  My  friend
 Mr.  Subramaniam,  the  former  Finance
 Minister,  in  976  made  its  increase  of
 31  per  cent;  then  the  increase  was  re-
 duced  to  27  per  cent  and  then  to  7
 per  cent,  If  you  take  the  committed
 expnditure  and  everything  put  to-
 gether  because  of  the  different  termi-
 nology  which  has  been  used  now  in
 estimating  the  States’  Plan,  you  will
 find  that  the  increase  is  now  15  per
 cent.  which  is  way  down  and  this  is
 a  welcome  step,  I  say,  welcome  step
 in  this  sense  that  more  and  more  _  is
 being  left  with  the  people  in  order
 to  fructify  so  that  they  can  get  both
 the  agricultural  development  and  the
 industrial  development.

 Now,  while  allocating  from  the
 Central  Plan,  he  is  allocating  more
 for  the  right  purpose,  If  you  read
 the  allocation  made  you  will  realise
 that  he  has  given  greater  percentage
 to  those  sectors  where  it  is  needed.
 For  transport  and  communications
 the  Central  plan  outlav  rose  from  Rs,

 748  crores  to  Rs.  90i  crores.  an  in-
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 <rease  of  about  20  per  cent.  You  take.
 power  development,  The  increase  js
 quite  impressive  from  Rs.  24l  crores
 to  Rs.  375  crores,  If  you  even  take
 the  increase  in  agricultural  and  al-
 lied  services,  jt  is  equally  i:mpres-
 ‘sive;  from  Rs.  763  crores  to  Rs.  898
 crores.  But  if  you  look  to  the  al-
 location  of  steel,  it  has  been  reduced
 from  Rs,  563  crores  to  Rs.  366  crores,
 If  you  take  petro-chemicals,  it  has
 ‘been  reduced  from  Rs.  8l  crores  to
 Rs,  56  crores.  So  also  is  the  case  in
 respect  of  machinery  and  engineering
 industries  and  others,  Therefore,  he
 has  taken  first  agriculture,  then  con-
 sumer  industry  and  then  heavy  in-
 dustry.  He  has  openly  reversed  the
 process.  It  is  not  the  heavy  industry
 and  then  consumer  industry  and  cgri-
 culture;  instead  of  it,  agriculture  is
 first,  consumer  industry  second  and
 the  third  is  heavy  industry,  This
 was  necessary  if  you  examine  the  un-
 der-utilization,  the  excess  capacity
 available  which  was  only  in  the  heavy
 industries,  For  a  number  of  years,
 they  have  been  incurring  losses.  I  re-
 member  one  case  of  MAMC.  When  we
 examined  it  in  969-70—I  was  a
 Member  of  the  Public  undertakings
 Committee—unanimously  we  recom-
 mendeq  that  it  should  be  c‘osed
 down  and  auctioned,  If  that  had  been
 done.  probably  the.  country  would
 have  been  served  better,  For  the  last

 ten  veare,  j{  has  hee  making  losses
 every  vear:  even  today  it  is  making
 losses.

 SHRI  VAYALAR  RAVI  (Chirayin-
 kil):  It  was  making  profit  also  for
 some  time.

 PROF,  R,  K.  AMIN:  Even  in  the
 budget  proposals,  it  is  mentioncd  that
 MAMC  was  making  losses  after  ten
 years.  If  this  is  the  state  of  affairs,
 it  is  better....

 SHRI  T.  A.  PAI  (Udipi):  Though
 you  recommended  that  the  MAMC
 should  be  closed  down  and  auctioned,
 we  found  that  it  was  possible  to  make
 it  profitable  and  in  the  vears  1975.76
 and  1976-77.  it  made  little  profit,  but
 that  may  not  be  commensurate  with

 the  capital  invested  in  it,  However,
 since  then  it  has  been  losing  very
 heavily,

 PROF.  R.  K,  AMIN:  This  year  also
 it  is  losing  If  you  take  the  ten  years
 period,  it  has  lost  tremendously,  That
 is  why  this  sort  of  approach  is  there, You  may  even  give  the  go-by  to  the
 Mahalnobis  framework  or  strategy; we  have  adopted  a  new  strategy
 known  as  employment  oriented  growth
 strategy.

 From  the  allocation  point  of  view,
 it  is  O.K,  in  so  far  ag  we  wre  con-
 cerned,

 The  second  thing  that  I  want  to
 mention  is  that  he  has  put  the  taxation
 proposals  in  order  to  see  that  en-
 couragement  ig  given  to  the  small
 sca'e  industries  and  larger  employ- ment  is  created.  What  has  he  done?
 You  take  the  indirect  taxes,  He  has
 imposed  taxes  on  upper  society  which
 is  using  those  commodities  like  choe-
 jates  and  gums  and  chease.

 SHRI  VAYALAR  RAVI:
 on  tooth  pastes,

 As  also

 PROF.  R,  K.  AMIN:  If  you.  -ask
 99  ver  cent  of  the  population  of  this
 country  whether  they  are  affected  by

 it.  thev  will  sav.  No.  If  you  take  the
 luxuarieg  also.  they  will  say:  No:

 SHRI  VAYALAR  RAVI:  This  is
 the  international  year  of  the  child.

 PROF.  R.  K,  AMIN:  Yes,  in  the
 international  year  of  the  child,  they
 do  not  ask  for  choclates  and  gums,
 If  you  ask  me  whether  we  should
 give  conces:ion  on  the  proteinised  bis-
 cuits  which  the  children  are  using,  I
 would  certainly  recommend  that  and
 for  that  I.  would  have  no  objection
 but  for  choclates  you  want  a  conces-

 sion;  for  gums.  vou  want  a  cencession
 and  you  want  a  cancession  for
 cheese.

 SHRI  VAYALAR  RAVI:  For  tooth
 pastes.
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 PROF.  R,  K,  AMIN:  There  also,  if
 you  want  to  really  understand  the  in-
 direct  taxes,  they  fall  into  two  groups
 One  is  totally  on  luxuries  which  are
 also  to  be  borne  by  the  upper  crest
 of  the  society.  The  second  is  between
 the  small  and  the  big,  When  the  tax
 On  soap  is  imposed,  it  is  on  Lever
 Brothers  and  Tatas,  not  in  the  soap
 being  manufactured  in  the  small  fac-
 tories  and  locally,  That  distinction
 must  be  borne  in  mind,  even  in  the
 case  of  bidis,  small  manufacturers,  say,
 upto  60  lakhs  of  bidis,  are  not  being
 affected,  It  may  well  be  the  case  that
 today  they  may  be  in  small  number,
 but  if  you  give  a  protection  cf  this
 nature,  very  soon  the  small  factories
 will  be  establisheq  in  the  rural  areas
 where  they  will  import  those  sukas
 and  leaves  and  would  begin  to  pre-
 pare  the  bidis  to  be  sold.  Then,  on
 bidis  and  other  things,  he  has  taken
 away  Rs,  2l  crores  impost  on  tobac-

 co  and  imposed  it  on  cigars  and  o‘her
 cigarettes  and  tobacco,  It  is  only  tak-
 ing  from  the  left  hand  and  giving

 it  to  the  right  hand.  It  is  the  system
 of  taxation  or  the  excise  duty  that
 has  been  changed;  nothing  as_  addi-
 tional  import  has  been  put.

 Having  said  this,  I  would  agree  that
 you  could  have  done  this  exercise  in
 a  little  more  sophisticated  manner,  In
 so  far  as  the  direct  taxes  arec  on--
 cerned,  he  has  increased  the  maximum
 rate  from  69  to  72  per  cent  probably
 he  could  have  gone  from  69  per  cent
 to  66  per  cent,  because  the  elasticity
 of  revenue  in  income-tax  is  greater
 than  one.  That  was  the  experitnce
 when  we  brought  it  down  from  92  to
 66  per  cent.  That  could  have  Leen
 carried  further  by  us.  Probably,  he
 may  correct  it  later  on,

 Similarly,  for  capital  gains,  the  total
 abolition  might  come  in  the  way,  Some
 people  might  have  already  agreed  for
 selling  their  property,  although  the
 actual  sale  might  not  taken  place.
 They  may  also  be  put  in  difficulty.  In
 capital  gain,  instead  of  leaving  that
 money  in  the  bank  drafts,  stocks  and
 securities,  probably  I  would  allow
 them  to  keep  that  capital  gain  in
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 their  pocket,  because  the  gain  is  ps  a
 result  of  inflation.  Some  25  per  cent
 or  30  per’  cent  of  the  total  capital
 gain  would  have  been  taken  by  the
 Finance  Minister  for  revenues  and
 lef,  the  rest  of  that  in  the  pocket  of
 the  people,

 Then,  I  would  also  like  to  give  a
 hint  that  he  has  not  abolished  the
 food  subsidy  which  amounts  to  550
 crores  of  rupees.  Who  gets  the  bene-
 fit  of  this  food  subsidy?  Instead  of
 imposing  this  Rs.  600  crores  of  indi-
 rect  taxes,  he  could  have  said  that
 he  was  taking  away  the  food  subsidy,
 Who  would  have  been  in  trouble?  The
 urban  people  would  have  been  in  tro-
 uble,  not  the  rural  people,  They
 do  not  depend  very  much  on  the  fair
 price  shops.  It  is  the  urban  population
 that  depends.  Even  the  lower  middle
 class  would  have  been  put  into  diffi-
 culty.  Instead  of  talking  about  the
 tooth  pastes  and  other  things,  the
 simple  exercise  of  abolishing  food
 subsidies  he  could  have  done,  Had
 he  done  this,  you  would  have  _  said
 that  it  was  urban-oriented  and  mid-
 dle-class  oriented  budget.  He  has
 every  right  to  take  away  the  food
 subsidy.  Why?  Should  it  be  given
 to  those  people  as  against  the  rural
 people  who  eat  only  inferior  food-
 grains,  bajra,  jawar  and  things  like
 that,  They  hardly  eat  rice  and
 wheat,  They  are  eaten  by  the  urban
 people  for  which  that  subsidy  goes.
 Therefore,  never  make  any  fuss  of  it,
 He  could  have  even  arranged  it  in
 sucha  waya  more  sophisticated  way,
 put  the  same  burden  on  you  and  show
 that  the  benefits  also  have  been  given
 to  you.  -

 Now,  this  budget  has  been  variously
 criticised,  It  has  been  said  that  it

 is  a  kulak  budget,  and  anti  urban,  anti_
 industry  and  even  inflationary  and
 with  conceptual  clumsiness,  Things
 like  that  have  been  told  about  this
 budget.  Had  it  been  a  kulak  budget,
 do  you  know,  what  he  would  have
 done?  He  would  not  have  given  con-
 cessiong  to  inputs.  This  input  conces-
 sion  goes  to  all  cultivators,  The  Na-
 tional  Council  of  Applied  Economic
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 Research  conducted  one  research
 study,  here  it  has  been  found  that
 the  small  farmers  are  using  more
 fertilizers,  When  the  concession  is
 given  at  the  input  level,  all  farmers

 get  advantage.  If  you  want  to  give
 concession  to  the  big  farmers,  you

 would  have  given  it  at  the  marketable
 surplus  level.  Big  farmers  are  big
 because  they  have  the  bigger  market-
 able  surplus,  Also,  if  there  are  kulaks
 and  really  kulaks,  what  would  their

 interests  have  been?  They  would  have
 said:  “Do  not  go  for  agricultural  deve-

 lopment  at  all”,  When  more  output
 is  there,  agricultural  output  increases,
 a  greater  portion  comes  as  the  mar-
 kefable  surplus.  At  present,  25  per
 cent  of  it  is  coming  as  a  marketable
 surplus;  it  becomes  35  per  cent.  But
 on  25  per  cent  of  the  marketable  sur-
 plus,  in  the  market,  the  increase  is
 about  40  per  cent  and  the  price  falls
 bv  60  per  cent,  His  income  goes  down,
 Those  whom  you  call  as  rich  farmers
 or  kulaks  who  give  the  marketable
 surplus,  are  not  interested  in  the  ag-
 ricultura]  development.  Elsewhere,
 you  have  seen  how  the  kulak  menta-
 lity  works.  In  ‘Russia,  they  said
 they  would  not  grow  any  more  crop
 whatsoever,  In  America,  the  men-
 tality  was  to  throw  the  wheat  into  the

 sea,  In  Brazil,  it  was  to  burn  coffee
 or  to  have  a  commodity  corporation
 and  sell  it  out  abroad  at  concessional
 rates.  Such  are  the  mentalities  of
 the  kulaks,  Do  you  find  that  mentali-

 ty  here?  Had  it  been  here  you  would
 not  have  witnessed  the  increase  in
 agricultural  production  in  1977,  978
 and  979  which  they  are  doing.  They

 have  increased  the  marketable.  surp-
 lus,  It  is  not  in  their  interest.  Please
 note  it,  The  cotton  growers  would
 have  liked  to  burn  their  cotton,  if
 they  were  really  interested  in  in-
 creasing  their  income.  They.have  not
 done  it.  They  have  given  it  to  you
 at  a  lower  price,  even  suffering  them-

 selves  in  real  income.  Their  real  in-
 come  has  come  down,  Therefore,  for

 Heaven’s  sake.  If  you  are  interested
 in  the  country’s  growth,  don’t  des-
 cribe  it  as  a  kulak  budget.  It  is  not
 in  the  interest  of  the  kulaks.  So,  it
 is  in  the  interest  of  the  marginal  and

 small  farmers.  If  a  greater  and  grea-
 ter  amount  of  our  out  put  is  from

 the  small  holders,  it  will  be  in  ‘the
 interests  of  the  country  as  a  whole.

 You  call  this  budget  as  inflationary?
 My  friends,  the  officials,  have  described
 it  as  the  one  leading  to  per  cent
 increase,  Somebody  has  said  that  the

 increaSe  will  be  still  bigger.  Mr.  Ven-
 kataraman  has  also  said  that.  Please,

 never  go  into  these  estimates  because
 there  are  many  slips  between  the
 cup  and  the  lip.  With  the  present  Rs,
 245  crores  of  deficit,  your  wholesale
 price  index  has  not  gone  up,  It  has
 remained  stable.  Remember,  stability

 is  not  a  virtue—and  not  a  virtue  as
 far  as  this  index  number  is  concern-
 ed,  It  is  not  a  virtue,  in  that  whole-
 sale  prices  of  agricultural  commodi-
 ties  have  all  gone  down.  The  other
 prices  have  gone  up,  The  average  has:
 remained  the  same.

 You  have  looted  those  farmers  and
 given  it  to  the  textile  mill  owners,
 Yes;  in  cotton  it  has  been  done.  So,

 don’t  make  much  of  this  inflation  and
 non-inflation,  Inflation  depends  upon

 many  other  factors,  on  which
 management  of  our  economy  has  no
 control  whatsoever.  If  you  get  more

 foreign  aid,  if  our  labourers  working
 in  West  Asia  save  more,  and  send—

 instead  of  Rs.  2500  crores,  Rs.  3500
 crores  are  sent,  or  if  foreign  aid  is
 well  utilized  and  instead  of  its  com-
 ing  to  Rs,  300  crores  or  Rs.  400  crores
 you  get  Rs.  800  crores  or  Rs,  000

 crores,  you  will  find  that  even  the  in-
 crease  in  money  supply  about  which

 you  are  bothering  so  much,  is  only  an
 attempt  at  balancing  the  increase  in

 foreign  exchange  reserves,  There  may
 not  be  any  inflation  whatsoever.  And
 there  is  no  sanctity  of  the  stability  of

 the  index  number.  What  you  should
 judge  is  whether  there  is  increase  in
 employment,  i.e.  emplyoment  of  those
 who  are  below  the  poverty  line—whe-

 ther  it  gives  goods  and  services  that
 those  poor  people  require.  If  you  bo-

 ther  about  it,  you  will  find  that  this
 budget  is  a  small  step  in  that  direc-
 tion,  But  the  leap-forward  remains
 to  be  taken.  If  I  were  in  the  Finance
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 Minister’s  place,  I  would  have
 straightway  declared  a  moratorium

 to  the  farmers;  for  one  year  let  them
 not  make  any  repayment  of  debts,
 They  are  being  harassed  at  prescnt.

 Take  the  cotton  growers’  case  to-
 day,  If  he  sells  his  cotton,  he  gets
 a  very  small  amount.  And  the  very
 next  day,  the  recovery  man  comes  to

 him  and  takes  it  away.  And  his  wife
 is  waiting  inside  the  curtain.  in
 order  to  get  a  chunk  of  it,  so  that  she
 can  go  to  the  grocer’s  shop  and  pay

 the  dues.  If  Chaudhry  Saheb  had
 given  a  moratorium  for  one  yeur,

 and  appointed  a  committee  to  evolve
 the  best  way  in  which  relief  could  be
 given,  probably  the  harm  dene  dur-
 ing  the  last  3  years  by  the  fall  in
 agricultural  prices,  and  the  various
 agricultural  penalties  imposed  on  the
 farmers,  could  have  been  rectified.

 I  would  go  even  a  step  forward  and
 say  that  he  could  have  given  relief  in
 a  corporation  tax,  because  he  stands
 neither  for  capitalism  nor  for  comu-
 nism,  He  has  said  that  the  public  sec-
 tor  is  not  working  very  well.  Can  he
 do  something  to  see  that  the  compe-
 titive  market  economy  is  wel!  operat-
 ed?  In  order  to  do  that,  probably
 the  trusteeship  principle  of  Gandhiji
 could  have  been  introduced  in  the
 corporate  sector,  and  the  corporation

 tax  could  have  been  modified,  so  that
 democratization  is  there,  and  the
 shareholders  from  the  middle  class

 and  lower  middle  class  are  given
 their  due  voice  in  the  management.

 He  could  have  given  an  assurance
 by  way  of  guaranteeing  work  at  a
 work-place.  If  anybody  in  the  count-

 ry  who  is  able  to  work  and  willing  to
 work  goes  to  the  work  place  at  9
 O’clock  in  the  morning,  work  must  be
 given  to  him,  and  he  should  be  paid
 a  minimum  wage,  Probably,  he  could

 then  have  dispensed  with  all  efforts,
 and  dispensed  with  all  committees
 and  programmes  to  give  aid  to  the
 poor  people,  If  this  scheme  is  intro-

 duced,  and  work-guarantee  is  given
 to  each  and  everybody,  even  the  sta-
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 tistics  regarding  unemployment  will
 become  irrelevant.  He  could  have
 done  it.  Further,  he  could  have  ap-
 pointed  a  protection  board,

 We  have  given  protection  to  the
 extent  of  200  per  cent  and  300  per
 cent  and  sometimes  to  400  per  cent
 to  several  industries,  We  have  insula-
 ted  the  economy  by  giving  monopoly

 to  industrialists;  The  hon.  Finance
 Minister  could  have  appointed  a  Com-
 mittee  under  which  not  rnore  than  50
 per  cen,  protection  is  given  to  the
 industries,  Then  your  export  and  im-
 fort  policy  woufd  have  bzen  wise,  To-
 day  what  happens  is  this:  heaps  of
 salt  are  availalle  and  yet  import  is
 permitted  and  export  has  been  stop-
 ped.  For  mangoes,  and  for  zeera,

 export  is  not  permitted.  Why?  Mem-
 bers  of  the  urban  areas  want  the
 Ratnagiri  type  of  Alphonso\mangoes,
 So,  they  stopped  it,  That  sort  of
 thing  could  have  been  avoided.

 As  I  suggested  last  year,  instead  of
 spending  whatever  foreign  exchange
 you  have  on  import  of  edible  oils,.  or
 of  machinery  for  that  matter  and  dis-
 turbing  the  industrial  growth  which
 has  already  taken  place,  you  could
 have  used  it  for  getting  crude  wil.  so
 that  transport  arrangements  became
 very  smooth;  and  there  are  better  ar-
 rangements  for  movements  of  goods

 and  services.  This  import  could  have
 been  stopped  at  any  time—whencver
 there  was  a  need  to  stop  it,  You  could
 have  used  it  for  that  purpose,  That  is
 why  Mr.  L.  K,  Jha  had  suggesteo  ११४7
 the  poor  countries  could  not  afford
 to  have  such  assets  invested  at  6  per
 cent  in  new  work—when  you  are
 charging  4  per  cent  from  your  own

 people.  That  sort  of  anomaly  could
 have  been  avoided,

 Lastly,  I  would  like  to  point  out  !
 or  2  discrepancies  which  have  crept
 in,  while  giving  concession  to  inde-
 pendent  processors,  not  using  power,
 he  has  given  protection  to  roller  prin-
 ting,  and  not  to  table  printing.  The

 table  printers  use  0  times  more  la-
 bour  than  the  roller  printers.  Table
 printers  are  badly  affected  in  the  new
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 changes.  I  hope  the  Finance  Minister
 will  look  into  it  and  correct  the  posi-

 tion.  And,  in  regard  to  a  0  HP  pump,
 the  pump  is  not  taxed,  but  the  spare
 parts  are  being  taxed.  That  conces-
 igon  also  could  have  been  given  because
 the  spares  for  0  HP  pump,  could  not
 be  fitted  into  2  (HP  pumps,  and  so,
 there  is  no  chance  of  avoidance  of
 taxes,  Therefore,  such  small  matters
 should  be  looked  into  and  corrected
 and  a  leap-forward  made  by  having
 the  work  places,  giving  moratorium
 from  the  recovery  of  debts,  instituting
 the  protection  board  and  changing  the
 structure  of  corporate  sector  so  as
 to  bring  if  in  line  with  the  idea  of
 trusteeship  of  Gandhiji,  and  democra-
 tizing  the  ownership  of  the  corporate
 sector.  Such  steps  should  be  taken
 in  the  next  year.  I  am  quite  sure
 that  he  would  rise  to  the  occasion,

 Before  I  sit  down,  I  must  mention
 to  Chaudhry  Saheb  that  for  us  and
 for  everybody,  this  is  the  last  hope,
 In  1971,  Mrs.  Gandhi  came  in,  ‘in  or-
 der  to  abolish  poverty.  She  could  not

 do  it.  Now,  Chaudhry  Saheb  has
 ‘ome  to  abolish  poverty,  If  he  fails,
 aemocracy  and  the  last  hope  of  the
 people  will  fail.  So,  he  must  make
 all  attempts  to  succeed;  our  people

 have  hopes  in  this  last  attempt.  If
 they  are  not  satisfied,  and  if  he  does

 not  rise  to  the  occasion  and  does  not
 make  the  leap  forward,  I  am  sure  de-
 mocracy’s  doomsday  will  come  in,

 As  a  professor,  I  would  have  only
 written  an  article;  bug  as  an  MP  since

 I  represent  a  constituency  of  poor  peo-
 ‘ple.  I  request  the  Finance  Minister
 with  folded  hands  to  rise  to  the  oc-
 casion.

 oe  i

 tt  ere  रास  मिर्धा  (नागौर)  :उपाध्यक्ष  महोदय,हस
 साल  जो  बजट  हस  सदन  में  पेश  हुमा  है  इस  में  कुछ
 नई  दिशाझों  का  भान  होता  है।  उन  नई  दिशाझरों  की
 असिक्रिया  भी  हस  देश  में  काफी  हुई  है।  ज्यादातर
 झखबारों  ने  जैसा  मैंने  पढ़ा  यह  लिखा  है  कि  यह  बजट
 कलक्तों  का  बजट  है,  गावों  में  भी  भौर  शहरों  में  भी
 मिडिल  क्लास  के  सोगों  की  कमर  तोड़  दी  है,  इसलिए
 जनता  विरोधी  बजट  है।  मैं  सोचता  हूं  यह  बजट  एक
 नया  मोड़  इस  देश  में  लाया  है  जो  बहुत  जरूरी  था,

 झोवरड्यू  था  भौर  वह  मोड़  यह  है  कि  इस  बजट  में  जो
 कछ  भी  राहत  किसानों  को  दी  गई  है  उसका  मैं  भ्रभी
 थोड़ी  देर  में  जिक्र  करूंगा  लेकिन  बास्तव  में  वह  राहत
 नाम  मात  की  है  भौर  सिर्फ  इसी  चार्ज  को  बचाने  के  लिए
 शायद  ऐसा  किया  गया  है।  जिस  को  we  इस  देश  में
 कलक  कहा  जाता  है  वह  कुलक  ही  झाज  सब  से  ज्यादा
 मारा  जा  रहा  है।  यह  समझ  में  नहीं  भ्राता,  यह  भाषा
 बन  गई  है  मजदूर  नेताप्नों  की  और  शहरी  नेताध्ों  की,
 मैं  पूछता  हूं  इस  देश  में  कौन  कुलक  रह  गया  ?  इस
 देश  में  श्राप  ने  27  एकड़  से  ज्यादा  तो  किसी  के  पास
 जमीन  नहीं  छोड़ी  ee ee wet we  ae  .  ce

 एक  माननीय  सदस्थ  :  इरीगेटड  साढ़े  बारह
 एकड़  |

 शी  माथ्  राम  मिर्धा  :  वह  मैं  श्राप  से  27  एकड़
 मैक्सिमम  बता

 [्
 ए श्रौर  कहीं  कहीं  पर  दस-दस  बारह

 बारह  एकड़  पर  सीलिग  है  जहां  पर  सिचित  जभीन
 है।  भब  वह  लोग  जो  कुछ  पैदा  कर  के  बाजार  में  जा
 रहे  हैं  उन  की  सब  तरफ  से  मौत  है।।  बाजार  के  लेवेल
 पर  मौत  है,  भाढ़ती  के  यहां  मौत  है,  सब॒  तरफ  उन  की
 मौत  है।  उन  की  आथिक  स्थिति  का  कभी  किसी
 ने  हिसाब  लगाया  जिन्हें  श्राप  कूलक  कहते  हैं,  जिन  के
 पास  ट्रैक्टर  देख  कर  कहते  हैं  कि  बड़ा  मालदार  झाइमी
 है  या  जिस  के  घर  के  चार  कमरे  ठीक  बने  हुए  देख  लिए
 उसे  कह  दिया  बड़ा  मालदार  प्रादमी  है...... .
 (व्यवधान  )  .  .  फकीर  तो  तम्ही  होगे,  हम
 तो  रोने  वाले  नहीं  है।  तुम्हारे  प्रागंनाइज्ड  सेक्टर
 के  मजदूर  400  रुपये  महीने  से  कम  पाने  वाले  कितने
 है  श्रौर  हमारे  यहां  गांवों  में  सौ  में  से  99  ब्रादमियों
 को  400  रुपये  महीने  नहीं  मिलते  हैं।  चार  सौ  रुपये
 पाने  वाला  तुम्हारे  यहां  ब्रश  इस्तेमाल  करेगा,  पेस्ट
 इस्तेमाल  करेगा,  लिपिस्टिक  लगाएगा,  नकल  करेगा
 बड़ों  की  भौर  जब  थोड़ा  सा  टैक्स  लगेगा  तो  जोर  से
 चिल्लाएगा  कि  मर  गए,  मर  गए  ,मर  गए ।  मैं  यह  कहता
 हूं  कि  इस  देश  में  यह  पोल  ज्यादा  दिन  तक.  चलने  वाली
 नहीं  है  धोर  न  चलनी  चाहिए।  बोट  लेने  के  लिए  तो
 गांवों  में  जाते  हैं।  शहर  के  वोटों  से  नहीं  जीतते  हैं।  वहां
 ठग  के  ब्रा  जाते  है  वोटरों  को  श्रौर  गांव  वाले  लोगों  की
 यहां  कोई  बात  नहीं  करते,  कलक  कूलक  कर  के  उन  को
 गालियां  निकालते  हैं  जिन्होंने  कि  इस  देश  को  जिन्दा
 रख  छोड़ा  है,  जो  भ्राज  देश  के  लिए  पैदा  कर क ेदेते  हैं
 सरकार  वाले  भी  बड़ी  खुशी  मना  रहे  हैं  कि  खाद्यान्न
 में  25  मिलियन  टन  हम  ने  पैदा  कर  दिया  v  बहुत
 अच्छा  किया  पैदा  कर  दिया  ।  लेकिन  जैसा  कि  प्माप
 ने  लिखा  है,  ध्ायोग  ने  बताया  है  कि  इस  सेनचुरी  के  पंत
 तक  इस  देश  की  पापुलेशन  होगी  95  करोड़  जिस  को
 चाहिए  कम  से  कम  22  साढ़े  22  करोड़  टन  भ्रनाज  भोर
 पहुंचे  हैं  725  मिलियन  टन  यानी  करीब  2  करोड़
 टन  तक  दुगुना  पहुंचना  है  भ्रौर  ऐसी

 चु
 सना

 रहे  हैं,  एक  किताब  निकाली  है--प्रनाज  के  मोर्चे  पर
 विजय,  उस  में  बड़ी  खुशी  मनायी  है  कि  भव  तो  हम
 सेल्फ  सफिश्येंट  हो  गए,  भ्ब  हमें  कोई  खतरा  नहीं  है
 हालांकि  उस  में  बहुत  सी  चीजों  में  सेल्फ  सफिश्येंट  नहीं
 हैं,  तिलहन  में  नहीं  है,  दालों  में  नहीं  हैं  भौर  कई  चीजें  हैं,
 जूट  में  ,  पटसन  में  जो  श्राज  थोड़ी  टेम्पोरेंरी  स्थिति
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 दिखाई  देती  है  वह  बास्तव  में  है  नहों,  कई  चीजों  में
 बहुत  कमी  है।  पर  बहुत  ऊची बातें  सोची  हैं  इन्होंने
 कि  कभी  हम  को  इस  की  जरूरत  नहीं  रहेगी।  यह
 तो  भगवान  की  दया  स  पिछले  तीन  चार  सालों  में
 झच्छा  जमाना  हो  गया  भौर  भौर  अच्छे  जमाने  की  वजह
 से  कुछ  बाढ़  भाई  तो  भी  वह  कम्पन्सेट  हो  जाता  है
 पैदावार  में।  भ्गर  भकाल  पड़  गया  झौर  लगातार
 दो  भ्रकाल  पड़  गए  तो  यह  झ्राप  की  विजय  पता  नहीं
 सगेगा  कि  कहां  चली  जायेगी।  इसलिए  ये  ऊंचे  बोल
 तो  भगवान  को  छाजते  हैं।  श्राप  लोगों  ने  जो  ऊंची
 बात  कही  है  कि  हम  ने  यों  कर  लिया,  यों  कर  लिया,
 क्या  कर  लिया  झापने  ?  67  मिलियन  टन  तो  कांग्रेस
 वाले  छोड़  कर  गए  थे  और  पौने  तीन  हजार  करोड़  की
 फारेन  करेंसी  छोड़  कर  गए  थे।  देश  तो  वहीं  है।

 eees  (व्यवधान)

 एक  साननोय  सदस्य  :  वह  भगवान  का  नहीं
 था?

 श्री  साथ्राम  मिर्धा:  अरे  वह  भगवान  का
 था  या  क्या  था,  उस  को  छोड़िए।  मैं  कहता  हूं  कि
 इतना  वह  छोड़  कर  गए  थे,  उसी  की  बुनियाद  पर  श्राप
 झौर  जोर  से  बोलते  हैं  कि  2  हजार  करोड़  का  घाटा  है
 तब  भी  एकोनामी  को  खतरा  नहीं  है।  600  करोड़
 के  टैक्स  लगे  हैं  प्रौर  300  करोड़  का  घाटा  छोड़े  हैं।
 जोर  तो  उन्हीं  दो  चीजों  का  है  ।  मुझे  खुशी  है,  जोस
 रखिए,  भाप  के  पास  एकोनामी  साउंड  है  और  इस  बजट
 में  जो  दिशा  ली  है  अगर  उसी  दिशा  की  ओर  चलते
 गए  तो  मैं  समझता  हूं  कुछ  तरक्की  की  ओर  देश
 बड़  सकता  है।

 मैंने  दस  में  देखा  120-2  करोड़  रुपये  तम्बाक्
 के  छोड़े  हैं।  कई  लोग  नाराज  होते  हैं  कि  क्या  फायदा

 इस  से  किसानों  को  ?  यह  तो  डीलर  के  ऊपर
 लगता  था  किसानों  को  क्या  लाभ  हुआ  ।

 झरे,  किसानों  को  500  करोड़  का  लाभ  हुआ  1  राज्य
 लेता  था  20  करोड़,  यह  में  अन्दाज्ञ  से  कह  रहा  हूं,
 मैंने  गिनती  नहीं  की  है,  फिर  उस  में  रिश्वत  खाते  थ,
 लाइसेंस  देते  वक्त  में  लेते  थे,  एक्साइज  ड्यूटी  लेने
 के  वक्त  घर-घर  में  जाकर  तंग  करते  थे,  कहते
 थे  कि  इतना  नहीं  इतना  हुभा  है।
 किसान  तो  ऐसे  फनदे  से  छूट  गया,  यह  सरकार  का
 बहुत  बड़ा  एहसान  है  ।  20  करोड़  ं  जो  छूट
 दी  गई  है  इसका  फायदा  डीलर  उठायेगा  या  कौन
 उठायेगा,  मुझे  पता  नहीं  लेकिन  इससे  किसान  का
 पीछा  छूट  गया  किसान  के  लिए  यह  बड़ी  खुशी  की
 बात  है।  फिर  यह  कहा  जाता  है  कि  कुलक्स  को
 फायदा  हुआ  लेकिन  मेरा  कहना  है  कि  नाईट्रोजन  की
 बोरी  पर  पांच  रुपए  घटने  से  कल्कों  को  क्या  फर्क  पड़ेगा  ?
 चार  सौ  या  पांच  सौ  रुपए  की  खाद  में  बचत  झ्रा  जायेगी
 इससे  उन  पर  क्या  फक॑  पड़ेगा  ?  लेकिन  दूसरी  तरफ
 जो  गरीब  किसान  हैं  उनको  ज्यादा  खाद  डालने  कें
 लिए  इंपीटस  मिलेगा  ।  तो  इस

 हन
 से  इसको  कोई

 नहीं  देख  रहा  है  इसी  तरह  से  पी  ०वी०सी०  भी  छोटे
 छोड़े  किसान  सिंचाई  के  काम  में  लाते  थे।
 इसमें  भी  कुलक्स  का  सवाल  कहांपैदा  होता  है  ?  इसी
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 प्रकार  से  लाइट  डीजल  झ्रायल  जिससे  पंपिंग  सेट्स
 चलते  हैं,  उसको  भी  छोटा  किप्तान  काम  में  लाता
 है  ।  हाई  पावर  डीजल,  जिससे  ट्रैक्टर  वगैरह
 चलते  हैं,  उसका  दाम  जिस  तरह  से  सभो  लोगों  के  लिए
 बढ़ा  है,  उनके  लिए  भी  बढ़  गया  है।  श्राज  दुनिया
 में  फ्यूएल  के  दाम  लगातार  बढ़ते  जा  रहे  हैं,  सरकार
 उसको  सब्सिडाइज़  नहीं  कर  सकती  है।  इसलिए
 किरोसिन  भायल  पर  भी  दाम  बढ़  गए  हैं।  पेट्रोलियम
 में  किरोसिन  भ्ौर  डीज़ल  का  ही  बड़ा  परसेंटेज  होता
 है।  इनका  कंज़म्शन  भी  बहुत  ज्यादा  है।  इनको
 प्रगर  श्राप  सस्ता  कर  देंगे  तो  दूसरी  चीजों  की  कास्ट
 बहुत  ज्यादा  बढ़ानी  पड़ेगी।  किरोसिन  को  फ्यूएल
 की  जगह  पर  इस्तेमाल  किया  जाता  है।  गैस  पर  दो
 रुपये  बढ़ा  दिए  गए  तो  हल्ला  किया  जा  रहा  है।
 जो  लकड़ी  जंगल  में  पैदा  होती  है  वह  तीस  रुपये
 क्विंटल  बिक  रही  है।  किसान  का  गन्ना  4-5  रुपये
 क्विंटल  बिक  रहा  है  लेकिन  उसके  लिए  किसी  को
 कोई  चिन्ता  नहीं  है।  कई  जगहों  पर  किसान
 के  गप्ने  को  चार  रुपये  में  भी  लेने  के  लिए  कोई  तैयार
 नहीं  है।  गैस  के  एक  या  दो  सिलिंडर  महीने  में
 लगते  होंगे  जिस  पर  64  रुपये  से  ज्यादा  खर्चा  नहीं
 होगा।  उससे  नतो  धवां  निकलता  है  श्रौर  न  आंखों
 को  कोई  तकलीफ  होती  है।  बहुत  बड़ा  श्राराम  '

 मिलता  है  फिर  भी  कहते  हैं  दो  रुपये  बढ़ा  दिए,  हम  तो
 मर  गए।  क्या  गज़ब  हो  गया,  प्रगर  दो  रुपये  गैस
 के  दाम  बढ़  गए  ?  पग्रगर  भाप  हमें  दे  दें  गांवों  में  तो
 हम  लोग  गैस  ले  लेंगे,  इसी  दाम  के  ऊपर  ।  मेरे
 कहने  का  मतलब  यह  है  कि  तनख्वाह  भी  ज्यादा  लो,
 श्राराम  भी  उठाशो  श्रौर  फिर  हल्ला  भी  मचाओ--
 यह  कहां  तक  उचित  है?  अप्रगर  साबुन  पर  टैक्स
 बढ़ा  दियाया  विस्कुट  पर  बढ़ा  दिया,  में  कहता
 हैं  ठीक  किया  ।  आप  खरबूज़ा  खाइये,  ककड़ी
 खाइये,  टिमाटर  खाइये,  भ्रण्डा  खाइये,  क्यों  च्युइंग-
 गम  खा  कर  भ्रपने  दांत  खराब  करते  हैं  ?  पाप
 क्यों  बिस्कुट  खाते  हैं?  उससे  कया  फायदा  होता
 है?  बहुत  सी  बढ़िया  बढ़िया  चीजें  हैं  जिन  पर
 टैक्स  नहीं  है।  परन्तु  नहीं,  श्रापको  तो  हल्ला  करना
 है।  सिग्रेट,  बीडी  या  साबुन  वगैरह  जिसको  मल्टी-
 नेशनल्स  बनाते  हैं,  उनके  पास  इसका  पैसा  जाता  है  ।
 भ्गर  टैक्स  नहीं  लगेगा  तो  काटेज  इंडस्ट्रीज़  किस  तरह
 से  उठेगी  ?  श्रगर  कारखाने  में  बनी  माचिस  पर
 टैक्स  नहीं  लगेगा  तो  काटेज  इण्डस्ट्रीज़  ऊपर  कैसे
 उठेगी  ।  में  कहता  हूं  यह  टैक्स  स्ट्रक्चर  बिल्कुल  ठीक
 बनाया  गया  है।  प्रगर  6सौ  करोड़  की  जगह  हजार
 करोड़  भी  इस  तरह  से  जटाए  जाते  तो  और  अच्छा  था।
 इस  बजट  से  जो  दिशा  दी  गई  है  उसको  मैं  बिल्कुल  ठीक
 समझता  हूं  ।

 इस  बजट  में  तो  बहुत  लम्बी  चौड़ी  बातें  हैं  श्रौर
 टाइम  थोड़ा  है  इसलिए  में  दो  चार  बातें  ही  कहना
 चाहता  हूं।  प्राज  श्राप  की  दो-तीन  योजनायें  बहुत
 खोटी  हैँं।  एडल्ट  एजूकेशन  के  लिए  आप  200
 करोड़  रुपया  खर्च  करने  जा  रहे  हैं,  लेटेस्ट  पता  नहीं
 श्राप  ने  कितना  रखा  है,  शायद  20  करोड़  रुपया
 रखा  है,  लेकिन  किस  का  एडल्ट  एजूकेशन  करेंगे--
 यह  बिलकुल  बेकार  है  प्रगर  अपने,  कार्यकर्ताप्रों
 को  रुपया  चुगाना  हों,  तब  तो  दूसरी  बात  है,  बरना
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 इस  रुपये  को  भ्राप  ट्यूब-वेल्ज़  में  लगायें।  दूसरी
 स्कीम  झाप  ने  रूरल  डाक्टरों  की  बनाई  हैं,  जिस  में
 कच्चे  क्वैक््स  श्रायेंगे,  लोगों  को  गोलियां  दे  कर  मारेंगे--
 यहं  स्कीम  भी  बिल्कुल  बेकार  है।  मेरी  यह  निश्चित
 राय  है  कि  प्राप  इस  रुपये  को  बचा  कर  दूसरी  ज़रूरी
 योजनाओझों  में  लगायें  ।

 उपाध्यक्ष  महोदय,  मैं  इस  मौके  पर  काफ़ी-
 कुछ  कह  सकता  था,  लेकिन  समय  नहीं  है,  मुझे  भाप
 की  घण्टी  का  बहुत  ख्याल  है,  इस  लिये  मैं  इतना  ही
 कह  कर  भ्रपनी  बात  को  समाप्त  करता  हूं  .  जब
 डिमाण्ड्स  का  मौका  भायेगा  तो  और  बातों  को  सुनाने
 की  कोशिश  करूंया  ।

 शी  म॒त्यंजय  प्रसाद  (सोवान)  :  उपाध्यक्ष
 जी,  मैं  प्लांकड़ों  के  फेर  में  नहीं  पड़गा,  क्योंकि  उन  पर
 दोनों  झोर  के  विद्वान  सदस्य  पहले  ही  बोल  चुके  हैं।
 भ्रांकडों  का  जाल  ऐसा  है,  जिस  में  मेरे  जैसा  श्रादमी
 पड़  जाये  तो  फंस  जायेगा  भ्ौर  सच  को  झूठ  मानने
 लगेगा  भौर  झूठ  को  सच।  इसलिए  मैं  सीधी  बात
 यह  कहना  चाहता  हूं--प्रगर  हम  सही  रास्ते  पर  चल
 रहे  हैं  तो  थोड़ी-बहुत  भूल-चक  ही  होगी  तो,  श्रागे  चल
 कर  उनको  सुधारा  जा  सकता  है|  लेकिन  यदि
 हमारा  रास्ता  गलत  है  तो  चाहे  जितना  हम  उस  पर
 चलें,  चाहे  जितनी  होश्यारी  दिखालायें,  उतना  ही
 हम  गलत  रास्ते  पर  पहुंचेंगे  ।

 झाज  तक  हमारी  यह  नीति  रही  है  कि  हम  ने
 बड़े  उद्योगों  की  तरफ  ही  देखा  है,  छोटे  उद्योगों  की
 तरफ़  हमारी  दृष्टि  नहीं  रही  है।  बड़े  उद्योगों  में
 लाखों-करोड़ों  रुपये  लगाने  के  बाद  भी  थोड़े  प्रादमियों
 को  रोज़ी  मिलती  है,  जब  कि  छोटे  उद्योगों  में  थोड़ा
 रुपया  लगाने  से  बहुत  ज्यादा  लोगों  को  रोज़ी  मिलती
 है।  मेरी  शिकायत  यदि  कोई  है  तो  केवल  यह  कि  इस
 में  यह  स्पष्ट  नहीं  मालूम  पड़ता  है  कि  कहां  तक  झ्राप
 छोटे  उद्योगों  को  सही  रूप  में  बढ़ावा  दे  सकेंगे  ,  किन
 कामों  को  श्राप  छोटे  उद्योगों  में  रखेंगे,  किन  बड़े
 उद्योगों  से  छीन  कर  कौन-कौन  से  काम  उद्योग  धन्धे
 छोटे  उद्योगों  को  दिये  जायेंगे  या  बड़े  उद्योगों  से  कहा
 ,जायेगा  कि  जिन  उद्योगों  को  छोटे  नहीं  कर  सकते,
 उन  को  तुम  करो  ।  भाज  में  यह  देखता  हूं--कई
 छोटे  उद्योग  ऐसे.हैं  जो  बड़ों  के  साथ  कम्पीटीशन  में
 टिकते  हैं,  बल्कि  उन  के  भागे  बड़े  उद्योग  ही  पनाह
 मांगते  हैं।  जैसे--में  दो  उदाहरण  भाप  के  सामने
 रखता.  हूं।  चीनी  का  उदाहरण  ले  लीजिए--श्राज
 चीनी  मिल  मालिक  रोते  हैं,  खाण्डसारी  भर  गुड़  वालों
 के  लिए  कहते  हैं  कि  इन  पर  कुछ  रोक-थाम  लगाइये  ।
 करोड़ों  रुपये  चीनी  मिलों  में  लगा  कर,  नई-नई  मशीनें
 मंगा  कर  भी  वे  चीनी  में  वह  लाभ  नहीं  उठा  पाते  हैं,  उतनी
 सस्ती  चीनी  नहीं  दे  पाते--इसलिए  रोते  हैं।  भाज
 खाण्डसारी  उद्योग  के  जीतने  का  कारण  यह  है  कि
 खांडसारी  बनाने  वाले,  गुड़  बनाने  वाले  प्रधिकांश
 शोग  झपने  घर  में  भ्पना  ईख  पेरते  हैं,  प्रपने  खेत  के,
 पड़ोसी  के  खेत  के  गन्ने  से  भ्रपनी  खाण्ड  बनाते  हैं,
 पास-पड़ोस  वालों  का  गन्ना  खरीदते  हैं,  उस  पर  उनका

 दुलाई  का  खर्ता  नहीं  पड़ता  शौर  बड़ो-बड़ी  मशीनों

 के  खरीदने  में  उन  का  रुपया  नहीं  लगता  ।  सब
 घरवाले  प्रापस  में  मिल  कर  काम  करते  हैं,  जिस  की
 वजह  से  उन  को  मजदूरी  भी  मिल  जाती  है  भर
 सेल्फ-एम्प्लांड  हो  कर  रहते  हैं।

 इसी  तरह  से  भ्राप  का  रेलवे  का  विभाग  है
 प्ररबों  रुपये  उस  में  लगे  हैं।  मगर  श्राज  हम  देख  रहे  हैं
 ट्रक  ट्रांस्पो्टंवाले  दिल्ली  से  बम्बई,  बम्बई  से  मद्रास
 भौर  मद्रास  से  कलकत्ता,  देश  के  एक  कोने  से  दूसरे
 कोने  तक  माल  पहुंचाते  हैं  श्रौर  रेलवे  उन  से  पनाह
 मांगती  है।  चंकि  उन  में  दो  बातें  हैं-एक  तो  वे
 समय  पर  माल  पहुंचाते  हैं,  रेलवे  से  ज्यादा  सही  समय
 पर  पहुंचाते  हैं  श्लौर  दूसरे  उन  के  माल  पहुंचाने  में
 सुरक्षा  भी  ज्यादा  रहती  है।  साथ  ही  साथ  उन  के
 यहां  लदाई  भ्रौर  उतराई  का  सवाल  उतनी  बार  नहीं  होता
 जितनी  बार  रेलवे  में  होता  है

 my  हैण्डल्म  की  बात  ही  देखिए  |  हैण्डलूम
 पर  जो  कपड़ा  बनता  है,  वह  मिलों  से  सस्ता  पड़ता
 है  मगर  मिल  वाले  जो  कपड़ा  सस्ते  में  बना  सकते  है,
 उन  का  मुकाबला  हैण्डलूम  न  करे,  तो  अच्छा  है
 दोनों  को  हिस्सा  मिल  जाए,  मिल  वाले  फाइन  कपड़ा
 बनाएं  और  हैण्डलूम  वाले  मोटा  कपड़ा  बनाएं  और
 मिलों  के  ऊपर  यह  भार  रहे  कि  हैण्डलूम  वालों  को
 उनकी  जरूरत  का  पूरा  पूरा  सूत  दें  भौर  उन  को
 सूत  की  कमी  न  हो।  यह  काम  दोनों  के  मेल  से  करना
 चाहिये  ।

 भ्रब  मैं  अपने  राज्य  की  ओर,  प्रपने  प्रदेश  की
 श्रोर  श्राना  चाहता  हूं  ।  बिहार  को  प्रकृति  ने  सब  से
 अधिक  सम्पत्ति  दी  है  चाहे  वह  खानों  की  हो,  जंगलों  की
 हो,  उपजाऊ  जमीन  की  हो  और  चाहे  वह  नदियों  की
 हो  1  इन  में  बिहार  किसी  प्रदेश  से  पीछे  नहीं  है  मगर
 बिहार  भी  सब  से  ज्यादा  ग़रीब  है,  शायद
 उड़ीसा  से  कम  हो  1  उस  से  ग़रीब  झौर  दूसरा
 प्रदेश  प्रपने  यहां  नहीं  है।  (व्यवधान)
 हो  सकता  है  कि  मध्य  प्रदेश  हम  से  भी  पिछड़ा  हो,
 मगर  हम  तीनों  एक  ही  श्रेणी  में  प्राते  हैं।  19,

 20का  प्रन्तर  हो  सकता  है  ग्लौर  उस  के  लिए  झगड़ा  करना
 बेकार  है।  भ्रब  हम  देखते  क्या  हैं।  श्राज  से  नहीं
 बिहार  के  खनिज  पदार्थ,  50,  60  साल  पहले  से
 विदेशियों  के  हाथों  में  थे  श्रौर  उन  के  हाथ  से  निकले
 तो  हिन्दुस्तान  के  दूसरे  कोनों  से  प्राने  वाले
 व्यापारियों  के  हाथों  में  चले  गये  ।  इस  चीज़  को
 अगर  झाप  को  देखना  है,  तब  श्राप  यह  देखें  कि
 कोयला  खानों  को  जब  सरकार ने  प्रपने  हाथों  में  लिया
 है,  तब  किन  मालिकों  से  लिया  है।  पभ्रगर  वे  मालिक
 बिहारी  थे,  तब  ्राप  कह  सकते  &  किं  मेरी  बात
 ग़लत  है  मगर  सच्ची  बात  यह  है  कि  एक  दो  या  चार

 बिहारी  मालिकों  को  छोड़  कर,  बाकी  सब  मालिक
 बाहर  के  हैं।  इसी  तरह  से  झ्राप  यह  देखें  कि
 भ्रवरक  हमारे  यहां  सब  से  अधिक  पैदा  होता
 है।  दुनिया  में  सब  से  भ्रधिक  भवरक  हमारे  यहां
 पैदा  होता  है--'वैदा”  शब्द  का  प्रयोग  मैं  ग़लत  कर
 रहा  हुं--भवरक  जहां  भूमिगत  भण्डारों  में  भरा
 पड़ा  है,  वह  बिहार  प्रदेश  है।  थोड़ा  बहुत  ताम्बा  भी
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 मिलता  है  भौर  बाकी  बहुत  तरह  के  खनिज  वहाँ
 वश  हैं,  मबर  फिर  भी  कया  है,  महफ़िल  दूसरों  की,
 हम  तो  सिर्फ  दिया  में  तेल  डालते  हैं  भ्रौर  बेठे  तमाशा
 देखते  हैं।  यही  हमारी  हालत  है  और  इस  पर
 हमारौ  शिकायत  यह  है  कि  बहां

 7
 रीका  भी  पूरा

 हिस्सा  हमें  नहीं  मिलता,  मजदूर  भी  बाहर  से  वहां
 पहुंचते  हैं  जब  कि  वहां  के  मज़दूर  काम  करने  में  किसी
 से  पीछे  नहीं  हैं।

 4.00  hrs.

 यह  कहा  जा  सकता  है  कि  में  अपने  प्रदेश  की  बात
 कर  रहा  हूं,  रीजनलइज्म  को  बात  कह  रहा  हूं  मगर
 सच्छी  बात  तो  यह  है  कि  हमारे  पड़ोसी  राज्य  में
 भगर  एल०  ग्राई०  सी०  के  दफ्तर  में  बाहर  का  भादमी
 पोस्ट  हो  जाए,  एस०  बो०  पश्राई०  की  ब्रान्च  प्राफिस
 ब्ब्ले  झौर  वहां  बाहर  का  झादमी  पोस्ट  हो  जाए,  तो
 हड़ताल  हो  जाती  है  भ्ौर  शोर  मचने  लगता  है,
 यहां  तक  कि  गझ्रगर  उस  जिले  का  झग्रादमी  न  रहे,  तो  भी
 जिकायत  होती  है।  हम  रोते  हैं  कि  हमारे  महां  लोग
 भूखे  मरते  हैं  लेकिन  वहां के  लोगों  को  न  रख  कर
 बाहर  के  लोगों  को  रख  लिया  जाता  है  और  हमारे
 यहां  के  लोगों  को  भरपेट  खाना  नहीं  मिलता  है  ।
 इस्र  का  कारण  यह  है  कि  हम  हमेशा  से  बाहर  वालों
 का  स्वागत  करते  रहे  हैं  भौर  उन  को  स्थान  देते  रहे
 हैं।  झ्राज  भी  हमारे  यहां  से,  हमारे  कुछ  मित्र  हमें
 क्षमा  करेंगे,  में  कुछ  कड़वी  बात  कह  रहा  हूं,  तीन
 संसद्  सदस्य  बाहर से  हैं,  जिन  का  घर  बिहार  में  नहीं  है।
 वे  बिहार  के  नहीं  हैं।  कहने  के  लिए  तो  कहा  जाएगा
 कि  बिहार  के  तीन  कैबिनट  स्तर  के  मंत्री  हैं,  मगर
 उन  में  से  केवल  एक  ही  बिहारी  हैं  बाकी  दो  बाहर
 के  हैं।  इससे  अधिक  क्या  कहूं  ।  शुरू  शुरू  में
 यानी  संविधान  सभा  (ांस्टीट्यूएन्ट  असेम्बली
 के  तीन  सदस्य  स्व0  श्रीमती  सरोजिनी  नायड्,  स्व0
 sO  के  0  डी0  शाह  तथा  स्व0  श्री  देशबन्धू  गप्त  भी
 बिहार  से  ही  चने  गये  थे।  हमारा  घर  सब  का  घर
 है,  यह  पुराती  परम्परा  है।  और  दूसरी  तरफ
 हू  है  कि  आपके  सेक्रेटरिएट  में  ऊंचे  से  ऊंचे  पद  पर
 दिल्ली  में  बिहारी  रहे  हैं  ।  कई  विभिन्न  हाई  कोर्टों
 में  च्रीफ  जस्टिस  हुए  हैं,  सुप्रीम  कोर्ट  के  भी  चीफ
 जस्टिस  रहे  हैं  शऔौर  आज  भी  जज  हैं।  आप
 के  विश्वविद्यालयों  में  वाइस  चांसलर  भी  हुए  हैं  7  मगर
 ध्रापके  कारपोरेशंस  में,  श्राप  के  सरकारी  उपक्रमों  में
 कसी  को  कोई  स्थान  नहीं  मिलता  v  इस  का

 प्र्थे  यह  हुआ  कि  बिहार  में  जेसे  कोई  काबिल  झ्रादमी
 ही  नहीं  है।  बिहार  के  ग्रादमी  भले  मंत्री हो जाएं,  भले
 ही  राजदूत  हो  जाएं,  भले  ही  दो  तीन  गवर्नर्स  हो
 जाएं  t  वे  भी  होते  हैं  तो  इसलिए  कि  वे  आई0०0
 स्पे0  एस0  से  प्राते  हैं।  हां  दो  गैर  भ्रफसर  गवनेर
 भी  बिहार  के  हुए  हैं।  जो  दूसरी  सरकारी  नौकरियां
 हैं.  उनमें  पिछले  तीस  वर्षों  में  बिहार  की  हालत  देख
 लोजिए  ।  मैं  इस  सम्बन्ध  में  श्रापको  उदाहरण
 देहा  हूं।  भ्रापके  रिजवं  बैंक  में  कितने  प्रफसर  बिहार
 के  हुए  हैं?  एल0  भ्राई0  सी 0  में  पिछले  23  सालों  में
 केवल  दो  डिविजनर  मैनेजर  तक  हुए  हैं।  पिछले
 23  सालों  में  एल  0  भाई0  सी0  में  बिहार  की  यह  हालत
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 रही  है  कि  इससे  ऊपर  कोई  पहुंचा  ही  गहीं।  इस
 हालत  में  हमें  सुधार  लाना  पड़ेगा  इस  हाखत
 में  नहीं  होता  है  तो  हम  झाप  से  हमेशा  सुधार
 करने  के  लिए  कहते  रहेंगे।  कह  विया  जाता  है  कि
 बिहारी  सोग  इस  काबिल  नहीं  हैं  कि  उन्हें  भागे
 बढ़ाया  जाए।  कया  श्रापके  हरिजन  या  पिछड़े  भाई
 काबिल  थे?  प्रगर  थे  काबिल  होते  तो  उनके  लिए
 रिजवबशन  क्यों  होता  ?  झगर  जन्हें  भागे  बढ़ाने
 के  लिए  रिजर्वेशन  हो  सकता  है  तो  भ्रगर  श्ापके  हवाल
 में  बिहारी  काबिल  नहीं  हैं  तो  उनके  लिए  भी  भ्राप
 कोई  रास्ता  निकालिये।  जोकि  मैं  इसको  नहीं  मानता
 कि  बिहारी  नाकाबिल  होते  हैं  ।  में  इस  सम्बन्ध  में
 रिजर्वेशन  शब्द  का  हस्तेमाल  नहीं  करूगा  |  लेकिन
 जहां  बराबरी  ,  योग्यता  में  समता  का  मामला  हो
 वहां  तो  बिहार  में  हमारे  यहां  हमें  वरीयता  दीजिए
 इस  से  अभ्रधिक  की  मैं  मांग  नहीं  करता  ।  क्योंकि
 यह  मेरी  शान  के  खिलाफ  है  '

 बिहार  में  जितने  उद्योग  या  कारोबार
 खुलते  हैं  उनके  हेड  प्राफिसिज  या  तो  कलकत्ता  में  होते
 हैं,  या  अम्बई  में  होते  हैं  या  फिर  कानपुर  में  होते
 हैं।  इस  का  नतीजा  यह  होता  है  कि  उनमें  जो  जगहें
 होती  हैं  वे  सब  वहीं  पर  चली  जाती  हैं  |  उनमें
 बिहार  को  हिस्सा  नहीं  मिलता  1  यदि  कहीं  मिलता
 भी  है  तो  बहुत  कम  |  उनमें  बिहार  का  जो
 हिस्सा  होना  चाहिए,  उस  हिस्से  से  बिहार  के  लोग
 वंचित  रह  जाते  हैं।  इसबारे  में  भी  पझ्रापसे  जोर
 दार  शब्दों  में  कहूंगा  कि  भाप  इस  सम्बन्ध  में  भी  ख्याल
 करिये

 पहले  मैने  खानों  की  वात  कही  थी  1  उनके
 सम्बन्ध  में  एक  बात  मेरे  श्यान  में  और  श्रायी  है  ।
 वह  यह  कि  श्राज  तक  हम  खानों  से  जो  निकलता  है
 उसके  बारे  में  गलत  तरीके  से  सोचते  रहे  हैं  ।  खानों
 से  निकलने  वाली  चीज़ों  के  लिए  हम  गलत  शब्द  का
 इस्तेमाल  करते  हैं।  हम  बराबर  कहत  है  कि
 'खानों  का  उत्पादन'  हम  कहते  हैं  कि  कोयले  का
 उत्पादन,  लौह  घातुभनों  का  उत्पादन  |  क्या  कोई
 खान  खनिज  पदा  करती  है  ”  खानों  से  तो  वस्तुएं
 खोद  कर  निकाली  जाती  हैं  नकिपैदा  की  जाती  है।
 प्रगर  किसी  स्थान  से  खनिज  एक  बार  निकल  चुका
 है  तो  फिर  वहां  से  पुनः  खनिज  निकालना  आपके
 हाथ  में  नहीं  है।  प्रकृति  ने  जितना  उस  स्थान  पर
 जमा  कर  दिया  है,  उसे  निकालने  के  बाद  ्ापके  हाथ -
 में  वहां  यह  खनिज  पैदा  करना  नहीं  है।  प्रक्ृति  ने
 जितना  खजाता  हमें  दिया  है  उस  पर  ही  सारी  सभ्यता
 झ्रापकी  सारी  सम्पत्ति,  शक्ति  सभी  चोजें  निर्भर
 करती  हैं।  प्रगर  कोयले  द्वारा  उत्पन्न  ऊर्जा  शक्ति
 एनर्जी  न  हो  तो  बिना  उसके  प्रापके  यहां  खाना  नहीं
 बन  सकेगा,  उसे  पकाया  नहीं  जा  सकेगा
 श्राज  श्रौर  चीजों  की  बात  भाप  छोड़  दें,  पानी  भी  हमें.
 सौ  प्यास  मील  दूर  से  लाना  पड़ता  है,  दूध  लार.
 पांच  सौ  मील  दूर  से  लाना  पड़ता  है  ।  बिजली  '
 ग्रगर  दो  चार  घण्टे  के  लिए  बन्द  हो  जाती  है  तो  जो:
 झ्राटबीं  या  दसबीं  मंजिलों  में  लोग  रहते  हैं  बे  जानते
 हैं  उनकी  कितनी  दुगेति  होती  है  ऊपर  निचे  पाने  जाने
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 में  ।  श्रगर  24  थण्टे  पानी  बन्द  रह  जाए  तो  फिर
 जो  गन्वगी  फैलेगी  इससे  जिन्दा  भी  हम  रह  पाएंगे
 या  नहीं  कहना  मश्किल  है।  कुएं  तो  कोई  हमने
 बनवा  नहीं  रखे  हैं  जिससे  पानी  ले  कर  पिगय्रा  जा  सके  ।
 जो  वे  बन्द  करा  दिये  गये  हैं।  इस  वास्ते  दृष्टि  इस
 भ्रोर  केंद्रित  होनी  चाहिय  कि  कर्जा  के  स्नोत,  इंघन  के
 स्रोत  जो  हमारे  खत्म  होने  वाले  हैं  उनके  बास्ते  हम
 पहले  से  ही  सोच  समझ  कर  कोई  रास्ता  निकालें  ताकि
 उत्पादन में  कम  से  कम  खर्च  हो,  कम  से  कम  हम  भ्रपनी
 चीज़  बर्बाद  करें  न्ौर  श्लरागे  के  लिए  उसको  बचा  कर
 भी  रख  सकें।  प्रगर  हम  ने  श्राज  भी  वैसा  नहीं  किया
 तो  भाने  वाली  जो  पीढ़ियां  हैं  वे  कहेंगी  कि  हमारे
 पूर्वजों  ते  श्रपने  एशोझ्राराम  के  लिए  तों  सब  कुछ  किया
 'झौर  हम  को  मार  कर  चले  गए  हैं।  वे  जिन्दा  रह  नहीं
 सकेगी  ।  यह  चीज़  भारत  पर  ही  नहीं  बल्कि  सारी
 दुनिया  पर  लागू  होती  है  1  प्राखिरकार  पैट्रोल,
 कोयला  वगैरह  कितने  दिन  चलते  रह  सकेंगे  ।  ये
 नहीं  रहेंगे  तो  हम  कया  करेंगे,  कँसे  काम  चलांएंगे  ?
 इसलिए  शुरू  से  ही  हम  को  भ्रपनी'  संस्कृति  ऐसी
 बनानी  चाहिये  थी  ,  योजना  ऐसी  बनानी  चाहिए  थी
 कि  डिसैंट्रलाइजेशन,  विकेन्द्रीकरण  पर  हम  श्रधिक
 ध्यान  देते  ।  श्राज  भी  हम  को  इसकी  एश'रूप्रात
 करनी  चाहिये  थी।  हम  को  चाहिये  था  कि  हम
 शहरों  को  इतना  बड़ा  बनाने  का  प्रोत्साहन  न  देते
 उनको  छोटा  रखते  ।  तब  शहरों  की  सफ़ाई  भी  हो
 पाती  और  गनन््दगी  भी  कम  फैलती  ।  प्रब  भी
 वक्त  है  कि  हम  इस  श्रोर  ध्यान  दें।  मेरी  प्रार्थना
 है  कि  ग्राप  इस  समस्या  पर  इस  दष्टि  से  भी  विचार
 करें  ब्रौर  कोई  उपाय  निकालें।  खनिज  को
 निकासी  और  खर्च  गये  की  नहीं,  चिन्ता  की  बातें  हैं।

 बजट  जो  पेश  किया  गया  है  उस  में  यह  सोचा
 गया  है  कि  किसान  के  लाभ  की  बातें  हों।  लेकिन
 उसको  लाभ  जितना  चाहिये  उतना  ही  होगा  ।  उसका
 सब  से  बड़ा  कारण  यह  है  कि  आपको  जो  प्रशासन
 मिला  है  वह  तीस  बरस  से  जिस  तरह  से  काम
 करता  गया  है  उसी  तरह  से  कर  रहा  है  और
 अपने  कार्यकाल  के  दो  साल  में  आप  उसके  रवैये  को
 बदल  नहीं  सके  हैं  और  दो  चार  साल  में  बदल  सकेंगे
 इस  में  भी  सन्देह  है।  उसके  चलते  जितने  लाभ  का
 प्रनमान  लगाया  जाता  है  उससे  बहुत  कम  लाभ  ही
 हो  पाता  है।  श्राप  टैक्स  बढ़ाते  हैं  श्रौर  हिसाब
 लगा  कर  बताते  हैं  कि  उनकी  वजह  से  किसी  वस्तु
 के  दाम  दस  पैसे  से  भ्रधिक  नहीं  बढ़ने  चाहिये  लेकिन
 बाजार  में  यह  देखा  जाता  है  कि  बीस  पैसे,  तीस
 पैसे  -और  चालीस  पैसे  तक  उसके  दाम  बढ़  जाते  हैं  ।
 जहां  आ्राप  कहते  हैं  कि  एक  पैसे  से  भी  कम  दाम  बढ़ने
 चाहिये  वहां  भी  पांच,  दस,  बीस  पैसे  बढ़  जाते  है  ।
 इसका  कारण  यह  है  कि  झ्रापके  पास  नियंत्रण  जैसी
 श्नीज़  न  है  भ्रौर  न  होगी  श्रौर  जब  तक  श्राप  ५रशासन
 को  सुधारते  नहीं  हैं  तव  तक  कुछ  नहीं  होगा

 wa  में  इसकसटैक्स  के  बारे  में  इतना  ही  कहूंगा
 कि  प्रापने  इनकम  ठेबस  की  राशि  जो  निम्नतम  है  उसको

 अड्डा  कर  भ्रा०  -से  कस  हार  कर  दिया  है  1  इसी
 शरह  से,  भ्रापको  यह  भी-  सोचना  चाहिये  कि  दस

 “जार  .से  ,झधिक  की  झाय  वाले  के  लिए  एडवांस

 टंक्स  पेमेंट  भ्रथवा  कम्क्लसरी  डिपाजिट  की  भी
 निम्नतम  राशि  उंची  हो  |  जो  तर्क,  जो  कारण
 श्राप  की  निम्नतम  सीमा  को  बढ़ान  के  हें,  वही  ऐडबांस
 टैक्स  तथा  कम्पलसरी  डिपाजिट  पर  भौ  लागू  होते  हैं
 मैं  श्राशा  करता  हूं  कि  इस  पर  भी  झ्ाप  ध्यान  देंगे  ।

 इसके  साथ-साथ  वैंल्थ  टैक्स  में  भी  एक  गड़बड़ी
 है।  दल  बौस  साल  पहले  जिस  ने  एक  मकान  दस
 बीस  या  तीस  या  पचास  हजार  रुपये  लगा  कर  बनाया
 था  श्रौर  भ्रपती  जिन्दगी  की  सारी  कमाई  उस  में
 लगा  दी  थी  घ्रौर  झ्ाज  उसका  वही  मकान  एक
 लाख  का  हो  गया  है  झ्ौर  लाख  के  हिसाब  से  भ्रमर
 टैक्स  लगाते  हैं  तो  उसके  हाथ  में  यह  मकान  नहीं
 रह  सकेगा  श्रौर  उसका  मकान  बनाता  बेकार  हो
 जाएगा  ।  इस  वास्ते  मैं  कहूंगा  कि  वेल्थ  टैक्स  के
 लिए  शौर  सख्रास  तौर  पर  मकान  के  मल्यांकन

 वैल् एशन  में  श्राप  कुछ  ऐसा  करें,  जिससे  इस  तरह  के
 प्रादमी  को  कुछ  ज्यादा  छूट  मिल  सके  ।  वह  श्रापको
 टैक्स  देने  के  बाद  भी  ग्रपने  मकान  में  रह  सकें  ,  उसे
 अपना  कह  सकें

 sf
 कहने  के  लिए  तो  बहुत  सी  बातें  थीं  लेकित
 समय  नहीं  है  इस  वास्ते  में  समाप्त  करता

 ह  ॥

 SHRI  V.  ARUNACHALAM  Alias
 ‘ALADI  ARUNA‘  (Tirunelveli):  Mr.
 Deputy-Speaker,  I  rise  to  speak  a  few
 words  on  the  Financial  Statement  for
 the  year  1979-80,  presented  by  our
 hon.  Deputy  Prime  Minister,  Shri
 Charan  Singh.

 With  great  zeal  and  alacrity,  our
 Deputy  Prime  Minister  has  tried  his
 level  best  to  have  a  complete  depar-
 ture  from  the  traditional  methodology
 of  preparing  the  budget,  but  it  seems
 that  he  is  suffering  from  the  conge-
 nital  weakness  of  believing  in  the  old
 philosophy  in  economics,  Therefore,
 his  earnest  attempts  to  departure  are
 incomplete  and  have  been  even  sub-
 verted  in  certain  aspects,

 With  a  deep.  sense  ‘of  euphoria,  our
 Deputy  Prime  Minister  has  enthusias-
 tically  referred  to  the  so-called  suc-

 ‘cess  of  the  Government  in  the  field
 of  production  of  foodgrains.  No  doubt,

 the  record  in  the  production  of  food-
 grains,  sugar,  cotton  and  cereals  sur-

 passed  that  of  last  yeat  and-  opened
 an  era  of  surplug  in  ‘foodgraits:  F  te-
 mind  him;  Str,  that  ‘the  apprectable
 record  of  production’  is  not  because
 of  his  drastic  policy,  determined  ac-
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 tion  against  landlords,  introduction  of
 new  methodology,  adoption  of  up-to-
 date  technology  and  aids  and  guides
 extended  to  farmers,  but  because  of

 the  successful  monsoon  during  the  last

 two  years,  People  have  been  benefit-
 ed  by  the  benevolent  behaviour  of

 nature,  rather  than  by  the  progressive
 measures  of  Government,

 If  we  examine  the  figures  of  produc-
 tion  of  foodgrains,  we  can  see  that
 there  are  ups  and  downs  in  our  produc-
 tion,  for  the  past  five  years.  There  is

 no  steady  progress.  The
 absence

 of

 dy  progress  is  an  evidence  to  prove

 iat  the  heroic  role  has  always  been
 played  by  nature  rather  than  by  GOv-

 ernment.
 ~~

 Anyhow,  the  production  of  25.4  mil-
 lion  tonnes  is  an  achievement,  which

 engenders  hope  and  happiness  among

 the  consumers,  But  the  tillers  who

 sheg  tears  and  sweat  for  this  i
 nereased

 production  are  getting  lower  incomes
 thanks  to  the  devisory  prices  of  agri-
 cultural  products.

 The  wholesale  price  index  upto  De-
 cember  3lst,  978  was  184.8.  But  the

 price  of  a  agricultural  products  is  only
 77.  point,  Government  have  not
 taken  any  measures  to  implement  at
 least  the  principle  of  parity.  The

 Janata  Party,  before  coming  to  Lower,
 firmly  assured  the  people  the  effective
 implementation  of  the  principle  of

 parity.  But  now  we  See  that  the  prin-
 ciple  of  disparity  is  raising  its  ugly
 head.

 When  I  Say  that,  by  and  large,  the
 agriculturists  are  sailing  in  the  murky
 waters  of  life,  due  to  the  unremunera-
 tive  prices  of  their  products,  the  posi-
 tion  of  the  paddy  growers  in  the  South
 is  still  worse  and  deplorable.  The
 step-motherly  treatment  of  the  Centre
 against  the  paddy  growers  is  not  3
 new  one.  Under  the  Janata  Party  rule
 it  is  ramifying.  In  spite  of  the  re-
 peated  demands  of  all  the  Chief  Minis-
 ters  from  the  South  for  fixing  an  en-
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 hanced  rate  for  paddy,  as  usual,  the
 Centre  hag  turneg  its  deafears  to  their
 genuine  demands.

 Even  now  the  Government  is  refus-
 ing  to  accept  the  principle  of  parity  in
 fixing  the  prices  between  paddy  and
 wheat.  According  to  the  figures  for
 the  year  ‘1976-77,  the  area  ‘inder  rice
 cultivation  is  38.6  million  hectares  and
 the  Output  is  42.78  million  tonnes.  Simi-
 larly,  the  area  under  wheat  cultivation
 is  20.86  million  hectares  and  the  pro-
 duction  is  29.08  million  tonnes.  If  we
 work  out  the  average  yield  per  hectare,
 for  rice  the  figure  is  l.l  tonne  and  for
 wheat  .4  tonnes.  Jt  is  an  acceptei
 fact  that  the  cost  of  production  of  pad-
 dy  is  much  higher  than  the  cost  of  pro-
 duction  of  wheat.  Yet,  the  Centre  is
 deliberately  refusing  to  fix  equal  price
 for  paddy.

 This  step-motherly  treatment  is  there
 not  only  in  prices  but  also  in  procure-
 ment.  Despite  the  increased  produc-
 tion  of  paddy,  the  Centre  is  always  pro-
 curing  more  quantities  of  wheat.  Even
 in  procuring  paddy,  the  Foog  Corpora-
 tion  of  India  is  preferring  the  wheat
 area  rather  than  the  paddy  area  in  the
 south.  This  discriminatory  attitude  of
 the  Centre  does  not  end  with  this  mate
 ter.  It  is  streeking  out  its  tentacles
 everywhere.

 Sir,  in  utilising  the  subsidy  amount,
 the  policy  adopted  by  the  Food  Corpo-
 ration  of  India  on  the  advice  af  Certral
 Government  is  highly  objectionable  and
 unjuustifiable.  Sir,  the  subsidy  scheme
 was  introduced  in  1947-48  with  an  alfo-
 cation  of  Rs.  23.93  crores.  At  present
 the  allocation  is  Rs.  560  crores.  ‘The
 total  allocation  of  subsidy  amount  since
 its  inception  amounts  to  Rs.  3,178
 crores.

 May  I  ask  our  Finance  Minister  in
 charge  or  the  Deputy  Prime  Minister
 how  much  amount  was  utilised  for  the
 paddy  growers  and  rice  consumers  and
 how  much  amount  was  spent  for  wheat
 growers  and  wheat  consumers?  Let
 the  Deputy  Prime  Minister  place  the
 facts  before  the  House.  Ihe  entire
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 country  will  know  and  _  realise  the
 shocking  fact  that  the  Government  ai
 the  Centre  is  the  Government  of  the
 North.  The  Central  Cabinet  is  clways
 under  the  firm  control  of  the  wheat

 ,Jobby.  Out  of  Rs.  3,178  crores,  n:ore
 than  90  per  cent  of  the  amourt  has
 been  spent  for  the  benefit  of  the  v.beat
 growers  and  wheat  consumers.  If  the
 Centre  continues  to  follow  this  discri-

 _minating  policy  in  future,  there  will  be
 no  alternative  to  the  South  but  to
 launch  direct  action  against  this  atro-
 cious  injustice  of  this  Government.

 Our  Deputy  Prime  Minister  in  his
 address  has  boastfully  menticneg  the
 direct  institutional  finance  to  tne  far-
 mers  under  the  credit  scheme.  Sir,
 there  is  an  increase  of  Rs.  602  crores
 under  credit  facility  scheme.  But
 even  this  is  quite  insufficient  to  meet

 ‘the  growing  needs  of  the  farme’s.

 “Despite  this  development  the  inst.tu.
 tional  credit  still  meets  less  thaiy  halt
 of  the  amount  of  agriculture  credit  ac--
 tually  needed.”  This  is  what  is  stated
 in  the  report  of  the  economic  Survey.
 Therefore,  claiming  of  any  credit  for
 increasing  the  credit  facilities  is  noth-
 ing  but  bald  account  of  fact.

 It  is  reported  that  “after  close  and
 careful  consideration,  our  Deputy
 Prime  Minister  has  proposed  to  levy
 additional  taxes  to  the  tone  of  Rs.  665
 crores.”  This  is  the  first  time  in  our
 history,  during  the  period  of  complete
 peace,  the  people  are  subjected  to  such
 heavy  doses  of  taxation.  Our  Deputy
 Prime  Ministe’  has  succeeded  in  disa-
 pointing  the  people  in  all  walks  of  life.
 He  has  left  nobody  untouchei.  Per-
 haps  under  the  Janata  rule  untouch-
 ability  has  been  abolished  2n  taxation.

 Imposition  of  additional  levy  on
 petrol,  diesel  oil,  kerosene,  soap,  teoth-
 paste  and  detergents  will  certainly  cri-
 ple  the  industries  and  crush  the  mi-idle
 class  ang  poor  people.  During  this
 Children’s  Year  our  Deputy  Prime
 Minister  is  kind  enough  and  has  award-
 €d  our  children  by  imposing  the  addi-
 tional  tax  on  chocalates  ang  biscuits.
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 It  is  dolorous  to  say  that  for  every
 additional  berden  of  taxation  our

 Deputy  Prime  Minister  has  masquerad-
 ed  w:th  unaided  reason.  He  has  utter-
 ly  failed  to  realise  the  capability  of  the
 people  of  whom  nearly  50  ver  cent  are
 below  poverty  line.

 In  1950,  the  percentage  of  taxation
 in  relation  to  the  National  Income  was
 6.6  per  cent.  Now  it  has  increased
 8.8  per  cent.  The  burden  of  taxes  has
 increased  without  corresponding
 growth  in  national  income.  The  rate
 of  growth  js  less  than  half  of  the
 growth  in  taxes.

 Thus,  the  inherent  defect  in  our
 taxation  is  not  the  methodoiogy,  but
 the  system  itself.  We  have  not  tuken
 any  prudent  steps  to  increase  our  reve-
 nue  from  direct  taxation.  All  the
 Direct  Taxation  Enquiry  Committee  in-
 cluding  the  Choksi  Committee,  unde:
 the  pretext  of  regulating  the  proce-
 dures,  redressing  the  grievances  of  the
 assessees  and  removing  the  hurdles,
 have  only  come  forward  to  help  the
 plutocrates,  The  Wanchoo  Coinmittee
 had  recommended  the  reduction  of  the
 maximum  rate  cf  taxation  from  97.75
 per  cent.  Accordingly,  it  was  reduced
 to  77  per  cent  in  1974-75,  and  further
 reduceg  to  66  per  cent  in  1976-77.  Now
 the  exhortation  of  the  Choksi  Com-
 mittee  is  to  reduce  the  rate  further  to
 60  per  cent.  Consequently,  the
 party  in  power,  in  order  to  mobilise
 revenue  resources,  is  forced  to  inciease
 indirect  taxes  which  hits  all  the  people.

 The  revenue  from  indirect  texes  has
 increaseq  to  the  level  of  79.7  per  cent,
 but  that  from  direct  taxes  is  only  20.3
 per  cent.  No  other  developing  or  deve-
 lopeq  country  has  tapped  the  source  of
 indirect  taxation  to  the  extent  cf  India
 It  has  been  duly  confirmed  py  the  Jha
 Committee.  “The  share  of  indirect
 taxes  in  the  total  tax  revenue  is  not
 only  much  higher  than  that  cf  indust-
 rialiseqd  countries,—about  45  per  cent
 on  the  average,—but  also  appreciably
 higher  than  the  average  share  for  most
 developing  countries.”
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 Before  imposing  new  taxes  or  in-

 creasing  old  taxes,  the  cardinal  res-
 ponsibility  of  the  Minister  is  to  examine
 the  index  of  consumer  items  wh‘ch  are

 below  the  wholesale  index,  but  our

 Deputy  Prime  Miniser,  it  seems,  is  not
 serious  about  this  principle.  Many
 items  which  are  far  below  the  point  of

 the  wholesale  index  have  been  left  out.
 For  example,  the  average  index  of  al-
 cohol  is  only  136.2.  Our  Deputy
 Prime  Minister  could  have  taxed  al-
 cohol,  but  he  did  not  do  so,  Perhaps
 he  is  counter-acting  our  Prime  Minis-
 ter  in  a  feline  way  against  his  policy  of

 prohibition.

 Because  of  your  proclivity  towards
 the  wealthy  people  and  due  ‘o  the  cor-

 rupt  pratice  of  the  officials,  the  arrears
 of  taxes  had  increased  to  the  levei  of
 Rs.  004.0l  crores  in  1977.  I  kenestiy
 {believe  that  if  the  Government  had
 taken  drastic  measures  against  tax  eva-
 sion  and  launcheg  a  Sincere  drive  for
 the  collection  of  arrears  of  taxes,  out

 Deputy  Prime  Minister  could  have
 lightened  our  burden  of  taxation.

 The  most  alarming  factor  which
 causes  Serious  injury  to  our  economy
 is  the  unsatisfactory  performance  of
 the  public  undertakings.  Incidence  of
 sickness  and  inefficiency  of  menage-
 ment  have  crippled  we  development
 of  our  public  undertakings  and
 their  profits.  The  net  profit  of  Rs.  476
 crores  in  1976-77  has  declined  to  Rs.  236
 in  1977-78.  The  unsatisfactory  perfor-
 manCe  of  public  undertakings  results  in
 unavoidable  levy  of  taxes  on  the  puk-
 lic.

 This  august  House  will  agree  with
 me  that  the  vorceper  agency  '  for
 effective  implementation  of  socio-econo-
 mic  schemes  is  the  State  Government.
 Therefore,  larger  devolution  of  central
 taxes  ang  duties  to  the  States  in  ac-
 cordance  with  the  recommendation  of
 the  Seventh  Finance  Commission  is  an
 appreciable  step  on  the  part  of  the  Guv-
 ernment.  But  I  remind  you  that  inere-
 ly  accepting  the  recommendaticns  of
 the  Seventh  Finance  Commission  is  not
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 a  panacea  for  all  economic  ills  of  the
 States.  We  know  that  some  of  the
 most  important  demands  of  the  States
 have  been  rejected  by  the  Seventh
 Finance  Commission.  The  genuine
 demand  of  the  Tamil  Nadu  Government
 for  a  specific  grant  equivalent  to  the
 loss  of  revenue  following  the  introduc-
 tion  of  prohibition  has  not  been  accept-
 ed  by  the  Commission.  At  the  same
 time  it  has  recommended  to  meet  50  per
 cent  of  the  loss  of  revenue  to  the  States
 which  come  forwarg  hereafter  tu  intro-
 duce  the  prohibition.

 Sir,  I  have  no.  objection  to  your
 showing  a  good  gesture  to  the  prodi-
 gals.  But  my  humble  request  is  not

 to  punish  the  faithful  States  which  are
 dedicated  to  prohibition.  Therefore,  I
 appeal  to  the  hon.  Deputy  Prime  Minis-
 ter  to  be  king  enough  to  grant  money
 on  the  same  principle  to  all  the  States
 which  are  enforcing  prohibition.

 Before  |  conclude,  I  feel  it  is  quite
 necessary  to  congratulate  our  Deputy
 Prime  Minister  for  reducing  the  taxes
 on  fertilisers,  light  diesel,  vanaspathy
 and  power  tiller.  The  prophylactic
 measures  taken  by  our  Deputy  Prime
 Minister  are  no  doubt  helpful  to  atten-
 uate  the  burden  of  the  farmers,  but  I
 fear  that  the  genuine  efforts  of  the
 Deputy  Prime  Minister  will  be  subvert-
 ed  by  some  of  the  State  Governments
 which  have  recently  imposed  heavy
 taxes  on  agriculture,

 On  the  whole,  this  Budget  neither
 reflects  the  progressive  msaSures  nor
 redress  the  grievances  of  the  public  or
 redeems  the  promises  of  the  Janata
 Party,  but  emits  ideological  looseness
 and  ontological]  weakness.

 With  these  words,  I
 speech.

 conclude  my

 st  सही  लाल  (बिजनौर)  :  उपाध्यक्ष
 महोदय,  प्रस्तुत  श्राब-व्ययक  के  थ्यौरे  के  लिए
 मैं  माननीय  उप-प्रधान  मंत्री  जी  को  बधाई  देता  हूं।  वह
 इसलिए  कि  राष्ट्र  की  प्रथ॑-व्यवस्था  को  एक  नया  मोड़
 राष्ट्र  के  ग्रामीण  क्षेत्रों  में  बसे  हुए  बहुसंख्यक  लोगों
 की  झोर  दिया  गया  है।  इस  के  लिए  वह  विशेष
 रूप  से  बधाई  के  पात्र  हैं।  इस  सम्बन्ध  में  में  कुछ
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 निवेदन  करना  भ्ावश्यक  समझता  हूं।  स्वतन्तता
 के  बाद  ग्रामीण  क्षेत्र  के  भौर  विशेष  रूप  से  समाज  के
 निर्बल  वर्ग  के  लिए  प्रनेकानेक

 ह
 न  बजाए  गए  हैं,

 प्रनेकानेक  योजनाएं  चलाई  गई हैं  लेकिन  ग्रामीण
 क्षेत्र की  भझौर  समाज  के  निर्बल  वर्ग  की  दशा  में  कोई
 झन्तर  दिखाई  नहीं  देता।  इस  बात  की  पुष्टि  इस  से
 होती  है  कि  समाज  के  पचास  प्रतिशत  से  ज्यादा  लोग
 झाज  भी  गरीबी  के  स्तर  से  नीचे  का  जीवन  व्यतीत
 कर  रहे  हैं  ।  भ्राज  भी  ग्रामीण  क्षेत्रों  में  लोगों  पर
 झत्याचार  हो  रहा  है,  लोगों  की  झोपड़ियां  जलायी

 'जा  रही  हैं,  वहां  के  निवासियों  के  परिवार  की
 महिलाझों  का  शील  भंग  किया  जा  रहा  है,  भ्रस्प  श्यता
 झपनी  जगह  पर  ज्यों  की  त्यों  विद्यमान  है  भौर  इस
 के  लिए  जैसा  मैंने  शरू  में  कहा  कि  अनेक  काननी
 व्यवस्थाएं  की  गई  हैं,  धन  की  व्यवस्था  भी  की  गई
 है,  लेकिन  इन  सब  के  होते  हुए  भी  समाज  में  विषमता
 के  शिकार  लोग  आज  भी  दुख  झौर  संकट  में  हैं।  भ्रगर
 हम  गंभीरतापूर्वक  सोचें  तो  इस  के  पीछे  मुख्य  कारण
 एक  ही  है  कि  हमारा  समाज  स्वतन्त्रता  के  बाद  कुछ
 ज्यादा  भ्रष्टाचार  का  शिकार  हो  गया  और  हर

 व्यक्ति  श्राज  अपने  श्रलावा  समाज  के  दूसरे  लोगों
 पकी  ओर  देखने  को  आवश्यकता  नहीं  अनुभव  नहीं
 करता  ।  यही  कारण  है  कि  हर  व्यक्ति  केवल
 श्रपनी  हालत  को  देख  कर  हड़ताल  की  बात  सोचता
 है,  काम  छोड़ने  की  बात  सोचता  है,  समाज  में  धन
 संग्रह  करने  के  लिए  जो  भ्रष्ट  तरीके  हैं,  भ्राज  हम
 उन  को  एक  तरीके  से  मान्यता  दे  दी  है,  स्वीकृति  दे
 दी  है  और  भ्रष्टाचार  के  इन  बढ़ते  हुए  कारणों  से
 श्राज  समाज  में  दुखी  लोगों  को  श्लाराम  नहीं  मिल
 रहा  है,  उन  का  जीवन  नहीं  बदल  रहा  है।  तो
 सब  से  मुख्य  प्रश्न  ग्राज  यह  है  कि  जिन  कारणों  से  प्रब
 तक  के  लिए  हुए  हमारे  कार्य  सफल  नहीं  हो  पा  रहे
 हैं  उन  कारणों  को  हम  तलाश  करें,  ढ ़ढ़ें  और  उनको
 ढंढेंगे  तो  निश्चित  रूप  से  इस  नतीजे  पर  पहुंचेंगे  कि
 इस  के  पहले  कि  हम  नई  व्यवस्थाएं  करें,  नये  कानून
 बनाएं,  नई  विधि  का  निर्माण  करें,  उससे  पहले  हम
 अपने  समाज  में  व्याप्त  भ्रष्टाचार  को  दूर  करने  की
 जरूरत  है  समाज  को  नया  मोड़  देना  है।
 कौन  नहीं  जानता  कि  इनकम  टैक्स,  सम्पत्ति  टंक््स
 में  चोरी  करके  श्रौर  भ्रन्य  भ्रष्ट  तरीकों  से  घन  का  संचय *
 क्रनें  की  होड़  लगी  हुई  है।  मैं  झापक  माध्यम  से  माननीय
 उप  प्रधान  मंत्री  से  एवं  वित्त  बिभाग  से  श्नरोध
 करूंगा  कि  एक  सर्वेदलीय  समिति  का  निर्माण  किया
 जाये  जो  6  महीने  के  भप्रन्दर  भ्रपनी  रिपोर्ट  दे  कि  कौन

 ,  से  ऐसे  उपाय  हो  सकते  हैं  जिसने  भ्रष्टाचार  उन्म् लन  में
 सफलता  प्राप्त  की  जा  सकती  है।  मुझे  कहते  हुए  बड़ी
 तकलीफ  होती  है,  में  भी  शरीक  रहा  झौर  में
 देख  रहा  हूं  कि  किसानों  को  भ्रल्प  सिंचाई  के  लिए,
 ट्यूबवेल  के  लिए,  इंजन  खरीदने  के  लिए  ऋण
 दिए  जाते  हैं  लेकिन  वास्तविकता  यह  है--  मेरे
 साथी  मेरे  से  सहमत  होंगे--कि  पंच  फीसदी  किसान
 ऐसे  नहीं  होंगे  जिनको  जितना  ऋण  दिया  जाता  है
 उतने  ऋण  की  सामग्री  उनको  मिल  जाती  हो  -  एक
 श्रायल  इंजन  जो  कि  8  सौ  रुपये  में  तैयार  होता  है
 वह  गरीब  किसान  के  मस्थे  5  हजार  रुपये  में  मढ़ा

 !  जाता  है  भौर  उसके  खेत  में  पहुंचते  पहुंचते  वह  बेकार
 हो  जाता  है  --में  उत्तर  प्रदेश  के  प्नने कों उदाहरण  दे
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 सकता  हूं  जहां  पर  भावपाशी  के  लिए  ऋण  के  बदले  में
 कोई  सिचाई  का  साधन  तो  बना  नहीं  उट्टे  छोटे  छोटे  ,
 किसानों  की  जोतें  नीलाम  की  जा  रही  हैं,  उनको
 ब्ेदखल  किया  जा  रहा  है  उसी  ऋण  के  पीछे।  ऋण
 की  धनराशि  का  बड़ा  भाग  सरकारी  कमंचारियों
 तथा  जो  लोग  झ्ायल  इंजन  सप्लाई  करते  हैं,  मोटर
 का  सामान  सप्लाई  करते  हैं,  भ्रावपाशी  का  दूसरा
 सामान  सप्लाई  करते  हैं,  उनकी  जेबों  में  चला  गया
 झौर  किसान  की  ज़मीन  नीलाम  हो  रही  है  ।

 राष्ट्रनायक  प ं०  जवाहरलाल  नेहरू  का  दृढ़  विचार
 था  कि  सहकारिता  के  आधार  पर  राष्ट्र  तरक्की  कर
 सकता  है  लेकिन  कुछ  चालाक  भ्ौर  मकक्कार  किस्म
 के  लोगों  ने  सहकारिता  की  झ्राड़  में  गरीब  किसानों,
 श्रमिकों  को  लूट  रखा  है।  मैं  प्पने  प्रदेश  के  निजी
 झनुभाव  के  झाधार  पर  तथा  दूसरे  प्रदेशों  की  सुनी  हुई
 बातों  के  भ्राधार  पर  निवेदन  करना  चाहता  हूँ
 कि  सहकारिता,  जिस  पर  भाजभी  बहुत  जोर

 दिया  जा  रहा  है,  गांव  के  भोले  भाले  लोग  उसके
 शिकार  बन  रहे  हैं।  सहकारिता  के  नाम  पर  गरीबों

 के  नाम  से  रुपया  निकाला  जाता  है  बीज  और  खाद
 के  लिए,  उन  बेचारों  का  कहीं  प्रगूठे  का  निशान  नहीं
 है,  उनके  कहीं  दस्तखत  नहीं  हैं,  उनको  कुछ  भी  पता
 नहीं  है  लेकिन  उसके  बदले  में  उनके  खेत  नीलाम
 किए  जा  रहे  हैं  तथा  उनको  जेलों  में  भेजा  जा  रहा
 है।  यह  बातें  माननीय  उप  प्रधान  मंत्री  तथा  दूसरे
 माननीय  सदस्य  भी  जानते  हैं।  श्राज  आप  चाहें
 कितनी  ही  ग्रच्छी  योजनायें  बनायें,  कितने  ही  भ्च्छे
 विचार  रख  कर  कानून  बनायें  लेकिन  जब  तक  समाज
 में  भ्रष्टाचार  में  कमी  नहीं  भ्राती  है  तब  तक  ग्रामीण
 क्षेत्रों  में  रहने  वाले  किसान  मजदूरों  को  कोई  लाभ
 नहीं  होने  वाला  है।  मैं  उदाहरण  के  तौर  पर  बताना
 चाहता  हूं  कि  रेलवे  में  एक  फैसला  लिया  गया  कि
 स्टेशनों  पर  मजदूरों  की।  कोआपरेटिव  सोसाइटीज़
 को  खोने  पीने  के  ठेके  दिये  जायेंगे  लेकिन  भ्राज  स्थिति
 यह  है  कि  जो  ठेकेदार  पहले  भ्रपने  नाम  से  काम  करते
 थे,  भाज  फ़र्जी  कोझ्मापरेटिब्ज  बना  कर  उसको  चला
 रहे हैं ।  इसलिए  मैं  निवेदन  करना  चाहता  हूं  कि
 भारत  सरकार,  को,  उप  प्रधान  मंत्री  जी  को  इस
 प्रकार  का  एक  कमीशन  बिठाना  चाहिये  जिस  में
 सभी  दलों  के  लोग  शामिल  हों  और  6  महीने  में  वह
 अ्रपनी  ,  रिपोर्ट  दें  कि  कौन  कौन  से  एसे  भ्रष्ट  तरीके
 हो  सकते  हैं  जिन  को  रोका  जाए  झौर  जिस  के  रोकने
 से  जो  फ़ायदा  झाप  कन्ज्यूमस  को  देना  चाहते  हैं,  वह
 उन  को  मिले।  जिन  तरीकों  से  हम  समाज  को
 ऊंचा  उठाना  चाहते  हैं  जिन  तरीकों  से  समाज
 ऊंचा  उठ  सके,  मैं  किसी  की  नीयत  पर  शुवाह  करने  के
 लिए  तैयार  नहीं  हूं  --हममें  से  सभी  चाहते  हैं
 कि  समाज  बदले  और  निबंल  लोगों  को  बल
 मिले  भौर  वे  ऊंचे  उठें--लेकिन  मैं  यह  कहना  चाहता

 |
 कि  उन  को  ऊंचा  उठाने  के  जो  रास्ते  हो  सकते

 ,  उन  को  ग्रहण  नहीं  किया  जा  रहा  है।  जहां  तक
 विकास  का  सम्बन्ध  है,  यह  कहने  में  मुझे  तनिक  भी
 संकोच  नहीं  है  कि  हम  सोचते  नही ंग्  कि  ब्रामीण
 क्षेत्रों  का  विकास  कैसे  किया  जाए  ।  एक  काम  के
 लिए  ग्रामीण  क्षेत्र  में  चार  चार  एजेंसियां  है।  गन्ना
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 केन्द्र,  केन  डेवलपमेंट  डिपार्टमेंट,  पंचावती  राज्य
 डिपार्टमेंट,  कम्युनिटी  डेवलपमेंट  डिपार्टमेंट  हैं  भौर
 सब  का  काम  एक  ही  हैं।  हर  डिपार्टमेंट,  को  एक  एक
 एजेन्सी  है  झौर  इस  तरीके  से  हमारे  प्रशासन
 का  खर्चा  दिन  व  दिन  बढ़ता  जा  रहा  है।  काम
 करने  वाले  लोग  कम  हैं  भौर  निगरानी  करने  वाले
 ज्यादा  हैं  भौर  ये  निगरानी  करने  वाले  लोग  ही
 भ्रष्टाचार के  झाधार हैं,  उन  की  बदौलत ही  भ्रष्टाचार
 समाज  के  प्नन्दर  बढ़ता  है।  मेरा  निश्चित  मत  है
 झौर  एक  लम्बा  प्नुभव  है  भौर  उसी  के  श्राधार
 पर  मैं  यह  निवेदन  करता  हूं  कि  ये  सब  झ्राप  की  जो
 योजनाएं  हैं,  भ्रापके  जो  स्वप्न  हैं,  ये  सब  भाप  के
 जो  झांकड़े  हैं  भौर  ये  सब  जो  झ्राप  की  व्यवस्थाएं  हैं
 ये  सब  निर्मूल  होंगी,  बेकार  होंगी,  जब  तक  हम
 भ्रष्टाचार  पर  काबू  नहीं  पाते  ।  मुझे  यह  कहते

 हुए  बहुत तकलीफ़  है,  बहुत  दुःख  है  कि  तब  तक  बेंकों  का  नेशने-

 लाइजेशन  नहीं  हुआ  था,  तब  तक  हम  वहां  पर  श्रष्ट-
 चार  की  बातें  नहीं  सुनते  थे  ।  नेशनेलाइजेशन  इसलिए
 किया  गया  था  कि  ग़रीबों  को  कुछ  सहायता  मिलेगी
 मगर  हम  क्या  देखते  हैं,  बड़े  मियां  तो  बड़े  मियां  मगर
 छोटे  मियां  सुभानउल्लाह  ।  कैंकों  में  भ्रष्टाचार
 दूसरे  डिपार्टमेंट्स  से  कई  ज्यादा  दिखाई  देता  है  |
 भारत  सरकार  की  बड़ी  प्रबल  इच्छा  है,  हमारे
 मंत्रियों  की  प्रबल  इच्छा  है,  समाज  सेवियों  की  बड़ी
 प्रबल  दृच्छा  है  कि  बैंकों  के  माध्यम  से  हम  छोटे  लोगों
 को  ऋण  देकर  उन  कीं  आ्रावश्यकताओं  को  पूरा  करें,
 ओ  बड़े  ब्याज  पर  ऋण  मिलता  था,  उन

 त
 कारों  से

 उन  को  मुक्ति  दिलाएं,  उन  के  कर्ज  माफ़  करें  लेकिन
 स्थिति  भ्राज  यह  है  कि  बैंकों  से  जो  कर्ज  मिलता  है,
 उस  का  50  परसेंट  रुपया  भी  उन  को  नहीं  मिलता  ।
 हमने  सामुदायिक  विकास  योजनाओं  के  माध्यम
 से  छोटे  किसानों  के  लिए  एक  योजना  बनाई  थी

 कि  एक  तिहाई  मार्जीनल  किसानों  को  सब्सीडी  दी
 जाएगी  भौर  एक  चौथाई  दूसरे  जो  हमारे  छोटे
 किसान  हैं,  उन  को  देंगे  ।  स्थिति  ग्राज  यह  है  कि
 छोटे  किसानों के  नाम से जो  भ्रनुदान  दिया  जाता  है,
 उस  का  बंटवारा  गांवों  के  जो  बड़े  किसान  हैं  जो  राज्य
 कर्मचारियों  को  भ्रपने  घरों  पर  बेठा  कर  दावतें  करते
 हैं,  जो  उन  को  सवारी  देते  हैं,  वे  गरीब  किसानों  के  नाम
 से  भैंसें  खरीदते  हैं,  बैल  खरीदते  हैं  श्रौर  गाड़ी  खरीदते
 हैं पौर  कर्जा  उन  ग़रीब  किसानों  के  नाम  पर  चढ़  जाता
 है।  प्रनुदान  बड़े  लोगों  की  जेब  में  चला  जाता
 है  भ्लौर  इसको  चैक  करने  की  कोई  व्यवस्था  नहीं  है  -
 भ्रभी  तक  कोई  मूल्यांकन  समिति  नहीं  बनाई  गई
 है,  स्टेट  में  नहीं  बनी,  केन्द्र  के  लेविल  पर  नहीं  बनाई
 गई,  जो  यह  देखे  कि  श्रब  तक  जो  काम  किये  गये  हैं
 उन  के  नतीज़े  क्या  हैं  श्रौर  वे  हमारे  सामने  श्ाएं
 में  भाप  के  माध्यम  से  भ्रनुरोध  करूंगा  कि  एक  मूल्यां-
 कन  समिति  बनाई  जाए  जो  यह  देखे  कि  श्रब  तक
 जो  काम  किये  गये  हैं,  उन  के  नतीजे  क्या  हैं।  उस
 मल्यांकन  समिति  के  माध्यम  से  हम  को  यह  पता  लगे

 हम  ने  निर्बल  वर्गों  के  लोगों  के  जीवन  को  कितना
 ऊंचा  किया  है  भौर  इन  योजनाश्रों  को,  इस  प्रर्थ
 व्यवस्था  का  उन  को  कितना  लाभ  पहुंचा  है।  क्या
 निबंस  वर्ग  के  लोगों  को  जितना  लाभ  पहुंचना  चाहिये
 था,  उतना  पहुंचा  है  भौर  कितने  प्रतिशत  उन  को
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 लाभ  पहुंचा  है?  उस  मूल्यांकन  समिति  में  सरकारी
 झौर  गैर  सरकारी,  सभी  तरफ  के  लोग  हों।  उसमें
 पनुभवी  लोग  जाएं,  झपने  |  भपने  विधयों  के  विद्वान
 लोग  भराएं  शौर  उसमें  समाज  सेबी  लोग  भी  झाएं।
 मैं  ग्रापके  माध्यम  से  राज्य  बित्त  मंत्री  जी,  उप  प्रधान
 मंत्री  जी  तो  इस  समय  महां  नहीं  हैं,  से  यह  निवे-
 दन  करूंगा  कि  वे  मेरी  भावना  को  उप  प्रधान  मंत्री
 जी  तक  पहुंचा  दें  ।  वे  भ्रक्सर  कमीशन  बनाते  हैं,  जो
 जो  आयोग  वे  बनाते  हैं,  कया  उसमें  समाज  सेवी
 लोगों  की  भ्रावश्यकता  उन्हें  प्रनुभव  नहीं  होती  ।
 दो  साल के  प्रन्दर  गृह  मंत्री  के  रूप  में  जो  झायोग
 उन्होंने  बनाएं,  वे  रिटायर्ड  झ्राई0  सी0  एस0,
 जो  रंगरेजी  हुकूमत  के झाई 0  सी0  एस०  थे,  के
 ही  बनाएं  1  वे  क्या  जानें  ग्राज  केनतंत्रज  के  बारे  में  ।
 उनका  रस  बारे  में  क्या  ज्ञान  है  ।  उनके
 जो  विचार  हैं,  उनकी  जो  भावना  है  उनका  जो
 दृढ़  विश्वास  बना  हुप्रा  है,  वे  प्रपने  उन  विश्वासों
 के  विरुद्ध  सिफारिश  नहीं  कर  सकते  ।  तो  जो  भी
 झायोग  बने,  मूल्यांकन  समिति  बने,  जो  भी  कमी-
 शन  बिठाया  जाए,  उनमें  समाज  सेवियों  को  प्रमुख
 स्थान  मिलना  चाहिए  ।  मुझे  आशा  बौर  भरोसा
 है  कि  ग्रगर  मेरी  इस  प्रार्थना  को  उप  प्रधान  मंत्री
 जी  तक  पहुंचा  दिया  जाएगा  तो  वे  इस  पर  ग  भी-
 रता  से  विचार  करेंगे  ।  फिर  इन  संस्थाप्रों  में  समाज

 सेवियों
 का  ्

 योगदान  होगा  श्रौर  इनकी  जो

 द्
 झ्रायेंगी  उनमें  समाज  की  भावनाएं  झ्रा

 सकेंगी  ।

 ग्रब  में  बाढ़  पीड़ितों  के  सम्बन्ध  में  कहना
 चाहता  हूं  ।  बाढ़  पीड़ितों  के  लिए स्ट्रक्चर  चला  श्रा
 रहा  है  कि  जब  भी  किसी  बाढ़  पीड़ित  को  दूसरी
 जगह  बिठाया  जाएगा  तो  सौ  गज  जमीन  दी
 जाएगी  ।  श्राज  भी  उन्हें  सौ  गज  जमीन  ही  दी
 जाती  है  ।  जिस  आदमी  का  धर  बह  गया  है,
 उसे  उसके  परिवार  के  रहने  के  लिए  और  जान"
 वरों  को  बांधने  के  लिए  सौ  गज  जमीन  दी  जाती
 है  ।  यह  बाढ़  पीड़ितों  के  साथ  मखौल  है  1  भाज
 के  युग  में  भी  किसान  को  बसाने  के  लिए  सौ  गज
 जमीन  दी  जाए  तो  वह  वहां  तो  अपने  परिवार
 को  रखेगा,  कहां  अपने  जानवर  बांधेगा,  कहां  उन्हें
 चारा  देगा,  कहां  प्रपने  मेहमानों  को  ठहरा  सकेगा?
 इस  पर  जरा  सोचने  की  जरूरत  है  ।

 भारत  सरकार  ने  बड़ी  क्वाप  की  कि  करोड़ों
 रुपया  उत्तर  प्रदेश  सरकार  को  बाढ़  पीड़ितों  की
 सहायता  के  लिए  दिया  ।  करीब  40  करोड़  रुपया
 दिया  ।  शायद  उसमें  से  केवल  डेढ़  करोड़  रुपया
 भी  श्राज  तक  खचे  नहीं  हुमा ।  जो  बाढ़  पीड़ित
 दुःखी  हैं,  गृहविहीन  श्रौर  साधनविहीन  हैं  और  भूख
 से  मर  रहे  हैं  श्रौर  उनके  लिए  दिया  गया  रुपया
 गवर्नेमेंट  के  खजाने  में  पड़ा  है  ।  मैं  जानता  हूं  कि
 मेरे  जिले  में  उसमें  से  एक  रुपया  भी  खर्च  नहीं
 हुआ  ।  मेरी  अपनी  तहसील  में  तहसीलदार  के
 माध्यम  से  श्राघा ध्राधा  गज  कपड़ा  बाहु  पीड़ितों
 को  दिया  गया  i  wa  wt  ag  कल्पना  की  जाती
 है  कि  प्राप्ते  गज  कपड़े  में  से  वह  लंगोटी  बांध  कर
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 रह  लेगा  ।  करोड़ों  रुपया  बाढ़  पीड़ितों  की  सहायता
 के  लिए  सरकार  के  पास  है  लेकिन  वह  बाढ़  पीड़ितों
 को  नहीं  पहुंचता  ।

 ‘

 यही  स्थिति  निर्बल  वर्ग  के  लोगों  की  है  t  हरिजनों
 की  सहायता  के  बारे  में  भी  हम  सभी  बोलते  हैं  प्रौर
 सभी  एक  पभ्रावाज  से  बोलते  हैं  ।  लेकिन  ज्यों  ज्यों
 दवा  की  त्यों  त्यों  मर्ज  बढ़ता  गया  ।  उनके  लिए
 सब  कुछ  करने  पर  भी  उन  पर  भप्नत्याचार  बढ़ते
 जाएं  तो  इसके  लिए  किस  को  दोष  दिया  जा
 सकता  है  ?  भ्रगर  हम  सभी  राजनेतिक  कार्यकर्ता
 सच्चे  दिल  से  यह  चाहें  किः  उन  लोगों  का  जीवन
 स्तर  ऊंचा  उठे,  उन  पर  से  संकट  दूर  हो  तो  मुझे
 कोई  शक  नहीं  है  कि  उनका  जीवन  ऊपर  उठ
 सकता  है,  उन  पर  से  संकट  दूर  हो  सकता  है ।

 हमारे  वित्त  राज्य  मंत्री  जी  यहां  बैठे  हुए  हैं।
 मेरी  उनसे  प्रार्थना  है  कि  वे  मेरी  भावनाग्नों  को
 उपप्रधान  मंत्री  जी  तक  पहुंचा  दें  ।  मेरा  उनसे
 यही  कहना  है  कि  सबसे  पहले  भ्रष्टाचार  क  निवा*
 रण  के  लिए  कदम  उठाए  जाएं  तो  तभी  लोगों  का
 जीवन  स्तर  ऊंचा  होगा  ।

 डा०  बलदेव  प्रकाश  (प्रमृतसर)  :  उपाध्यक्ष
 महोदय,  उपप्रधान  मंत्री  तथा  वित्त  मंत्री  द्वारा
 प्रस्तावित  बजट  से  यह  श्राशा  थी  कि  एक  नयी
 दिशा  ले  कर  यह  प्रस्तृत  किया  जाएगा  ।  पिछले
 बजट  में  भी  यह  बात  कही  गयी  थी  कि  बजट  की
 रूप  रेखा  गरीबी  को  खत्म  करने  और  बेकरी  कम
 करने  के  लिए  तैयार  की  गयी  है  इस  बजट  में  भी
 वही  बात  दोहरायी  गबी  है  ।  लेकिन  बजट  के
 झन्दर  जो  व्यवस्था  की  गयी  है  उसमें  गरीबी  और
 बेकारी  को  दूर  करने  के  लिए  कोई  ठोस  कदम  नहीं

 है  ।  बेगारी  श्रौर  बेरोजगारी  को  दूर  करने  की
 दिशा  में  यह  बजट  बिल्कुत  प्रज्षन  और  इतके  पेजल
 है  -

 कृषि  और  ग्रामविकास  के  लिए  कुछ  बातें
 कही  गयी  हैं  झौर  उनके  लिए  कुछ

 ह
 भी

 दी  गयी  हैं  लेकिन  वे  सुविधाएं  बड़े  बड़े  ों  तक
 सीमित  रह  जाएंगी  ।  जिस  तरह  से  बड़े  बड़े
 इंडस्ट्रियलिस्ट्स  को  नहीं  छुआ  गया  है  श्रोर  केवल
 गरीब  झौर  मध्यम  वर्ग  के  लोगों  पर  बोल

 ह गया  है,  उसी  तरह  से  निहित  स्वार्थ  वर्ग  के  लोगों
 को  इन  सुविधाप्रों  से  लाभ  पहुचने  वाला  है  ।
 चाहे  बड़े  किसान  हों  या  बड़े  उद्योगपति  हो,  उन
 दोनों  के  बारे  में  इस  बजट  में  कोई  श्रन्तर  दिखायी
 नहीं  पड़ता  है  ।

 भ्राथिक  विषमता  को  कम  करने  की  बात  कही
 गई  है  लेकिन  मैं

 ्
 हूँ  कि  कौन  सा  ऐसा  काम

 है  जो  किया  गया हि  गौर  जिससे  श्राथिक  विषमता
 कम  होगी  ?

 म्
 तो  कोई  दिखाई  नहीं  देती  है।

 |  मैं  समझता  कि  झ्राथिक  विषमता  इस  बजट  को

 [  लागू  करने  श्े  बढ़ेगी  ।  जो  कर  प्रस्तावित  किए
 गए  हूँ  वे  सध्यम  वर्ग  भोर  निम्तवर्ग  के  लोगों  पर
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 ही  लगे  हैं,  उन  पर  ही  सबसे  कठोर  प्रहार  इतझे
 द्वारा  किया  गया  है  फिर  चाहे  वे  लोग  शहरों  या
 देहातों  में  कहीं  भी  रहते  हों  ny  सरकार  अगर  एक
 हाथ  से  थोड़ी  सी  सुविधा  दे  रही  है  तो  दूमरे  हाथ
 से  उससे  ज्यादा  वापिस  भो  ले  रही  है  प्र  उससे
 वापिस  ले  रही  है  जो  मध्यम  वर्ग  का  आदमी  है  या
 बिल्कुल  नीचे  के  वर्ग  का  श्रादमी  है  श्रौर  तनवाह
 पाने  वाला  झ्रादमी  है  |  वे  लोग  किस  तरह  से
 श्रपन  धरों  के  बजट  को  संतुलित  कर  सकेंगे  इत्का
 हर  प्रादमी  श्रन्दाजा  लगा  सकता  है  |  मैं  समझता
 हैं  कि  उनके  लिए  बहुत  ही  मुश्किल  पेश  झाएगी  ॥

 यह  घाटे  का  वजट  है  ।  सब  कर  लगाने  के
 बाद  भी  पौने  दो  अरब  का  इस  में  घाटा  दिखाया
 गया  है  |  620  करोड़  के  नए  टैक्स  लगाए  गए  हैं
 लेकिन  उतको  लगाने  के  बाद  भी  i355  were
 का  घाटा  रहेगा  ।

 क्या  इससे  मुद्रास्फीति  नहों  होगी,  कीमतें  नहीं
 बढ़ेगी  ?  प्रगर  कोई  सोचता  है  कि  नहीं  बढेगों  तो
 में  समझता  हूं  कि  वह  वस्लुस्थिति  से  आंखें  बन्द
 किए  हुए  है  ।  कीमते  ग्रभी  बढ़  गई  हैं  ।  श्भी
 बजट  पर  डिसक्शन  चल  ही  रहो  है,  फाइनेंम  बिल
 भी  पास  नहों  हुआ  है,  टैक्स  ग्रभी  तक  पूरों  तरह
 लगे  भी  नहीं  हैं  लेकिन  कीमतें  बढ़नी  शुरू  हो  गई
 हैं  भौर  प्रंधाभूं४  बढनी  शुरू  हो  गई  हैं  ।

 यह  कहा  गया  है  कि  बजट  में  एक  नई  दिशा
 दिद्याई  देती  है  |  हां  एक  नई  दिशा  भ्रवश्य  दिखाई
 देती  है  बाकी  सब  पुरानी  है,  वही  एक्ससाइज्ज
 ड्यूटी  में  वृद्धि,  उन्हों  चीजों  पर  नए  कर  जिन  पर
 पहले  लगा  करते  हैं  I  नयी  दिशा  बजट  बढने  से  भाम
 झ्रादगी  को  यह  दिखाई  पड़ती  है  कि  बजट
 बिल्कुल  प्रतिशोधात्मक,  बदले  की  भावना  से  बनाया
 गया  है  और  एक  ही  वें  पर  टैक्सों  की  भरमार
 कर  दी  गई  है,  इसके  भ्रतिरिक्त  भोर  कुछ  नहीं
 है  ।  यह  साफ  नजर  भ्रा  रहा  है  कि  एक  बर्स  चाहे
 वह  शहरों  में  रहता  हो  या  देहातों  में  उसी  पर  टैक्स
 लगाये  गये  हैं,  दूसरे  किसी  पर  नहीं  ।  इस  प्रकार  की
 नई  दिशा  प्रवश्य  दिखाई  दे  रही  हैं  ।  बदले  की
 भावना  स्पष्ट  नजर  भ्रा  रही  है  चाहे  वह  राजनीतिक
 कारणों  से  हो  या  किसी  भौर  कारण  से  ।  लेकिन
 इसमें  योजना  कोई  नजर  नहीं  भ्राती  है  1  एक  वाक्य
 में  रिएक्शन  मह  होगा  कि  एक  विशेष  वर्ग  को
 $  चलने  के  लिए  बजट  में  ये  सारे  भ्रायोजिन  किए
 गए  हैं-..... .

 एक  माननीय  सदस्य :  कौन  सावर?

 We  बलदेव  प्रकाश  :  भाप  जानते  ही  हैं,  गरीब
 मध्यम  बग  |



 33r  Budget  (Gen.),

 [to  बलदेब  प्रकाश]  .
 यह  कहा  गया  है  कि  गांव  के  लोगों  को  फर्टि-

 लाइजर  में  सुविधा  दी  गई  है  ।  में  उसका  स्वागत
 करता  हूं  ।  एक  किलो  के  पीछे  दस  पैसे  ही  रिया-
 यत  दी  गई  है  |  भ्रगर  एक  किसान  सौ  किलो  खाद
 इस्तेमाल  करेगा  तो  क्या  वह  दो  सौ  बोतल  मिट्टी
 का  तेल  साल  में  इस्तेमाल  नहीं  करेगा  ?  ग्रामीण
 जीवन  का  विकास  करने  वाले  इसका  जवाव  तो  दें  ।
 इसका  साफ  मतलब  यह  है  कि  एक  हाथ  से  प्राप
 दस  पैसे  की  रियायत  दे  रहे  हैं  और  दूसरे  हाथ
 से  दस  पैसे  मिट॒टी  के  तेल  के  ऊपर  ले  रहे  हैं  1
 कौन  जलाता  है  मिट्टी  का  तेल  ?  क्या,  बिडला  के
 या  टाटा  के  घर  में  जलता,  है  ?  किसान  के  घर
 ही  जलता  है,  जो  कुटिया  में  रहता  है,  हरीकेन  की
 लालटेन  झ्ाज  भो  जलाता  है  वही  मिट्टी  का  तेल
 भी  इस्तेमाल  करता  है  1

 यह  कहा  गया  है  कि  ग्रामीण  जीवन  के  लिए
 यह  बजट  बहुत  लाभदायक  है  tT  में  कुछ  आंकड़े
 प्रस्तुत  करना  चाहता  हूं  ।  एक  से  दो  हैक्टर  भूमि
 जिन  के  पास  है  उनकी  कुल  संख्या  देश  में  सत्तर
 प्रतिशत  है  यानी  सत्तर  प्रतिशत  के  पास  दो  हैक्टर  से  कम
 भूमि  है  ।  50.6  प्रतिशत  ऐसे  किसान  हैं  जिनके
 पास  एक  हेक्टर  से  कम  भूमि  है  जिनके  पास
 ज्यादा  है  वे  कितने  हैं  ?  11.4  प्रतिशत  बे  ह
 जिनके  पास  चार  से  दस  हैक्टर  के  बीच  या  इससे
 प्रधिक  भूमि  है  ।  7.  4  प्रतिशत  वे  लोग  हैं  जिनके
 पास  चार  शौर  दस  हैक्टर  के  बीच  में  भूमि  है  ।
 झौर  4  प्रतिशत  वह  हैं  जो  0  हैक्टर  से  ऊपर  के
 किसान  हैं  ।  कुल  मिलाकर  ii.  4  प्रतिशत  किसान
 और  इनके  पास  देश  की  भूमि  का  60.  8  प्रतिशत
 हिस्सा  है  ।  और  बाकी  सारे  किसान  जिनका
 प्रतिशत  70  है  श्रौर  जिनकी  आबादी  24  करोड़
 है  उनके  पास  देश  की  भूमि  का  20  प्रतिशत  हिस्सा
 है  ।  श्रब  |  हैक्टर  वाला  कितनी  सुविधा  उठायेगा
 जो  शापने  फरटिलाइज़र  में  सुविधा  दी  है  ?  श्रौर
 झांकड़े  ग्रापको  देना  चाहता  हूं  कि  जो  आपने
 सुविधायें  देने  की  बात  कही  है  तो  जब  तक  इरी-
 गेशन  फेसिलिटी  नहीं  होगी,  क्रैंडिट  फेसिलिटी  नहीं
 होगी  तब  तक  किसान  फर्टिलाइज़र  का  प्रयोग
 नहीं  कर  सकता  है  1  शौर  क्रैडिट  फेसिलिटी  किसको
 मिलती  है  ?  श्रब  तक  के  श्रांकड़ों  के  मुताबिक  60

 परसेंट  भ्रपनी  आवश्यकताओं  का  क्रैडिट  वह  लोग  ले
 सके  हैं  जिनके  पास  6  हैक्टर  से  ऊपर  भूमि  है,
 झभौर  40  प्रतिशत  वह  लोग  ले  सके  हैं  जो  4श्रौर
 6  हैक्टर  के  दर्ियान  हैं,  शौर  श्रौर  2  हैक्टर

 वालों  को  उनकी  आ्रावश्यकता  का  25  प्रतिशत  भी
 कर्ज  श्रभी  तक  नहीं  मिला  है  वह  कर्ज  नहीं
 ले  सकते  हैं,  जैसा  अभी  माननीय  महीलाल  जी  बता

 रहे
 ५4

 कि  बैंकों  में  कितना  भ्रष्टचार  है,  चाहे  वह
 ve  बैंक  हो  या  कोप्मापरेटिव  बैंक  हों,

 उनको  लोन  नहीं  देते  ।  और  हमने  फर्टिलाइज्र
 में  0  पैसे  फी  किलो  यें  रियायत  दे  दी  है  भौर  दूसरी
 तरफ  मिट्टी  के  तेल  के  दाम  बढ़ा  दिये  ।  श्रगर
 झाप  वाकई  में  गरीब  किसानों  को  इस  बजट  द्वारा
 लाभ  देगा  चाहते  थे  तो  ग्रापको  यह  ऐलान  करना
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 चाहिये  था  कि  सभी  बैंक  प्रौर  ऋण  देने  बाली
 जितनी  भी  एजेन्सियां  हैं  उनसे  लोन  70,  80
 प्रतिशत  केवल  L  2  हैक्टर  वाले  किसानों  को
 मिलेगा  ।  तब  माना  जा  सकता  था  कि  गरीब
 किसान  के  लिये  हम  कुछ  करना  चाहते  हैं,  उसको
 सुविधा  देना  चाहते  हैं  ।  लेकिन  ऐसा  नहीं  है  ।
 यह  केबल  कुछ  निहित  स्वार्थों  के  हित  का  बजट  है।

 इसके  साथ  साथ  जो  टैक्स  लगाये  गये  हैं  वहो
 दकियानूसी  ढंग  ।  कोई  नई  दिशा  नहीं  है  ।  पश्राज
 8,  43]  करोड़  रु0  ऐक्साइज्ज  का  टैक्स  है  जो
 इनडायरेक्ट  टैक्स  के  रूप  में  इकट्ठा  कर  रहे  हैं,
 प्रौर  यह  प्रति  व्यक्ति  प्रति  साल  4080  झ्ाता  है।
 यह  केवल  केन्द्र  का  टैक्स  है  ऐक्साइज़  के  माध्यम
 से,  चाहे  झाप  कपड़ा  लें,  तेल  लें  या  माचिस  लें,
 कुछ  भी  बाजार  से  लेने  जायें  तो  साल  में  40
 रु0  ऐक्साइज्ञ  ड्यूटी  के  रूप  में  देना  होगा  ।  अगर
 5  व्यक्ति  का  परिवार  है  तो  उस  परिवार  को  साल

 में  700  रुपया  इनडायरेक्ट  टैक्स  के  रूप  में  देना
 होगा  ।  प्रान्तों  के  टैक्स  श्लग  रहे  ।  केवल  सेल्स
 टैक्स  2,700  करोड़  है  ।  प्रति  व्यक्ति  45  रु0
 साल  सेल्स  टैक्स  के  रूप  में  देता  है  ।  श्रौर  इस
 देश  की  50  प्रतिशत  आबादी  पावर्टो  लाइन  के  नीचे
 है  ।  खाना  उसके  पास  नहीं  है  ।  लेकिन  शभ्रगर  वह
 कोई  चीज  लेने  जायेगा  तो  उसको  टैक्स  देना
 पड़ेगा  ।  480  करोड़  रु0  इस  देश  की  सरकार
 सबसिडाइज्ड  फूड  पर  खर्च  कर  रही  है,  उस  फूड
 पर  जो  श्राम  पश्रादमी  लेने  जाता  है।  उस  पद
 भी  टैक्स  है|  यानी  करों  का  जो  ग्रामदन  है  उससे
 सबसिडाइज़  करों,  सबसिडी  से  फिर  वह  वापस
 जाय  और  जो  खरीदने  वाला  है  उस  पर  तो  टैक्स
 का  बोझ  बढ़ेगा  ही  ।  200  के  करीब  प्रति  थ्यक्ति
 प्रति  साल  श्रप्रत्यक्ष  करों  का  बोझ  पड़  रहा  है  -

 श्री  महीलाल
 खर्च  हो  रहा  है

 35  प्रतिशत  प्रशासन  पर

 डा०  बलदेव  प्रकाश:  ठीक  है,  35  प्रतिशत
 प्रशासन  पर  खर्च  हो  रहा  है।  झशौर  फिर  डाइरेक्ट
 टैक्स  कितने  हैं  ?  1252  करोड़  ।  हम  मान  लेते
 कि  एक  नई  दिशा  दी  गई  है  कि,  इनडापरेक्ट
 टैक्स  कम  किये  गये  हैं  श्रौर  डाइरेक्ट  टैक्सेज़  ज्यादा
 किये  गये  हैं  लेकिन  यह  तो  वही  दिशा  है  t
 डाइरेक्ट  टैक्सेज़  पर  किसी  ने  हाथ  ही  नहीं  लगाया।
 हां,  इनडाइरेक्ट  टैक्सेज  620  करोड़  रु0  बढ़ा
 दिये  गये  जिसका  बोझ  सब  पर  पड़ते  वाला  है,  कोई
 बचने  वाला  नहीं  है,  चाहे  वह  देहात  में  रहता  हो,
 या  शहर  में  रहता  हो,  उसको  टेक्स  देना  ही  पड़ेगा।

 योजना  का  खर्च  12,511  करोड़  0  रखे
 गये  हैं,  भ्रौर  मुझे  इस  बात  का  खेद  है  कि  योजना
 पर  प्रतिशत  जो  बढ़ावा  है  वह  पिछले  साल  से
 कम  है  पिछले  साल  का  बढ़ावा  7  प्रतिशत
 रहा,  जब  कि  इस  साल  7.  4  प्रतिशत  की  वृद्धि
 हम  योजना  पर  कर  रहे  हैं  1  और  यह  बताया
 गया  है  कि  835  करोड़  रु0  नान-प्लान  के  अन्दर
 डाइवर्ट  कर  दिया  गया  है  इससे  प्रांकड़ों  में
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 योजना  में  वृद्धि  की  प्रतिशत  मात्रा  कम  दिखाई  गई  है।
 लेकिन  यह  भी  इसमें  डाल  दें  तब  भी  4  प्रतिशत

 ।  रस  साल  की  वृद्धि  है,  जबकि  पिछले  साल  i7
 प्रतिशत  थी  ।  भ्रगर  हम  विषमता  दूर  करना
 घाहते  हैं  तो  फिर  सरकार  को  नई  दिशा  लेनी  पड़ेगी।
 हर  साल  जो  भी  बजट  बनता  है,  चाहे  वह  समाज-
 वाद  का  नाम  लेकर  बना,  जन  कल्याण  का  नाम
 लेकर  बना  या  विषमता  दूर  करने  श्रथवा  गरीबों
 को  सुविधा  देने  के  नाम  पर  बना,  लेकिन  हमेशा
 पूंजी  सरमायेदारों  की  ही  बढ़ी  है  ।बह  बात  समझ
 से  बाहर  है  कि  इसका  कारण  क्या  है?

 पिछले  दो  सालों  से  जब  से  जनता  पार्टी  के
 बजट  भ्रा  रहे  हैं,  पूंजीपतियों  की  पूंजी  का  ग्रोथ
 रेट  कम  हुआ  है  क्या  ?  हमने  बजट  में  जो  प्रोवी-
 जन  रखा  है  विषमता  को  दूर  करने  के  लिये  और
 बड़े  लोगों  की  पूंजी  के  ग्रोथ  रेट  को  कम  करने  के
 लिये  क्या  हम  उनकी  पूंजी  कम  कर  सके  हैं  ?  नहीं
 कर  सके  हैं  ?  उसमें  कोई  न  कोई  रास्ता  और
 रूप  निकल  झ्राता  है  जिससे  वह  उसी  प्रकार  से
 बढ़  रही  है  |  जो  भी  सुविधाएं  प्राप्त  हीती  हैं  वह
 भी  बड़े  बड़े  उद्योगपतियों  को  ही  प्राप्त  होती  हैं।

 हमारे  सफेद  हाथी  की  तरह  जो  निजी  क्षेत्र
 के  उद्योग  हैं,  वह  जनता  के  करों  से  संचित  धन  को
 खपाये  चले  जा  रहे  हैं  और  उनकी  जो  सुविधायें
 हैं,  उनका  लाभ  बड़े  उद्योगपतियों  को  हो  रहा  है  ।
 हमने  कोयले  भश्रौर  बिजली  पर  करोड़ों  रुपये  लगाये
 हैं,  इस्पात  भ्ौर  फटिलाइज़र  के  कारखाने  खोले  हैं,
 लोहा  वहां  से  सस्ता  मिलेगा,  लेकिन  पब्लिक
 सैक्टर  बराबर  घाटे  में  जा  रहे  हैं।  लोहा  उनको
 मिल  रहा  है,  वहां  से  उत्पादित  वस्तुझों  पर  करोड़ों
 रुपये  का  फायदा  वह  उठा  रहे  हैं  ।  करीबन
 करीबन  5  हजार  करोड़  रुपया  पब्लिक  सेक्टर  में
 लगा  हुप्ना  है  श्रौर  इस  बजट  में  भी  इस  क्षेत्र  के
 उद्योगों  के  लिये  3,122,  करोड़  रुपये  की  राशि  रखी
 गई  है  ।  में  पूछना  चाहता  हूं  कि  कब  तक  हम  यह
 करेंगे  ?  जिस  पब्लिक  सकटर  में  5  हजार  करोड़
 रुपया  लगा  हुझा  है,  उसके  उद्योगों  से  कितना
 लाभांश  देश  को  मिलना  चाहिये  ?  वह  क्यों  नहीं  मिल
 रहा  है,  कौन  इसका  जवाब  देगा  ?

 उसके  मुकाबले  में  प्राइवेट  सैक्टर  में  20  हजार
 करोड़  रुपया  लगा  हुझ्ना  है,  650  कम्पनियां  उसमें
 लगी  हुई  हैं।  टैक्सेज़  वग्ैरा  देने  के  बाद  उनके  द्वारा
 53  करोड़  रुपया  डिविडेड  के  रूप  में  बांटा  जा  चुका

 है  भौर  388  करोड़  रुपये  रि-इन्वैस्ट  किया  गया  है।
 हमारे  पब्लिक  सैक्टर  का  क्या  हाल  है  ?  =—975-
 76  के  ग्रांबड़ों  से  पता  लगता  है  कि  उसमें  236
 करोड़  रुपये  का  लाभ  हुआ  झौर  सरकार  के  टैक्स  बगौरा
 देने  के  बाद  वह  न॒क्सान  में  बदल  मया  झौर  फिर
 उसे  पूरा  करने  के  लिए  एफ्साइज़  ड्यूटी  बढ़ा  दी  गई,
 गरीब  जनता  से  और  पैसे  निकाल  लिये  गये  भ्रौर
 322]  करोड़  रुपये  की  सहायता  इसी  वर्ष  पावर
 कोयला,  फरटिलाइज़र,  मिनरठज़,  स्टील  व  टैक्सटाइल
 वररा  को  पब्लिक  सैक्टर  में  दे  दी।  मै  यह  पूछना
 चाहता  हूं  कि  यह  त्रीशस  सकल  कब  तक  चलने  वाला  है?

 झभी  जिन  पर  टैक्सों  की  वृद्धि  की  गई  है,  जिन  पर,
 इसकी  मार  पड़ी  है  वह  कौम  लोग  हैं  ?

 ३  हक
 कौन

 इस्तेमाल  करता  है,  यह  झ्राप  हाउस  में  बता  |?
 इसी  तरह  टुथ-पेस्ट,  टुथ  ब्रश,  कपड़े  धोने  का  साबुन
 पैट्रोल  कौन  इस्तेमाल  करता  है  ?  यह  सब  भझाम
 लोगों  के  इस्तेमाल  की  चीज़ें  हैं  ।

 पैट्रोल  के  बारे  में  कहा  जाता  है  कि  इसे  सरमाये-
 दार  इस्तेमाल  करते  हैं।  मैं  पूछना  चाहता  हूं  कि
 क्या  स्कूटर  चलाने  वाला  इसे  इस्तेमाल  नहीं  करता  है  ?
 यह  भी  कहा  गया  है  कि  पैट्रोल  का  कम  इस्तेमाल  हो,
 मैं  पूछना  चाहता  हूं  कि  जिस  क्लर्क  ने  भ्पने  घर  से
 दफ्तर  आना  है,  भ्रगर  55  पैसे  प्रापने  एक  लिटर  पर
 बढ़ा  दिये  तो  क्या  वह  दफ्तर  से  ग्राघा  मील  पीछे  ही
 श्रपना  स्कूटर  खड़ा  कर  के  दफ्तर  में  जायेगा  ?  उसको
 उसी  तरह  दफ्तर  में  भी  भ्राना  है  और  घर  भी  वापिस
 जाना  है।  इस  तरह  से  उसे  एक  लिटर  पैट्रोल  पर
 उसे  55  पैसे  ज्यादा  देने  पड़ेंगे  ।

 में  यह  सुझाव  देता  कि  श्रगर  श्राप  पैट्रोल  की
 खपत  कम  करना  चाहते  है  तो  इस  पर  राशन  कर
 दीजिये  ताकि  जितना  एक  को  चाहिये,  उससे  ज्यादा
 वह  इस्तेमाल  न  कर  सके,  राशन-कार्ड  बना  दीजिए,
 लेकिन  यह  दलील  नहीं  कि  श्रार्बिट्रेरीली  दाम  बढ़ाते
 जायें  जिससे  कोई  सीमा  ही  न  रह  जाये  ।

 इसी  तरह  मिट्टी  के  तेल  श्लौर  डीजल  को  किसान
 भी  इस्तेमाल  करते  हैं  श्रौर  उन  पर  भी  04%  प्रति
 लिटर  दाम  बढ़ा  दिये  गये  हैं।  स्कूटर,  मोटर  साइकल
 ब्रौर  कुकिंग  गैस  बगैरह  पर  भी  टैक्स  बढ़ाया  गया
 है।  कोई  ऐसी  चीज़  नहीं  बची  है,  जिस  पर  टैक्स
 नहीं  बढ़ाया  गया  है।  कहा  जाता  है  कि  शहर
 में  भी  रहते  हैं  श्रौर  कुकिंग  ग़ैस  भी  चाहते  हैं।
 क्या  यह  शहर  में  रहने  पर  टैक्स  है  ?  प्रादमी  मजबूर
 हो  कर  शहर  में  श्रा  कर  नौकरी  करता  है,  इस  लिए
 सरकार  उस  पर  टैक्स  लगा  रही  है--

 गि
 ग्राप  शहर

 में  रहते  हैं,  इस  लिए  शभ्रापको  टैक्स  पड़ेगा  ।
 क्या  सरकार  के  सोचने  का  यह  ढंग  है,  क्या  उस  का
 यह  दृष्टिकोण  है?

 7१5  hrs.

 मैं  दो  सालों  से  हैं  मम  सैक्टर  का  केस  प्लीड
 कर  रहा  हूं।  पंजाब  में  लोगों  ने  हैंडलूम  शाडी  वूलन
 इण्डस्ट्री  शुरू  की  ।  सारे  हिन्दुस्तान  में  इस  इंडस्ट्री
 का  विकास  सब  से  पहले  पंजाब  में  किया  गया  इस
 इण्डस्ट्री  की  मांग  रही  है  कि  जो  शाड़ी  वूल  हैंडलूम  के
 लिए  इमपोर्ट  की  जाती  है,  उस  पर  कस्टम  ड्यूटी
 का  रिलीफ़  मिलना  चाहिये।  श्राज  स्थिति  यह  है
 कि  जो  बड़ी  फैक्टरियां  मशीनों  से  चलती  हैं,  जिनमें
 हज़ारों  लूम  चल  रहे  हैं,  श्रगर  वे  शाड़ी  वूल  इमपोर्ट
 करती  हैं,  तो  उन  पर  भी  कस्टम  ड्यूटी  उतनी  ही
 है,  श्रौर  श्रगर  दो  लूम  वाला  हैंडलूम  यूनिट  शाड़ी  वूल लेने  जाता  है,  तो  उस  पर  भी  कस्टम  ड्यूटी  उतनी
 ही  हैं।  भ्राज  तक  उरुको  कोई  रिलीफ़  नहीं  दिया
 गया  हैं।
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 झ्न्त  में  मैं  सरकार  से  मांग  करता  हूं  कि  गरीब
 झौर  मध्यम  वर्ग  पर  लग्गे  टैक्स  वापस  लिये  जायें  धौर
 उन्हें  राहत  दी  जाये,  नहीं  तो  उन  पर  जो  बोझ
 पड़ेगा,  वह  बर्दाश्त  से  बाहर  होगा  ।

 SHRI  P,  VANKATASUBBA‘AH
 (Nandyal):  Mr.  Deputy-Speaxer,  Sir,
 the  Deputy  Prime  Minister  and  the
 Finance  Minister  has  presented  a
 Budget  which  is  baffling  every  section
 of  our  society.  It  is  truly  in  the  best
 traditions  of  the  Janata  party.  A  few
 months  back  a  Senior  pclitician  who
 severely  criticised  the  Janata  F arty’
 functioning,  who  questioned  the  bona-
 fides  of  the  Prime  Minister,  has  now
 presented  a  Budget,  with  an  air  of  an
 injured  hero  as  if  he  is  trying  to  do
 justice  to  the  agriculturists  and  farmers
 in  the  country.

 Sir,  the  Janata  party  has  got  manv
 ‘first’  to  its  credit.  This  is  the  first
 budget  which  has  got  a  huge  deficit
 which  is  unprecedented.  This  is  also
 the  first  budget  which  shows  no  discri-
 mination  between  one  section  of  socie-
 ty  and  the  other  section.  This  isia
 budget  which  supports  the  vested  irte-
 rests  and  the  rich  as  against  the  poor,
 This  is  g  budget  which  is  creating  con-
 frontations  betweer:  the  urban  and  the
 rural  people,  between  small  and  big
 farmers,  and  taking  away  whatever
 little  benefits  were  given  to  ‘he  common
 people  during  the  regime  of  the  pre-
 vious  Government.  There  is  realiy  a
 crisis  of  confidence  ang  the  reople  are
 not  sure  whether  this  Government  will
 be  able  to  fulfil  their  promises  and
 the  mandate  they  have  received  from
 the  electorate.  Inner  party  convul-
 sions,  contradictions  and  confrontations
 have  createq  a  sense  of  insecurity
 among  the  people.  Take  their  beha-
 viour  in  the  internationa]  politics.

 5.05  hrs,

 [SHRIMAT]  PARVATHI  KRISHNAN  in  the
 Chair]

 Their  ambivalent  attitude  in  the  nme
 of  genuine  non-alignments,  the  tilt  to-
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 wards  the  USA  and  the  suspicion
 created  with  regard  to  Indo-Soviet
 Friendship  Treaty  have  lost  Govern-
 ment  creditability  in  international  poli-
 tics,  that  they  will  be  able  to  champion
 the  cause  of  the  non-aligned  countries.
 This  is  how  it  has  come  to  be  in  inter-
 national  politics  as  well  as  internal
 politics.  Now,  much  of  talk  about
 crisis  of  confidence  is  being  made.  An-
 other  important  thing  which  tie  Janata
 Government  has  done  is  that  the  Fami-
 ly  Planning  Programme  has  been  redi-
 culed  and  they  have  succeeded  in  creat-
 ing  a  nausia  among  the  neovle  thut  the
 family  planning  is  a  sin.  The  great
 leader,  Shri  Raj  Narain,  who  is  busy
 in  creating  internicine  quarrel  bet-
 ween  the  States  has  given  such  4  bad
 odour  to  family  planning  programme
 that  people  are  not  prepared  to  accept
 family  planning  programme  35  3
 national  policy.  The  result  is  that  we
 will  be  having  a  galoping  popuation
 explosion  of  0  million  peopie  per  year.
 So,  which  budget  or  which  plan  for  eco-
 nomic  planning  will  help  the  reople?
 I  am  asking  this  question.  You  have
 poohed-poohed  and  disregarded  the
 family  planning  programme  and  if  you
 go  by  the  statistics  the  family  planning
 programme  has  failed  completely  in
 North  India.  And  the  third  thing  is  that
 the  over-enthusiam  of  imposing  or  in-
 flicting  Hindi  on  non-Hindj  speaking
 people  is  creating  a  big  chaSm  in  the
 country  and  leading  to  disintegration

 and  on  top  of  it,  you  come  with  a  fan-
 tastic  budget  of  having  nearly  1,500
 crores  of  rupees  as  deficit,  and  as  my
 friend,  Mr.  Venkataraman,  las  very
 pertinently  pointed  out,  you  are  asking
 the  Nasik  Press  to  work  overtime.

 Madam,  coming  to  the  taxatien  pro-
 posals,  I  will  deal  with  the  first  point
 of  devolution  of  finances  according  to
 the  7th  Finance  Commission  to  various
 State  Governments  and  the  Centre.  I
 have  to  congratulate  the  7th  Finance
 Commission  and  also  qa  word  ci  appre-
 ciation  to  the  Government  of  India  for
 having  accepted  the  proposals  of  7th
 Finance  Commission  and  ils)  the  for-
 mula  adopted  by  the  Prime  Minister
 with  regard  to  the  NNP  formula  of
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 helping  the  poorer  States  with  less
 GNP  which  has  really  createj  q  favou-
 rable  atmosphere  and  for  the  first  time

 the  State  Government  do  feel  that  they
 will  be  able  to  fulfil  their  obligations

 to  the  people  and  secondly  in  this  I
 would  only  express  a  word  of  caution
 and  that  in  this  complacency  perhaps
 the  resource  mobilisation  of  the  State
 Governments  may  not  receive  4  set-
 back  because  the  taxes  levied  qo  not
 leave  any  scope  for  the  State  Govern-
 ments  to  go  in  for  additional  resources
 mobilisation.  One  fact  about  the  kisan
 leader,  the  champion  of  kisans,  the
 Deputy-Prime  Minister  and  Finance
 Minister.  The  present  Government  is

 in  a  unique  position  of  having  two
 Deputy-Prime  Ministers  and  the  pre-

 sent  U.P.  Government  has  also  follow-
 eq  suit.  At  the  Centre,  we  have  the
 Deputy-Prime  Minister  No.  ]  and  the
 Deputy-Prime  Minister  No.  2  Perhaps
 Mr,  Charan  Singh,  is  the  Deputy-Frime

 Minister  No.  .  He  has  said  that  the
 excise  duty  on  unmanufactured  tobacco
 is  being  abolished.  Sir,  I  come  from
 the  rural  area  and  I  come  froin  an  area
 where  tobacco  is  grown.  In  an  objec-
 tive  manner,  I  would  say  that  whether
 the  exemption  of  excise  lev  will  ac-
 tually  help  the  farmers  or  not,  the  fact
 remains  that  the  small  farmers  end  big
 farmers  will  be  free  from  the  tyranny
 of  the  excise  officers.  Many  of  the
 mal-practices  will  go.  I  know  that
 hundreds  of  telegrams  are  being  sent
 to  the  Finance  Minister  to  levy  the
 excise  duty.  There  is  a  racket  operat-
 ing  with  a  motive;  they  want  that  the
 excise  duty  should  be  imposed  again.
 I  am  sure,  the  Finance  Minister  must

 be  aware  of  this  trap  that  is  being  laid
 ‘with  the  active  connivance  of  the
 bureaucracy.

 Many  hon.  Members  have  maide  8
 ciitical  reference  with  regard  to  the
 indiscriminate  taxation  levised  on
 various  items  of  necessity  required  for
 the  poor  whether  they  live  in  the  rural
 areas  or  the  urban  areas.

 MR.  CHAIRMAN:  Except  the  scented
 hair  oil.
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 SHRI  P,  VENKATASUBBAIAH:  Yes.
 In  that,  he  wanted  to  justify  his  action
 by  saying  that  this  deterrent  will  help
 for  the  promotion  of  cottage  and  smali
 scale  industries  and  his  frowning  upon
 the  big  industries  will  generate  employ-
 ment  potential  in  rural  and  semi-urban
 areas  and  the  small  and  cottage  indust-
 ries  will  come  up  ang  they  will  be  able

 to  meet  adequately  the  requirements  of
 the  common  people.  Now,  there  is  a
 fallacy  about  it.  There  is  no  infras-
 tructure  available  in  the  country  for
 fostering  and  promoting  these  small
 Scale  and  cottage  industries  to  be
 readywith  the  manfacturing  of  matches,
 soaps  etc.  The  result  would  be  that
 these  people  will  be  thrown  into  the

 lap  of  the  multi-nationals  and  big  in-
 dustries,  Matches  will  be  made  scarce;
 soaps  will  be  made  scarce.  All  these
 industries  are  being  run  by  multi-
 nationals  in  this  country.  They  have
 a  holg  on  our  country  so  far  as  these
 commodities  are  concerned.  Now  by
 directly  taxing  these  essential  neces-
 sities  of  life,  you  are  throwing  them
 into  the  lap  of  big  business  and  multi-
 nationals.

 There  is  another  thing.  The  public
 sector  projects  are  in  the  red  in  spite
 of  the  fact  that  Rs.  300  crores  have
 been  invested  in  them.  During  the  la‘t
 two  years,  things  were  all  right,  but
 during  the  current  year,  there  is  no
 appreciable  effect  on  them.  Again,
 there  is  a  controversy  in  the  Janata

 ‘Party.  One  great  champion  cf  public
 sector,  Shri  Biju  Patnaik  said  that  all
 these  should  be  nationalised.  The
 Prime  Minister,  on  the  other  hand,  says
 that  nationalisation  is  not  for  :ationali-
 sation’s  sake.  J  do  not  know  what  the
 correct  policy  of  the  Government  is;
 whether  they  go  by  what  Shri  Biju
 Patnaik  says  or  what  the  Prime  Minis-
 ter  or  Shri  George  Fernande  says—
 one  does  not  know.  They  have  Leen
 blowing  hot  and  cold  with  regard  to
 the  fundamental  policies  of  the  Gow
 ernment.  People  therefore,  ask  in  wha¢
 direction  the  Governn’ent  is  going.
 This  is  the  fac$  of  the  matter.
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 {Shri  P.  Venkatasubbaiah]
 Coming  to  the  rural  developivent

 activities,  I  would  say  that  the  budget
 will  not  have  any  impact  on  the  accele-
 ration  of  rural  development.  The
 prices  of  petrol  anq  diesel  have  gone
 up  and  there  is  no  proper  priority
 given  for  the  infrastructure  to  be  laid

 in  the  villages  and  there  is  no  direc-
 tion  in  the  State  policy  with  regard  to

 the  maximum  utilization  of  the  irriga-
 tion  potential  created  in  the  country.
 What  are  the  efforts  that  the  Govern-
 ment  proposes  to  make,  to  have  the
 optimum  utilization  of  irrigation  facili-

 ties  in  this  country?  The  most  deplor-
 able  among  all  these  things.  relates  to

 the  DPAP  programme,  which  is  really

 serving  the  rural  areas  which  are  sub-

 jected  to  chronic  famines.  There,  the

 amount  has  been  reduced.  Rural  deve-
 lopment  programmes  have  to  be  given
 a  greater  fillip.

 Secondly,  nothing  has  been  said
 about  regional  imbalances.  Correction
 of  regional  imbalances  is  a  cry  for

 a

 long  time.  My  friend  Mr.  Mrityunijay
 Prasad  was  bemoaning  that  ther  is  no
 adequate  representation  of  Biharis

 in

 the  Cabinet.  He  is  not  bothere  i  about
 unemployment  problem  growing  in

 Bihar,  but  is  bothered  more  about  the
 unemployment  problem  of  Bihar:  pohti-
 cians  in  the  Central  Cabinet.

 In  conclusion,  I  would  say  that  the

 needs  of  the  core  sectors,  viz.  those
 which  go  with  the  development  of  the

 poor  whether  they  live  in  the  villages
 or  towns—have  not  been  wroperly  look-

 ed  into.  This  budget  will  create  unpre-
 cedenteq  inflationary  tr2nds  in  the

 country.  The  indiscriminate  taxation
 on  every  item  will  lead  to  the  greatest
 unrest  and  resentment  among  the  peo-
 ple.  So,  I  will  urge  the  Deputy  Prime
 Minister  No.  l  not  to  play  with  the
 euphoria  of  serving  agriculturists  and
 creating  a  sort  of  economic  tension.
 That  is  what  is  happening  in  Bihar.
 Let  him  come  down.  Let  him  not  frit-
 ter  away  the  economic  wealth  that  kas
 been  created,  viz.  the  Rs.  5.000  crores
 of  foreign  exchange  and  25  million
 tonnes  of  foodgrains.  Let  him  not
 destory  the  economy  and  als»  frustrate
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 away  the  confidence  of  the  common
 man  and  defeat  his  purpose  but  let  him
 take  steps  for  the  economic  betterment
 of  the  country.

 झो  राम  किशन(भरतपुर):  सभापति  महोद  या,
 जिस  दिन  से  यह  बजट  प्रस्तुत  हुप्ना  है,  मैं  समझता  हूं
 कि

 श्
 में  सब  से  ज्यादा  भौर  सभी  प्रकार

 की  हुई  हैं  तो  इस  बजट  की  हुई  है  भौर
 इन  भालोचनाशों  के  झाधघार  कई  हैं  लेकिन
 मुख्य  तीन,  चार  बातें  इस  बजट  के  बारे  में  कही  जा
 रही  हैं।

 एक  बात  तो  यह  कही  जा  रही  है  कि  यह  बजट
 हिन्दुस्तान  के  धनी  किसानों  की  सुविधा  का  बजट
 बनाया  गया  है।  दूसरी  बात  यह  कही  जाती  है  कि
 यह  शहरों  के  खिलाफ़  गांव  वालों  की  मदद  के  लिए  बजट
 बनाया  गया  है।  तीसरी  बात  यह  कही  जाती  है  कि
 इससे  जो  मध्यम  दर्जे  के  लोग  हैं,  महंगाई  की  वजह  से
 उन  की  हालत  बहुत  खराब  हो  जाएगी  श्लौर  चौथी
 झालोचना  का  मुद्दा  यह  है  कि  इस  में  जो  विकास
 की  योजनाग्रों  की  राशि  है,  उसको  गत  साल  के
 मुकाबले  कम  कर  दिया  गया  है,  काफ़ी  कम  कर  दिया
 गया  है।  मैं  समझता  हूं  कि  यह  ्रालोचना  जिस
 प्रकार  से  की  जा  रही  है,  उस  में  शब्रांशिक  सत्य  हो
 सकता  है  श्रौर  कई  मुद्दे  ऐसे  हैं,  जिन  पर  सत्य  को
 स्वीकार  करना  पड़ेगा  ।  लेकिन  सभापति  महोदया,
 सवाल  यह  है  कि  हमारे  देश  में  भ्राज  जिस  प्रकार  की
 स्थिति  है,  उस  स्थिति  में  हमारे  लिये  यह  आ्लावश्यक
 है  कि  हम  किसी  प्रकार  से  देश  के  लोगों  के  लिए  रोज़-
 गार  उपलब्ध  करायें,  लोगों  ककी  गरीबी  हटायें।  75
 हजार  करोड़  रुपये  का  भारी  नियोजन  होने  के  बाद  भी
 हमारे  यहां  उत्पादन  की  जिस  तरह  की  स्थिति  हो
 गई  है  उसमें  देश  में  गरीबी  झौर  बेरोजगारी  भयंकर
 रूप  से  बढ़  रही  है  ।  इस  सरकार  ने  भी  भौर  पहली  सर-
 कार  ने  भी  जो  कदम  उठाये  उनका  नतीजा  यह हुभ्ा  कि
 बजाय  गरीबी  और  बेकारी  कम  होती,  लेकिन  उल्टे
 वह  बढ़ती  रही  ।  इस  बजट  में  भी  यह  कोशिश  की
 गई  है  कि  एक  वर्ष  में  गरीबी  झौर  बेकारी  मिट  जाएगी  ,
 लेकिन  वह  नहीं  होने  वाला  है।  एक  बात  इस  बजट
 में  साफ़  है  जिसको  कि  हमें  स्वीकार  करना  पड़ेगा  ।
 हजारों  सालों  से  गांवों  की  जो  उपेक्षा  की  जा  रही  थी,
 उनकी  तरफ  प्रब  इस  सरकार  ने  ध्यान  दिया  है  |
 यह  कहा  जा  रहा  है  कि  इन  सुविधाशों  का  लाभ  घनी
 किसानों  को  मिलेगा  लेकिन  पहले  पहल  गांव  वालों
 को  सुविधा  देने  का  इस  सरकार  ने  प्रयास  किया  है
 प्रौर  इस  दृष्टि  से  इस  बजट  का  स्वागत  किया  जाना
 चाहिये  ।

 यह  बात  सही  है  कि  इस  बजट  को  ले  कर  शहरों
 में
 हैं

 त  झ्लालोचना  हुई  है।  लेकिन  भ्रब  तक  शहरों
 को ही  छूट  दी  जाती  रही  है  चाहे  वह  प्रंग्रेत  सरकार

 हो,  चाहे  कांग्रेस  सरकार  हो,  सभी  ने  शहरों  की  तरफ
 देखा  है।  प्रब  तक  इस  बात  को  किसी  ने  नहीं
 देखा  I  लेकिन  झब  जब  -खाद  पर  मामूली-
 सी  छूट  दे  दी  गई  है  तो  यह  सब  कुछ  कह  जा  रहा  है  कि
 धनी  किसानों  को  मदद  दी  जा  रही  है  में  इस
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 सम्बन्ध  में  कहना  चाहूंगा  कि  तम्बाकू  पर  छूट  बीड़ी
 से  वापस  कर  ली  जाएगी  केवल  75  करोड़  रुपये  की
 खाद्य  में,  i2  करोड़  रुपये  की  डीजल  में  छूट  दी  गई
 है।  तीन-चार  करोड़  रुपये  की  और  छूट  दी
 गई  है।  ये  छूटें  करीब  एक  प्ररब  रुपये  की  हैं  जो
 कि  छोटे  किसानों  को  भी  मिलेंगी  ऐसा  मैं  नहीं  मानता
 हूँ  कि

 है
 सारी  छूटें  सम्पूर्ण  रूप  से  धनी

 किसानों  को  ही  मिलेंगी  ।  जैसा  कि  कहा
 गया  था  कि  फटिलाइजर  एसोसियेशन
 ने  एक  स्टडी  कर  के  यह  बताया  है  कि  छोटे  किसान

 खाद्य

 पू

 का  उपयोग  ज्यादा  करते  हैं।  यह  केवल

 द्
 को  मदद  करने  के  लिए  ही  बजट  बनाया  गया

 ,  इस  श्रालोचना  में,  मैं  समझता  कि  ज्यादा
 दम  नहीं  है।  लेकिन  जहां  तक  श्रमृतसर से  भ्राने  वाले
 माननीय  सदस्य  का  यह  कहना  था  कि  हमारी  नीति
 छोटे  लोगों  को  मदद  करने  की  नहीं  है,  तो  में
 समझता  हूं  कि  वे  श्रांख  मूंद  कर  बात  कर  रहे  थे।
 प्राज  भी  बेनामी  ज़मीन  के  मालिक  लाखों  एकड़
 जमीन  के  मालिक  बने  हुए  हैं।  मैं  खास  कर  के
 ग्राप  को  याद  दिलाना  चाहूंगा  कि  श्राप  गंगानगर  जिले
 में  चले  जाएं।  भ्राज  भी  एक  राज्य  के  मुख्य  मंत्री
 32  सौ  एकड़  जमीन  के  मालिक  बन  कर  बैठ  हुए

 हैं।  इसलिए  यह  कहना  कि  कुलक  नहीं  हैं,  यह  वैसा
 ही  है  कि  जैसे  बिरला  यह  कहें  कि  मैं  बड़ा  उद्योगपति
 नहीं  हूं।  मेरा  कहना  यह  है  कि  इस  देश  में  कुलक
 बेनामी  ज़मीन  के  मालिक  हैं  श्रौर  इन  सब  को
 पुरानी  कांग्रेसी  सरकार  ने  पैदा  किया  है।  श्र्ब
 वर्तमान  जनता  सरकार  भी  इस  के  सम्बन्ध  में  कुछ
 कर  पायेगी,  इस  में  मुझे  सन्देह  है  क्योंकि  जनता
 सरकार  भी  कोई  क्रांतिकारी  समाजवादी  नहीं  है  |
 यह  भी  यथास्थितिवादियों  की  सरकार  है  1  यह
 भी  ज्यादातर  लोकतंत्र  पर  ही  ज़ोर  देती  रहेगी  समाज
 परिवर्तत  का  कोई  बहुत  बड़ा  काम  कर  पायेगी,
 उसकी  इससे  में  श्राशा  नहीं  कर  सकता  हूं।  इसलिए
 इस  बजट  को  खाली  कुलक  बजट  कहकर,  इसमें
 जो  ग्राम  विकास  को  एक  दिशा  दी  गई  है,उसको
 रोकने  को  कोशिश  कर  टीक  नहीं  होगा  ।

 सभापति  महोदया,  इस  बजट  के  बारे  में  दूसरी
 भ्रालोचना  यह  है  कि  हमारी  योजना  का  परिव्यय
 पिछले  साल  के  मुकाबले  में  7.  2  परसेंट  ही  रह  गया
 है।  यह  बात  इस  तरह  से  नहीं  है।  असल  बात  यह
 है  कि  इस  साल  बजट  में  कुछ  रकमों  को  गैरयोजना
 मद  में  डाल  दिया  गया  है।  यह  7  परसेंट  योजना
 व्यय  नहीं  है।  पिछले  साल  केन्द्रीय  योजनाश्रों  में
 5,  64  करोड़  रुपये  का  भ्रायोजन  किया  गया  था  जब
 कि  हस  साल,  6,  4]2  करोड़  रुपया  केन्द्रीय  योजनाझों
 में  व्यय  किया  जा  रहा  है  ।  इस  का  मतलब है  कि
 3.2  परसेंट  केन्द्रीय  योजनाश्रों  में  व्यय  होगा  ।
 जहां  तक  राज्य  योजनाप्रों  के  व्यय  का  प्रश्न  है,  राज्यों
 के  साधन  ट्रांसफर  हो  गये  हैं।  सातवें  वित्त  भायोग
 ने  राज्यों  को  जो  साधन  दिये हैं,  भ्गर  उन  साधनों  को
 झौर  राज्यों  की  योजनाप्रों  पर  होने  वाले  व्यय  का  मिला
 लेंगे  तो  करीब  करीब  योजना  का  प्राकार  एक  प्रकार
 से  उतना  ही  रहेगा।  लेकिन  बड़े  दुःख  की  बात  है  कि
 इल  साधनों  के  बाद  भी  हमारी  योजना  का  प्राकार
 जितना  बढ़ना  चाहिये  था  उतना  वह  नहीं  बहु  पा  रहा

 है।  में  इस  बात  को  स्वीकार  करता  कि  जनता
 शासन  के  प्राने  के  बाद  से  योजना  के  'झाकार  रमें
 निरन्तर  गिरावट  भाती  जा  रही  है।  इस  सम्बन्ध
 में  सरकार  को  गंभीरता  से  सोचना  चाहिये।

 इस  पर  गंभीरता  से  सोचने  का  एक  कारण  यह
 भी  है  कि  भ्रगर  हम  ग्राज  इस  बजट  को  उठा  कर  देखें
 तो  उस  में  हमें  यह  बात  मिलेगी  कि  सरकारी  खर्चा
 निरन्तर  बढ़ता  चला  जा  रहा  है।  प्रगर  हम  सेना
 झौर  पुलिस  के  ख्चे  को  मिला  लेते  हैं  तो  सरकारी
 खर्चा  8  हजार  करोड़  रुपये  के  करीब  हो  जाता
 है  जो  हमारे  बजट  का  लगभग  50  परसेंट  बैठता
 है।  इसलिए  जरूरत  इस  बात  की  है  कि  हम  इस
 गैर  उत्पादक  व्यय  को  घटाने  के  लिए  कोई  प्रयत्न
 कर  पाते  हैं  या  नहीं  ।  माननीय  वित्त  मंत्री  जी
 ने  केवल  एक  ग्रायोग  बिठाने  की  बात  कह  कर  इस
 मामले  को  छोड़  दिया  है।  मैं  समझना  हुं  कि  इस  श्रायोग
 के  बिठाने  से  कोई  बहुत  बड़ा  नतीजा  निकलने  वाला
 नहीं  है।  इस  के  लिए  राजनीतिक  इच्छा  शक्ति  की
 आवश्यकता  है  कि  इस  खर्चे  को  किस  तरह  से  कम
 करें।  प्रगर  हम  ने  इस  खर्चे  को  कम  नहीं  किया  तो
 हम  टैक्स  लगाते  चले  जायेंगे  और  हमारी  हालत
 बौर  |  बिगड़ती  चली  जाएगी  ।

 श्रालोचना  का  दूसरा  सब  से  बड़ा  मुद्दा  यह
 है  कि  इस  में  भ्रप्रत्यक्ष  करों  का  सहारा  लिया  गया  है
 यह  ग्रालोचना  हम  भी  जब  विरोध  में  बोलते  थे  तब
 किया  काते  थे  1  ग्राज  भी  स्थिति  यह  है  कि  665
 करोड़  के  करों  में  59  करोड़  तो  प्रत्यक्ष  करों  के  जरिये
 वसूल  किये  जा  २  हैं  और  606  करोड़  प्रप्रत्यक्ष  करों
 से।  श्री  बैंकटरमन  की  बात स ेमें

 कही

 हूँ  कि  यह
 जो  टेक्स  है  वह  केवल  665  करोड़  का  है  बल्कि
 रेल  भाड़े  को  भ्रगर  देखा  जाए  तो  बढ़ाया  गया  है
 श्र  दूसरे  प्रकार  के  जों  टैक्स  बढ़े  हैं  उनको  प्रगर
 जोड़ा  जाए  तो  दस  प्ररब  के  करीब  ये  टैक्स  हो  जाते
 हैं।  चौदह  प्ररब  का  धाटा  24  प्ररब  के  टैक्सों  के
 के  बाद  भी  रह  जाता  है  साथ  ही  हम  प्रपनी
 विकास  योजनाझ्रों  में  पूंजी  का  निर्वेश  नहीं  बढ़ा  पा
 रहे  हैं।  यह  गम्भीरता  से  देखने  वाली  बात  है।  भाज
 स्थिति  यह  है  कि  जितना  टैक्स  के  रूप  में  हम  रुपया
 ले  रहे  हैं  यह  ज्यादा  तर  सरकारी  खबच  में  ही  जा
 रहा  है  या  सार्वजनिक  क्षेत्र  के  जो  कारखाने  हैँ  उन  में
 हम  पंजी  को  नियोजित  करते  जा  रहे  हैं।  यह  सही
 नीति  नहीं  है।  सरकारी  धशौर  विरोधी  पक्ष  दोनों
 के  लिए  यह  चिन्ता  का  विषय  होना  चाहिये  यह
 एक  राष्ट्रीय  सवाल  है  ।  जहां  तक  सार्वजनिक  क्षेत्र
 का  सवाल  है  मैं  समझना

 ह  ि
 कांग्रेस  के  जो

 सदस्य  हैं  वे  भी  इसका  नहीं  कर  सकते  हैँ
 और  वे  भी  सहमत  होंगे  कि  इस  को  सुधारने  की  हमें
 पूरी  कोशिश  करनीं  चाहिय  व्यक्तिगत  कारखानों
 का  मुनाफ़ा  किस  कद्र  होना  है  इसको  दिखा  कर  भगर
 हम  सार्वजनिक  क्षेक  के  कारखानों  की  निन्दा  करते  हैं
 तो  मैं  समझता  हूं  कि  उसके  पीछे  भावना  दूसरी  है  ।
 यह  सभी  है  कि  सावंजनिक  क्षेक  के  कारखानों  में
 प्राज  भी  ]  खरब  28  प्ररव  के  करीब  पूंजी  लगी  हुई
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 है  भौर  हमें  कुछ  नहीं  मिलता  है
 सौर दू

 न  मिलने
 की  वजह  से  हम  कह  सकते  हैं  कि  सार्वजनिक
 क्षेत्र  के  उद्योग  बेकार  हैं,  उनको  समाप्त  कर  देना
 चाहिये  ।  लेकिन  में  इससे  सहमत  नहीं  हूं  ।  हमारे  पास

 है  लेकिन  उसके  बाबजूद  भी  चोरियां  होती  हैं
 इसका  मतलब  यह  नहीं  है  कि  हम  पुलिस  को

 समाप्त  कर  दें  ।  सावंजनिक  क्षेत्र  के  उद्योगों  ने  देश  के
 विकास  में  गति  प्रदान  की  है।  उन्होंने  जिस  प्रकार  से
 झाधारभूत  रूप  में  देश  को  मजबूत  किया  है  उसको  हमें
 स्वीकार  करना  चाहिये  ।  साथ  ही  इनको  बढ़ाते
 हुए  इनकी  कार्यक्षमता  को  भी  हमें  बढ़ाना  चाहिये  ।
 निरन्तर  जो  घाटा  है  उसको  कम  किया  जाना  चाहिय।
 भ्गर  हम  उन  से  दस  प्रतिशत  मुनाफ़ा  भी  लें  तो  कम  से
 कम  बारह  सौ  करोड़  हर  साल  उन  से  हम  को
 मिलना  चाहिये  ।  इतने  बड़े  नियोजन  के  बाद  भी
 झ्गर  वे  घाटा  देते  हैं  तो  उनकी  कार्य  प्रणाली  पर
 जरूर  विचार  होना  चाहिये  ।  यह  सरकार  की
 जिम्मेदारी  है।  कुछ  लोग  है  जो  सावंजनिक  क्षेत्र
 को  खत्म  करना  चाहते  हैं।  लेकिन  सरकार  कीं
 जिम्मेदारी  है  कि  इन  को  वह  मजब॒त  करे  ताकि  बड़े
 बड़े  पूंजीपति  जो  इसके  खिलाफ  हैं  प्रौर  इनको  खत्म

 हे
 पर  तुले  हुए  हैं  उनका  मुकाबला  किया  जा

 सके  ।

 यह  कहा  जा  रहा  है  कि  यह  प्रतिशोध  की  भावना
 से  बजट  तैयार  किया  गया  है  v  मैं  पूछना  चाहता
 हैँ  कि  जनता  पार्टी  किससे  प्रतिशोध  लेना  चहेगी  ?
 इस  प्रकार  की  बात  वही  लोग  करते  हैं  जो  सही  चीज़
 को  स्वीकार  नहीं  करते  हैं  और  जिन  का  ग्रामीण
 जीबन  से  सम्बन्ध  नहीं  है।  बह  सही  है  कि  मध्यम
 वर्ग  को  और  राहत  दी  जा  सकती  बी।  मिद्री  के  तेल
 पर  कर  बढ़ि  भ्रगर  हटा  दी  जाती  है  तो  हम  इसका
 स्वागत  करेंगे  ।  लेकिन  तज़तिशोब  वाली  बात
 कहना  में  समझता  हूं  कि  वित्त  मंत्री  क ेसाथ  बिल्कुल
 झन्याय  करना  है।  जो  दिशा  उन्होंने  दी  है
 उसका  हमें  निश्चय  ही  स्वागत  करना  चाहिब  पश्लौर
 साथ  ही  साथ  जो  कमियां  हैं  उनको  दूर  करने  की  कोशिश
 भी  करनी  चाहिये  ।

 एक  सब  से  बड़ी  दिक्कत  की  तरफ  में  आपका
 ध्यान  दिलाना  चाहता  हूं।  प्राप  देखें  कि  पहली  योजना
 में  हम  कितने  के  टैक्स  लेते  बे  ।  627  करोड़  के
 टैक्स  लेते  थे  भौर  यह  हमारे  कुल  राष्ट्रीय  उत्पाद  का
 67  प्रतिशत  था  ।  ग्राज  स्थिति  बह  हो  गई  है

 यह  रकम  10822  करोड़  की  हो  गई है  और  जो
 परसेंटेज  है  वह  राष्ट्रीय  उत्पाद  का  8.94  करीब
 पहुंच  गया  है।  इतना  कर  भार  बढ़ाने  के  बाद  भी
 हम  भणपने  देश  में  न  गरीबी  मिटा  पा  रहे  हैं  भ्रौर  न
 बेरोजगारी  इस  पर

 दा
 गम्भीरना  से  विचार

 करने  की  जरूरत  है।  ऐसा  अनुमान  है  कि  छठी
 योजना  के  झग्नन्त  तक  हम  राष्ट्रीय  उत्पादन  का
 24  प्रतिशत  के  करीब  टैक्सों  के  रूप  में  जनना  से
 बसूल  करने  जा  रहे  हैं।  जब  हम  इतना  पैसा  इकट्ठा
 कर रहे  हैं तो  इस  पैसे  का  नियोजन  इस  प्रकार  से  होता
 चाहिय  जिश्तसे  ज्यादा  से  ज्यादा  बेकारी  को  हम
 समाप्त  कर  सकें,  गरीबी  को  दूर  कर  सके  ।
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 वित्त  मंत्री  ने  एक  बात  कही  है  उन्होंन
 कहा  है  कि  खेतो  हमारी  एक  तरह  से  चरम  सीमा  पर
 पर  पहुंच  गई  है,  विकास  की  चरम  सीमा  पर  पहुंच  गई
 है।  मैं  इससे  सहमत  नहींहं।  सभापति  महोदया,
 में  इस  सम्बन्ध  में  चोन  का  उदाहरण  देना  चाहता
 हूं,  न  में  कम्युनिस्ट  हूं,  श्लौरत  चीन  की  विचारधारा
 का  समर्थक  हूं,  लेकिन  एक  बात  स्वीकार  करनी
 पड़ेगी  कि  आज  चोन  में  प्रनाज  का  उत्पादन  28
 करोड़  टन  के  करीब  है।  लेकिन  हमारे  देश  में
 I2  करोड़  टन  से  ज्यादा  उत्पादन  नहीं  हो  पा  रहा

 है।  उनके  यहां  उत्पादन  इसलिए  अघिक  है  क्योंकि
 उन्होंने  प्रपनी  खेती  में  सबसे  ज्यादा  पानी  का  उपयोग
 किया  है  ।  लेकिन  हमारे  यहां  श्राज  भी  28
 से  30  परसेंट  खेती  लायक  ज़मीन  पर  भी  पानी  का
 प्रबन्ध  नहीं  हो  पाया  है।  इसलिए  यह  कहना  कि
 हमारी  खेती  विकास  की  प्रन्तिम  ऊंचाई  तक  पहुंच
 गई  है,।  ऐसा  मैं  नहीं  मानता।  इसलिए  हमें
 सिचाई  योजनाओं  पर  ज्यादा  से  ज्यादा  ध्यान  देना
 चाहिय।  क्योंकि  देश का  ग्रामीण  क्षेत्र  प्रौर  खास-
 तौर  पर  खेती  का  धंधा  ही  ऐसा  है  जो  बढ़ी  हुई
 झाबादी  को  ज्यादा  से  ज्यादा  रोज्ञगार  दे  सकता
 है  ।  इस  बात  को  हमें  स्वीकार  करना  चाहिय  ।
 झौर  सारे  विकासशोल  देशों  में  खासतौर  पर  एशिया
 श्र  भ्रफ़ोका  के  विकासशोल  देशों  में  खेती  का
 बिकास  करने  के  झलावा  हमारे  पास  और  कोई
 चारा  नहीं  है।

 हमारी  झ्लालोचना  यह  को  जा  रही  है  कि
 हमारा  राष्ट्रीव  उत्पाद  जो  पिछले  साल  7.2
 प्रतिशत  के  आसपास  बढ़ा  था  वह  घट  कर  3.5
 प्रतिशत  के  ज्ासपास  रह  गया  है।  खेती  में  जिस
 साल  हमारे  बहां  ज्यादा  उत्पाद  होता  है  उस
 साल  राष्ट्रीय  उत्पाद  ज्यादा  बढ़  जाता  है,  और
 जिस  बाल  खेती  का  उत्पाद  घट  जाता  है  उस  साल
 हमारे  राष्ट्रीय  उत्पाद  की  स्थिति  कमजोर  हो  जाती
 है  ।  वैसे  हमारे  उद्योगों  की  स्थिति  में  सुधार
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 है,  लेकिन  खेती  में  पिछले  साल  के

 मुकाबा बल  2  प्रतिशत  की  बढ़ोत्तरी  की  वजह  से  हम
 राष्ट्रीय  उत्पाद  को  ज्यादा  नहीं  बढ़ा  पाये  हैं  ।

 शब  जरूरत  इस  बात  की  है  सभापति  महोदया,
 कि  जिस  प्रकार  से  हमने  टैक्स  लगाये  हैं  क्या  इन  टैक्सों
 से  हम  बच  सकते  थे  ?  में  इस  सम्बन्ध  में  इतना  ही
 कहना  चाहता  हूं  कि  विकासशोल  देशों  में  मुद्रास्फीति,
 बढ़ती  हुई  महंगाई  श्रौर  टैक्सों  से  नहीं  बचा  जा  सकता  है  ।
 ग्रब॒  सवाल  यह  है  कि  उन  टैक्सों  को  कैसे  लगाया
 जाय  ?  इस  सम्बन्ध  में  में  दो,  तीन  बातें  माननीय
 वित्त  मंत्री  की  सेवा  में  निवेदन  करना  चाहूंगा  ,
 खासतौर  पर  सावंजनिक  क्षेत्र  के  कारखानों  के  बारे
 में,  उन  कारखानों  को  स्थिति  सुधार  कर  हम  ज्यादा
 पैसा  बचा  सकते  हैं।  हमारे  प्रशासन  पर  जो  इतना
 भारी  खर्चा  होता  है  उसमें  भी  कमी  कर  के  300
 करोड़  र0  के  करीब  बचा  सकते  हैं।  इसके  भप्लावा
 हमारे  देश  में  ब्वाज  की  दर  काफ़ी  ठीक  है,  तो  हम
 प्रान्तरिक  ख्रोतों को  काज  के  रुप  में  लेकर,  बचत
 टैक्स  लगा  कर  हम  ज्यादा  पैसे  का  नियोजन  करा
 सकते  थे  t  बीमा  निगम  से  भी  हम  ज्ञादा  पूंजी
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 सरकारी  संत्र  में  लगवा  सकते  थे।  इसके  प्लावा
 विदेशों  से  भाये  हुए  माल  पर  कर  लगा  कर  प्रपनी
 स्थिति  ठीक  कर  सकते  थे  क्योंकि  इस  समय  हमारी
 मुद्रा  स्थिति  ठीक  है।

 एक  बात  श्रौर  बिल्कुल  साफ  है,  बित्त  मंत्री  जी
 ने  35  लाख  इनकम  टैक्स  देने  वालों  से  त्याग  करने
 का  भ्ाकछ्वान  किया  है  गरीबों की  मदद  के  लिये।  में
 कहूंगा  कि  वह  त्याग  करेंगे  कि  नहीं,  लेकिन  एक  क्लास
 हमारे  गांबों  में  पैदा  हो  गई  है,  जिसे  हम  सभी
 जानते  हैं  कि  भाज  देश  के  गांवों  में  खेती  के  ताम  पर
 बड़े-बड़े  व्यापारी  बैठे  हुए  हैं  जिनको  कोई  नहीं  छूता
 है।  वह  खेती  भी  करते  हैं,  लेनदेन  भी  करते  हैं  ।

 तो  गरीब  जनता  पर  टैक्स  बढ़ाने  के  बजाय  प्रगर
 एक  प्रभियान  चला  कर  प्रपने  इनकम  टैक्स  प्रधि-
 कारियों  को  गांवों  में  भेज  दें  तो  दो  साल  के  भीतर
 इनकम  टेक््स  देने  वालों  की  तादाद  5  लाख  श्रौर
 बढ़ायीं  जा  सकती  है,  भ्रौर  जो  मध्यम  वर्ग  को  टैक्सों  से
 कठिनाई  हुई  है  उस  कटिनाई  से  हम  उनको  बचा
 सकते  है।  मेरे  विचार  से  यह  एक  नई  दिशा  है
 कि  गांवों  की  तरफ  सरकार  ने  देखना  शुरू  किया  है
 हो  सकता  है  कि  प्रारम्भ  में  धनवान  किसान  इससे
 फ़ायदा  उठा  जायें,  लेकिन  जब  यह  चेतना  गांवों  में
 पहुंचेगी  ता  उसमें  गरीब  भो  खड़े  होंगे  श्नौर  खेती  का
 उत्पादन  बढ़ेगा  ।  भ्रौर  जब  श्रनाज  पैदा  होगा  तो
 गरीब  को  ज्यादा  सस्ते  में  मिलेगा,  गांव  के  मज़दूरों
 को  मज़दूरी  मिलेगी  क्योंकि  खेती  ही  एक  ऐसा
 साधन  है  जो  प्रधिक  मात्रा  में  लोगों  को  रोज़गार  दे
 सकता  है।  इसलिए  यह  जो  कहा  जा  रहा  है  कि  यह
 कुलकों  का  बजट  है  या  शहरों  के  खिलाफ  बजट
 है,  में  समझता  हूं  कि  निहित  स्वार्थ  और  पूंजीपति  ही
 इस  तरह  का  प्रचार  कर  रहे  हैं  ।

 यहां  यह  भी  कहा  गया  कि  जनसंत्र  के  खिलाफ
 बजट  है।  भ्रब  कहां  रह  गया  जनसंघ  ?  प्रबतो
 जनता  पार्टी  है।  और  प्रगर  जनता  पार्टी  में  जनसंघ
 केवल  कोई  ब्लैक  मार्केटियरों  का  संगठन  है  प्रौर  उसके
 खिलाफ  भगर  यह  बजट  है  तो  मैं  इसे  ब्रा  नहीं
 मानता  ।  जब  हम  राजनीति  में  हैं  तो  हमें  राज-
 नीतिक  बजट  पेश  करना  चाहिय  ।  मेरा  तो  मत  है
 कि  इस  बजट  के  माध्यम  से  जनता  पार्टी  की  प्रतिष्ठा
 बढ़ी  है  -

 प्रापने  धण्टी  भो  बजा  दी  है,  इसलिए  मैं
 इतना  कह  कर  ही  श्रपनी  बात  समाप्त  करता  हूं  ।

 SHR]  RINCHING  KHANDU_  KH-
 RIME  (Arunachal  West):  Madam,  Chair-
 man,  I  Congratulate  the  Deputy  Prime
 Minister  for  making  every  effort  in  this
 Budget  to  reduce  the  gap  be‘ween  the
 urban  population  and  the  rural  mass.
 This  is  probably  the  first  time  in  the
 Union  Budget  that  complete  re-orien-
 tation  was  given  a  shape.  When  such
 new  things  are  tried  to  be  introduced
 lot  of  criticisms  come  in.  It  is  said
 that  this  Budget  is  against  the  common
 mass.  We  have  siarted  the  Budget

 debate  today  and  I  am  sure,  a  large
 number  of  my  hon.  friends  is  going
 to  speak  on  this  Budget.  But  J  am
 particularly  going  to  highlight  the  pro-
 blems  of  North-eastern  region  because
 by  this  Budget,  we  are  going  to  face
 some  problems.

 While  this  taxation  measure  on  cor-
 porate  sector  may  not  have  much  im-
 pact  on  the  common  people,  direct  and
 indirect  taxes  may  probably  have  some
 impact  on  the  middle-class  and  com-
 MOn  people.  In  most  of  the  place  in
 our  region.  we  do  not  have  motorable
 roads  ang  rail  links.  The  tax  on  com-
 mon  items  like  kerosene,  matches  and
 bidis  will  definitely  affect  the  people.
 Similarly,  increase  in  taxation  on  high
 speed  diesel  and  peiro]  will  affect  the
 travelling  mass  of  the  people.  There  is
 lack  of  communication  in  Arunachal
 Pradesh,  We  cannot  develop  rail  com-
 munication  because  of  difficult
 terrain.  The  capacity  of  the  pre-
 sent  trucks  manufactured  by  com-
 panies  is  betweey  0  to  5  metric  ton-
 nes.  But  because  of  high  gradients
 on  the  roag  in  the  North-eastern  re-
 gion,  the  truck  cannot  carry  four  to  five
 capacity  and  it  can  carry  four  to  five
 metric  tonnes.  So,  our  consumers  are
 already  paying  60  per  cent  more  on
 transportation  but  with  the  increase  in
 taxation  on  high  speed  diese]  and  pet-
 rol,  they  will  have  to  pay  additional
 charges.

 Another  factor  is  that  there  is  not
 much  diffeernce  between  the  rural  and
 the  urban  people.  Almbost  identical
 articles  are  required  both  by  the  rural
 as  well  as  urban  population.  Some-
 times,  most  of  the  things  are  on  barter
 system  because  our  people  do  rot  have
 the  source  to  earn  money  by  which
 they  can  buy  things.  Most  of  the  time,
 the  people  barter  their  produced  com-
 modities  with  the  articles  like  bidis,
 matches.  And  the  increase  in  taxation
 on  bidis  and  matches  will  affect  the
 people.  Therefore,  some  concessions
 may  be  given  on  the  freight  charges.

 Incentives  have  been  given  to  the
 smal]  scale  industries  and  handicrafts.
 But  unfortunately,  we  face  some  of  the
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 problems  in  the  North-eastern  region.
 We  have  good  craftsmen  but  because
 of  marketing  facilities,  we  cannot  dis-
 pose  of  whatever  is  manufactured  or
 produced  by  them.  While  States  like
 Maharashtra,  Gujarat,  Andhra  Pradesh
 monopolise  in  small  scale  industries
 and  they  have  ready  markets  to  export
 their  products  we  do  not  have  ready
 market  for  our’  products  which  are
 produced  by  our  craftsmen.  My  sugges-
 tion  is  that  the  State  Trading  Corpora-
 tion  ang  the  Handicrafts  and  Hand-
 loom  Corporation  should  open  their
 organisations  in  these  States  so  that
 they  can  organise  marketing  of  what-
 ever  is  locally  produced  there,

 Financial  outlay  was  not  uniform  so
 far  as  the  States  in  the  North-eastern
 region  is  concerned.  For  the  last  30
 vears  the  outlay  was  not  uniformly
 distributed  among  the  States.  Further.
 the  sums  provided  foy  development
 are  too  meagre  to  make  a  dent  in  the
 appalling  poverty  and  backwardness
 of  the  region.  Similar  areas  like
 Himachal  Pradesh  and  Nagaland  have
 received  massive  Central  assistance
 for  development.  Arunachal  Pradesh
 has  been  shown  step-mctherly  treat-
 ment.  The  area  of  Arunachal  Pradesh
 is  83,579  sq.  km.,  whereas  that  of
 Nagaland  is  16,527  km.  The  difference
 in  population  between  Nagalang  and
 Arunachal  is  round  about  50,000.  Yet,
 the  outlay  in  the  Fifth  Plan  for  Naga-
 land  was  Rs.  20  crores  more  than  that
 of  Arunachal  Pradesh.  I  do  not  know
 on  what  criteria  Nagaland  is  getting
 more,  because  in  area  Arunachal  Pra-
 desh  has  got  more.  If  it  is  based  on
 population,  for  50,000  people  the  dif-
 ference  should  not  be  Rs.  20  crores.
 If  this  is  the  criterion,  then  the  State
 of  Arunachal  Pradesh  will  never  be
 able  to  progress  and  come  up.  Hence
 I  would  tell  the  Finance  Minister,  who
 has  a  rural  background,  that  the  out-
 lay  in  the  Sixth  Plan  should  be  uni-
 form;  if  it  is  not  uniform,  he  should

 ।  definitely  see  to  it  that  those  who  have
 ३  got  less  in  the  past  should  get  more.
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 Fourthly,  Arunachal  Pradesh  is  a
 strategic  area.  On  one  side  we  are
 on  the  Indo-Tibet  border  and  on  the
 other  side  we  have  Burma.  We  have
 places  which  will  be  6  to  20  days’
 march  from  the  rail  head  and  people
 still  Bo  on  foot.  We  do  not  have  pro-
 per  roads,  no  drinking  water,  electri-
 city  or  health  centres,  though  these
 are  the  necessities  of  life  which  are
 supposed  to  be  provided.

 At  the  moment  Arunachal  is  a  Union
 Territory,  directly  under  the  control
 of  the  Union  Government.  It  does
 not  have  its  own  internal  resources.
 Its  resources  of  huge  forest  wealth,
 minerals,  agricultura]  and  horticultu-
 ral  resources  remain  to  be  exploited.
 These  require  a  massive  pumping  in  of
 resources  for  laying  down  the  infra-
 structure  and  encouraging  the  people
 to  take  to  horticulture  ang  other  cash
 crops.  Owing  to  its  distance.  market-
 ing  also  requires  special  assistance  and
 at  present  there  is  no  marketing  be-
 cause  of  lack  of  infrastructure.  To
 give  an  example,  we  are  short  of  mus-
 tard  seed  and  we  are  trying  to  get  it
 from  abroad.  At  the  same  time,  last
 year  a  small  portion  of  Arunachal
 produced  mustard  seeg  to  the  extent
 of  45,000  quintals.  Yet,  they  had  to
 face  a  lot  of  difficulties  in  finding  a
 market.  This  year  we  are  producing
 approximately  55,000  quintals  of  mus-
 tard  seed.  When  the  country  is  fac-
 ing  so  much  shortage  of  mustarg  seed,
 the  Central  Government  should  devise
 methods  for  transporting  mustard  seed
 from  Arunachal]  to  the  rest  of  the
 country.

 Similarly,  we  have  apples,  pine  ap-
 ples  ang  oranges.  But  we  do  not  have
 processing  plant  in  the  State  so  that
 we  can  find  a  ready  market.  I  would
 request  the  Central  Government  to  set
 up  some  processing  plants  so  that  the
 village  industries  can  be  developed.

 This  is  a  State  where  you  do  not  find
 so  much  gap  between  the  rich  and  the
 poor.  If  the  area  is  uniformly  deve-
 lopeq  and  the  necessary  infrastructufe
 are  provided  in  the  long  run  there  will
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 no:  be  so  much  of  difference  between
 the  rich  and  the  poor.  It  is  being  said
 that  Arunachal  Pradesh  has_  been
 brought  under  the  rail  map,  but  it  is
 only  symbolic,  because  it  just  touches
 the  boundary  of  the  State  in  one  par-
 ticular  place  in  Balinpong.  We  are
 asking  the  Assam  Government  for  a
 flat  land  where  we  can  establish  a
 railway  office,  because  we  do  not  have
 a  flat  land.  I  would  say  that  this
 should  not  be.  the  attitude  of  the  Cen-
 tral  Government;  on  the  other  hand,
 they  should  come  forward  to  _  build
 railway  lines  wherever  it  is  possible.

 There  was  a  statement  by  the  Civil
 Aviation  Minister  that  he  is  thinking
 of  having  feeder  services  for  airlines.
 Some  of  the  States  have  expressed  their
 willingness  to  start  feeder  services.
 The  Government  of  Arunacha]  Pradesh
 have  also  sent  some  proposals  for
 starting  a  feeder  service  because  we
 have  a  small  airfield.  This  is  defini-
 tely  going  to  help  our  people.

 The  concessions  given  on  high  speed
 diesel  and  fertilizer  are  welcome.

 But  one  thing  we  must  ensure  is
 that  the  rich  farmers  because  of  their
 better  resources  do  not  mop  up  the
 available  fertilizer  supplies.  Steps
 will  have  to  be  taken  to  ensure  that
 small  farmers  also  get  these  facilities
 to  get  the  fertilizers  by  giving  them
 easy  loans  through  the  industrial  banks
 and  cooperative  organisations  and  in
 view  of  the  increasing  trends  in  the
 price  of  crude  Oi]  in  the  world  market,
 probably  the  production  costs  of  ferti-
 lizers_  may  also  go  up  and  this  may
 also  affect  the  concessions  in  respect  of
 fertilizers.  For  this  the  Government
 will  have  to  take  complete  measures
 and’  I  am  having  full  confidence  that
 with  the  agricultura]  background  and
 with  the  rural  background,  we  will  do
 the  best.

 With  these  few  words.  I  thank  you,
 Madam  for  giving  me  the  opportunity
 to  speak.

 MR,  CHAIRMAN:  I  think  we  should
 all  learn  from  the  North-East  region
 people  and  speak  within  the  time  al-
 lotted.
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 SHRI  M.  N.  GOVINDAN’  NAIR

 (Trivandrum):  Mr.  Chairman,  _  the
 Finance  Minister  in  his  tax  proposals
 has  decided  tg  punish  the  entire  na-
 tion  for  the  crime  of  keeping  millions
 of  Our  village  people  under  sub-hu-
 man  and  primitive  conditions.  He  did
 not  spare  even  the  children  during
 this  International  Year  of  Children.  He
 did  not  spare  biscuits  ang  chewing
 gum  from  taxation  It  is  true,  among
 those  village  folk  especially  in  the
 heartland  of  our  country  even  washing
 soap  ig  a  luxury.  There  are  many
 who  have  not,  in  their  life,  used  wash-
 ing  soap,  forget  about  the  toilet  soaps.
 There  are  people  who  have  not  even
 heard  about  chewing  gum.  There  are
 many  who  are  still  not  capable  of  using
 kerosene  oil,  But  I  thought,  instead  of
 trying  to  reduce  the  other  sections  of
 people  to  theiy  level.  I  expected  our
 Finance  Minis:er  who  claims  to  be  ru-
 rally  oriented  to  make  all  these  com-
 modities  which  are  essentials  for  a
 clean  living  within  the  reach  of  the
 villagers.  Unfortunately  he  did  not
 try  that.  On  the  other  hand,  he  wan-
 ted  tg  reduce  the  level  of  other  peo-
 Ple  further.  He  claims  to  be  a  disciple
 of  Gandhiji.  If  somebody  appeared
 before  Gandhiji  without  washing  his
 clothes,  brushing  his  teeth  and  with
 unclean  body,  but  covering  it  all  up
 with  perfumed  oil,  I  am  quite  sure
 Gandhiji,  the  great  apostle  of  non-
 violence,  would  have  turned  violent.
 He  considered  clealiness  as  godliness.
 I  felt  much  more  disturbed  when  I
 found  the  officers  in  the  Ministry  of
 Finance  tried  to  explain  and  educate
 the  people  in  this  country  that  with
 all  these  taxes  the  price  level  will  rise
 only  by  one  per  cent.  If,  after  the
 Budget  proposals,  they  haq  consulted
 their  wives  regarding  their  family
 budgets,  they  woulg  never  have  come
 to  this  conclusion.  So,  I  warn  them
 that  if  they  commit  the  same  mistake
 next  year,  we  will  be  forced  to  ask
 women’s  organisations  to  organise
 their  wives  for  a  press  conference  to
 counter  and  contradict  their  state-
 ments,  Therefore,  the  Finance  Minis-
 ter’s  proposals  and  the  support  of  his
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 officers  have  made  the  si‘uation  rather

 ridiculous.  .

 Before  coming  to  the  Budget  propo-
 sals,  I  want  to  remind  the  House  that
 in  a  parliamentary  democracy,  finan-
 cial  control  by  Parlament  is  maintain-
 ed  through  the  Budget  discussions  and
 decisions.  When  you  pass  a  Budget,
 we  expect  that  the  revenue  and
 the  expenditure  will  almost  be  in
 line  with  what  has  been  proposed
 in  the  Budget.  Bui:  look  at  the  per-
 formance  last  year.  Additional  reve-
 nue  collected  was  Rs.  52l  crores;  ex-
 penditure  not  incurreq  comes  to  Rs.
 730  crores;  unbudgeted  expenditure
 comes  to  Rs.  646  crores.  To  say  the
 least,  this  is  very  bad  budgeting.  I
 would  also  very  much  like  to  know
 how  much  they  have  increased  the  re-
 venue  without  the  consent  of  Parlia-
 ment  through  enhancing  excise  duties
 and  similar  methods.  So  also,  about
 this  unbudgeted  expenditure,  if  you
 are  going  to  do  like  this,  where  is  the
 financial  control  by  Parliament?  These
 variations  go  into  hundreds  of  crores,
 whether  it  be  revenue  or  expenditure
 or  wunbudgeted  expenditure.  This  is
 something  which  in  the  normal  course
 cannot  be  tolerateq  by  anv  Parliament.

 Coming  to  the  present  Budget,  there
 are  three  yardsticks  or  criteria  oy
 which  it  has  to  be  examined.  One  is:
 does  it  accelerate  economic  growth
 commensurate  with  the  additional  re-
 venue  you  get?  This  is  a  point  which
 has  been  dealt  with  by  hon.  Member
 Shri  Venkataraman.  I  do  not  want  to
 elaborate  it.  Still,  I  want  to  point  out
 that,  instead  of  the  amount  stipulated
 of  Rs.  600  crores  or  so  as  additional
 revenue,  as  Mr.  Venkataraman  pointed
 out,  if  all  revenues  are  calculated,  the
 additional  revenue  will  be  to  the  tune
 of  Rs.  00  crores.  New  what  is  your
 investment  on  development,  on  plan?.
 It  is  less  than  50  per  cent  of  your
 additional  revenue.  Since  Mr.  Ven-
 kataraman  has  explained  the  facts  in
 regard  to  this  also,  I  do  not  want  to
 do  into  the  details  of  it.
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 Another  disturbing  factor  is,  out  cf
 the  total  revenue  target  fixed  for  the
 6th  Plan,  out  of  which  80  per  cent  has
 already  been  collected,  the  investment
 on  development  is  only  35  per.  cent.
 Therefore,  here  is  a  Budget  which  is  a
 deficit  Budget,  but  at  the  same  time,
 of  the  revenue  collected  only  a  small
 percentage  is  expended  on  develop-
 ment.  Now  there  is  a  claim  that  there
 will  be  no  inflatien.  In  the  conserva-
 tive  way  when  you  calculate  the  un-
 covered  deficit  the  figure  that  has
 keen  given  may  be  correct.  But  here
 I  want  to  press  ancther  point  about
 market  borrowings.  It  may  seem
 from  that  terminology  that  you  are
 collecting  money  from  the  public  or
 mopping  up  the  surpluses  that  are  in
 the  hands  of  the  people  in  general.
 But  that  is  not  the  way  in  which  the
 market  loans  are  taken.  It  is  the
 banks  which  supply  them.  It  is  dis-
 tributed  amongst  the  banks  and  they
 collect  it.  Instead  of  caliing  it  ‘market
 borrewings’  it  would  have  been  better
 to  call  it  ‘bank  loans’.  How  do  these
 banks  manage?  They  extract  exorbi-
 tant  rates  of  interest  from  those  who
 take  money  from  them  and  at  a  reduc-
 ed  rate  they  give  it  to  the  Government.
 Whether  it  is  agriculturist  or  indus-
 trizlist,  from  whom  they  collect  ex-
 orbitant  rates,—which  has  now  a  days
 become  very  respectable  among  the
 so-called  economic’  experts.  They
 collect  35  or  6  or  20  per  cent.  In
 former  days,  to  coilect  more  than  6
 per  cent  was  considered  wrong  and
 usurious.  But  now  it  has  become  res-
 pectable  because  a  share  of  it  gces  to
 Government  loans.  Therefore,  putting
 these  things  together,  if  you  calculate,
 the  deficit  financing  will  come  to  RSs.
 3205  crores,  How  is  the  deficit
 finance  used?  Just  as  in  the  case  of
 aaditional  revenue,  the  deficit  finance
 also,  in  a  way,  is  utilised  for  current
 expenditure,  and  not  for  development
 werks.  So  much  so  that  the  economic
 growth  which  is  expected  on  the  in-
 vestments  made  by  the  people,  by  way
 of  tax,  is  now  pushed  to  the  back-
 ground.  The  administrative  expenses
 are  soaring  up.  I  think,  the  time  is
 coming  when  the  common  man  will
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 sturt  thinking  whether  they  should
 bear  such  a  costly  burden  of  adminis-
 tration.  Don’t  drive  the  peopie  to
 that  positien.  I  do  not  want  to  go
 further  into  that  matter.

 36  hrs,

 MR.  CHAIRMAN:
 bes"s  time  is  up.

 The  hon.  Mem-

 SHRI  M.  N:  GOVINDAN  NAIR:  I
 have  only  started.

 MR,  CHAIRMAN:  The  Deputy
 Prime  Minister  has  _  fortunately  not
 taxed  the  ringing  of  the  bell.  I  will
 have  to  do  it  again  if  you  do  not  con-
 clude  in  time.  Try  to  conclude  now.

 SHRI  M.  N.  GCVINDAN  NAIR:  If
 you  want,  I  will  sit  down.

 MR.  CHAIRMAN:  You  have  get  3
 minutes  more.

 SHRI  M.  N.  GOVINDAN  NAIR:  I
 shal]  not  quarre]  with  you.  I  have  to
 méke  only  one  point  and  I  will  cut
 short.

 The  people  claim  that  this  is  a
 rural-oriented  budget.  That  is  the
 biggest  hoax.  The  one  quality  of  this
 budget  is  that  it  is  non-oriented.  It  is
 neither  rural-oriented  nor  _  urban-
 oriented,  neither  industrially  biased
 ner  agriculturally  biased,  nothing  like
 that.  I  expect  that  at  least  the
 present  Finance  Minister  who  became

 he  Deputy  Prime  Minister  because  of
 his  strength  of  the  kisans  in  the
 country  knew  about  their  problems.
 What  are  the  problems  of  the  kisans?
 He  has  claimed  growth  in  agricui-
 tural  products.  But  what  is  the
 fate  of  agriculturists  I  do  not  want
 to  elaborate  much  on  that.  The
 main  problem  facing  the  agricul-
 turists  is  remunerztive  prices.  Because
 of  the  market  manipulations  whatever
 eencessions  he  may  give  to  increase
 preduction,  it  all  goes  into  the  hands
 of  the  big  monopolists  and  middlemen.
 Therefore,  if  he  really  wants  to  help
 dhe  peasantry,  he  should  have  intro-
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 duced  the  public  distribution  system
 whereby  they  will  buy  agricultural
 rroduce  and  sell  other  industrial  pro-
 ducts  at  reasonable  prices.  He  has
 not  dene  that.

 He  is  a  great  lover  of  handlooms.
 Every  exercise  to  help  the  handloom
 sector  was  done  by  the  _  previcus
 Gcvernment.  They  failed  in  that.  He
 igs  not  doing  anything  new.  I  suggest,
 if  he  is  very  serious  about  the  pro-
 klems  of  the  poor  people,  he  would
 net  have  hesitated  to  take  over  the
 textile  mills.  Unless  you  take  over
 the  textile  mills  and  centro]  the  prices
 of  yarn  and  set  apart  certain  sectors
 for  the  handloom  weavers,  you  will
 not  be  able  to  help  the  handloom
 weavers.  This  he  has  not  done.

 He  is  very  sympathetic  about  agri-
 cullurists.  If  he  wants  to  help  the
 jute  growers,  the  sugarcane  growers,
 etc.,  there  is  no  other  way  but  to  take
 ever  these  industries,  nationalise  them
 and  run  them.

 MR.  CHAIRMAN:  Kindly  conclude
 now.

 SHRI  M.  N.  GOVINDAN  NAIR:  He
 was  very  sympathetic  about  small  in-
 dustries  and  cottage  industries.  He

 was  speaking  about  import  liberalisa-
 tion  and  how  it  is  going  to  help.  I  tell
 you,  the  concession  in  respect  of
 pewer  tillers  will  kill  the  power  tiller
 industry  in  this  country.  I  do  not  ex-
 plain  this  for  want  of  time.

 When  the  electronic  industry  is  grow-
 ing  up  and  is  offering  a  lot  of  employ-
 ment  to  people,  by  your  taxation  and
 your  policy  of  import  you  are  going  to
 tinish  that  industry  also.

 MR.  CHAIRMAN:  Please  conclude.
 If  yeu  do  not  conclude  I  will  be  forced
 to  call  the  next  speaker.

 SHRI  M.  N.  GOVINDAN  NAIR:  I
 know,  you  are  capable  of  that.

 When  you  import.  a  complete  equip-
 ment,  the  customs  duty  is  less,  but
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 when  you  imoort  a  component,  you
 have  to  pay  double  or  even  triple  of

 you  will  never that,  which  means
 allow  the  indigencus  production  to
 come  up.

 If  you  are  interested  in  developing
 rural  industries,  I  would  suggest  that
 you  have  to  build  the  infrastructure,
 ther’  you  will  have  to  give  them  tax
 holiday  till  they  start  production,  and
 you  have  also  to  give  them  loan  at
 low  rate  of  interest.  If  these  things
 are  done,  then  industries  will  spread
 te.  villages.

 I  think,  the  Deputy  Prime  Minister,
 who  is  also  the  Finance  Minister,  will
 take  note  of  these  points  and  do  the
 needful.

 MR.  CHAIRMAN:  Thank  you  for
 cooperating.

 श्री  कल्याण  जन  (इंदौर  )  :  मैं  इस  बजट
 का  स्व्रागत  करता  हूं।  विपक्ष  केनेता  श्री  वेंकटरामन
 साहब  ने  इस  बजट  के  बारे  में  जो  प्रतिक्रिया  व्यक्त  करी
 है  में  उसका  विरोध  करता  हूं  v  वह  कहते  हैं  कि
 यह  बजट  एण्टीररल  है।  में  कहता  हूं  किएण्टीरूरल
 नहीं  बल्कि  यह  एणप्टी  एरिस्टोक्रेटिक  बजट  है।  वे
 कहते  हैं  कि  यह  मोस्ट  श्रनपापुलर  बजट  है।  मेरा
 कहना है  कि  हिन्दुस्तान  का  यह  पहला  बजट  है  जिस  के
 बारे  में  सब  से  ज्यादा  चर्चा  श्राज  हिन्दुस्तान  की  जनता
 के  बीच  में  हो  रही  है  ।  उनका  कहना  है  कि
 यह  कुलक  बजट  है।  श्र  भी  बहुत  से  माननीय
 सदस्यों  ने  इसको  कुलक  वजट  की  संज्ञा  दी  है  a  लेकिन
 सही  मानों  में  देखा  जाय  तो  जनता  मरकार  का
 राज्य  आने  के  बाद  किसानों  को  ही  आर्थिक  रूप  से
 बहुत  ज्यादा  नुक्सान  हुआ  है,  फायदा  नहीं  हड्मा  है
 झौर  उनको  ही  श्रपनी  उपज  का  उचित  मूल्य  नहीं  मिल
 रहा  है।  यह  कुलक  वजट  किसी  हालत  में  नहीं  है  1
 उनका  यह  भी  कहना  है  कि  यह  एण्टी  इनवैस्टमेंट  बजट
 है।  लेकिन  सही  मानों  में  इससे  शेयज  की  कीमतें
 बढ़ी  हैं  श्र  इनवैस्टमेण्ट्स  में  निरन्तर  वद्धि  ही  हुई
 है,  कमी  नहीं  हुई  है।  यह  भी  कहा  गया  है  कि  यह
 मुद्रा  स्फीति  को  बढ़ावा  देने  वाला  बजट  है,  मंहगाई
 बढ़ाने  वाला  बजट  है  जब  कि  सही  मानों  में  पहली
 बार  उपभोग  की  संस्कृति  के  ऊपर  यह  बजट  करारी
 चोट  करता  है  श्ौर  बेरोजगारी  दूर  करने  की  इस  में
 शूरुआत  की  गई  है।

 कोट  पतलून  पहनने  वालों  को  मालूम  नहीं  कि
 हिन्दुस्तान  की  हालत  क्या  है?  हिन्दुस्तान  में  ब्भी

 भी  दो  करोड़  परिवार  ऐसे  हैं  जिन  की  औसत  पूंजी
 दस  रुपया  है।  दस  करोड़  झोग  ऐसे  हैं  जिन  की
 झौसत  पूंजी  एक  से  दो  रुपया  है  '  पचास  प्रतिशत
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 लोग  यहां  गरीबी  की  रेखा  के  नीचे  तीस  साल  की  गलत
 नीतियों के  कारण  रहते  चले  भरा  रहे  हैं।  भारत
 में  बारह  करोड़  लोग  बेकार  और  प्रड्ध  बेकार  हैं।

 हि्ुस्तान
 स्तान  का  जो  वर्तमान  बजट  है  में  इसे  क्रान्ति-

 नहीं  कहता  लेकिन  एक  शुरुआत  है  सबसे
 ज्यादा  बेरोज़गारी  किस  तरह  से  खत्म  की  जा
 सकती  है।  कहा  जाता  है  कि  मध्यम  वर्ग  पर  टैक्स
 है,  माचिस,  साबुन,  एरेटड  वाटर,  टूथ  द्रुश,  टूथ  पेस्ट
 पर  टैक्स  लगाया  गया  है।  यह  टैक्स  किसको
 राहत  पहुंचायेगा  ?  जो  मध्यम  वर्ग  के  लोग  हैं।
 सनलाइट  की  कीमत  बढ़ी  है  लेकिन  हाथ  से  बनाये  हुए
 साबुन  की  नहीं  बढ़ी  है  1  श्राज  विमको  माचिस  की
 कीमत  बढ़ी  है  लेकिन  हाथ  से

 पता  इन
 माचिस  की

 कीमत  नहीं  बढ़ी  है।  हमारा  यह  है  कि
 संसद  सदस्यों  में  वह  लोग  प्रतिनिधित्व  करते  हैं  जो
 00  में  से  1  है,  गरीबों  का  प्रतिनिधित्व  करने

 वाले  बहुत  कम  हैं।  हमारे  देश  में  0  करोड़
 लोगों  की  टोटल  पूंजी  2०  है।  उसके  हिसाब  से
 यह  एक  शुरूआत  की  है  कि  ताकि  लोगों  को  रोज़गार
 मिले  ।  पभ्रगर  झाज  यह  संकल्प  पेश  कर  दिया
 जाता  है  कि  #80-81  के  बाद  यह  चीज़ें  मशीन
 से  नहीं  बनेंगी  बल्कि  हाथ  से  बनेंगी,  जैसे  साबुन,
 जूते,  गलीचा,  माचिस  झ्रादि  तो  कम  से  कक  10 लाख
 लोगों  को  काम  मिलने  लगेगा।  आज  यह  सार
 उद्योग  खत्म  होते  जा  रहे  हैं।  माननीय  वित्त  मंत्री
 जी  को  मंकल्प  करना  चाहिये  था  कि  t980-8l
 के  बाद  यह  तमाम  वस्त्एं  जो  हाथ  से  बन  सकती  हैं,
 मशीनों  से  नहीं  बनायी  जायेंगी।  में  चाहता  हं  कि
 झ्राप  इस  भावना  को  प्रकट  करें  चाहे  सरकार  क्यों
 ने  उलट  जाये  |  जो  जते,  साबुन,  माचिस  बनाती
 हैं  उन  मशीनों  को  समुद्र  में  फेंक  दैना  चाहिये  क्योंकि
 श्राज  देश  के  लोगों  को  रोज़गार  नहीं  मिलपा  रहा
 है  1  इसका  कारण  यही  है  कि  तमाम  वह  चीज़ें  जो
 हाथ  से  बन  सकती  हैं  वह  मशीनों  के  द्वारा  बनाई
 जा  रही  हैं।  माननीय  सदस्य  जानते  होंगे  विमको
 माचिस  कम्पनी  में  2  हजार  आदमी  काम  करते  हैं
 शौर  30  प्रतिशत  वह  उत्पादन  करती  है,  जब  कि
 हाथ  से  बनाने  वाले  70  प्रतिशत  माचिसों  का  उत्पादन
 करते  हैं  और  साढ़े  चार  लाख  लोगों  को  काम  मिलता
 है।  यानी  एक  झऔर  20  का  फर्क  है।  हाथ  से
 जूता  बनानें  में  20  लोगों  को  काम  मिलता  है,  जब
 कि  मशीन  से  केवल  एक  आदमी  को  ही  काम  मिलता
 है  ।  कपड़ा  मिल  में  जो  काम  एक  मज़दूर  करता
 है,  वही  काम  हाथ  से  कपड़ा  बनाने  में  8,9  लोगों  कों
 काम  मिलता  है।  इसलिए  जरूरत  इस  बात  की
 है  कि  जैसा  जनता  पार्टी  ने  अश्रपने  चुनाव  घोषणा  पत्र
 में कहा  है  10साल  में  बेरोज़गारी  को  खत्म  करना  है,
 तो  उसे  दढ़  हो  कर  कहना  है  कि  साबुन,  जूता,  कपड़ा
 माचिस,  तेल,  मंजन  श्रादि  तमाम  चीजें  हाथ  से  बनेंगी।
 यह  चीज़ें  किसी  भी  हालत  में  980-81  के  बाद
 मणीन  से  नहीं  बनेंगी  और  जो  चीज़ें  उनसे  बनेंगी
 तो  वह  केवल  विदेशों  में  भेजी  जायेंगी  t

 माननीय  सदस्यों  को  और  राजनीति  में  काम
 करने  वालों  को  सोचना  चाहिये  कि  हिन्दुस्तान  की
 परिस्थिति  क्या  है  ?

 तो
 गन  में  वह  टेक्नोलाजी

 नहीं  श्रपतायी  जा  सकती  है  जो  रूस  झ्रौर  भ्मरीका



 357  Budget  (Gen.),  PHALGUNA  2I,  900  (SAKA)  979-80—Gen,  Dis.  358

 में  अपनायी  जाती  है  ।  भ्रमरीका  में  20  प्रादमी
 प्रति  स्कवायर  मील  में  रहते  हैं,  रूस  में  0
 भ्रादमी  प्रति  स्क्वायर  मील  में  रहते  हैं,  जब  कि
 हिन्दुस्तान  में  400  भादमी  पर  स्क्वायर  मील
 रहते  हैं  यहां  पूंजी  की  कमी  है  और  आबादी
 का  घनत्व  है।  इसलिये  लघु  भौर  गृह  उद्योग  की
 टेक्नोलाजी  हमें  भ्रपनानी  चाहिये  ।  जैसा  माननीय
 चरण  सिह  जी  ने  कहा  था  कि  प्रगर  प्रमरीका  को
 हिन्दुस्तान  में  इम्पोट  कर  दिया  जाये  तो  भी  देश
 की  बेरोजगारी  मिट  नहीं  सकती,  विषमता  नहीं
 मिट  सकती  है,  उनकी  इस  बात  से  मेँ  पूर्णतः
 सहमत  हूं  ।  शभ्रमरीका  की  थेक््नालाजी

 हिवुस्तान
 स्तान  को

 गरीब  बनायेगी,  भ्रष्टाचार  को  बढ़ावा  देगी,  देश  में
 गैर-अराबरी  को  बढ़ायेगी,  जैसा  कि  पिछले  30
 सालों  में  होता  रहा  है  ।

 वित्त  मंत्री  जी  ने  शुरूआत  की  है  इस  बजट
 से  जो  उपभोग  की  [संस्कृति  पर  उन्होंने  ,रोक
 लगापी  है  1  लेकिन  इसको  क्रान्तिकारी  बनाया
 जाग्रे  ।  मैंने  जो  सुझाव  दियें  थे  मुझे  खुशी  है  कि
 उनगभें  से  दो,  तीन  सुझावों  को  माना  जा  रहा  है  ।
 आ्राप  देखें  कि  i00  4  &  feat  art  va  चीजों
 का  उपयोग  करते  हैं  जिनके  बारे  में  कहा  जा
 रहा  है  कि  टैक्स  का  भार  डाला  गया  है  ?  प्रगर
 हम  इस  दिशा  में  नहीं  सोचेंगे  तो  यहां  कोट,
 पतलून  और  स्कूटर  वालों  का  ही  बोलबाला  रहेगा
 ओर  देश  की  अधिकतर  जनसंड्या  सदा  उसपेक्षित
 रहेगी  ।  आप  इसी  से  श्रन्दाज़ा  लगा  सकते  हैं  कि
 हिन्दुस्तान  में  केवल  35  लाख  लोग  ही  इत्कम-
 टैक्स  देते  हैं  t  अर्थात  i800  लोगों  में  से  केवल
 एक  ऑ्रादमी  इनकम  टैक्स  देता  है  ।  कितनी  भारी
 विषमता  है  ?  इसलिये  मेरा  वित्त  मंत्री  जी  से
 निवेदन  है  कि  वे  क्रातिन्कारी  बनें,  चाहे  उनको
 ब्रा  ही  क्यों  न  लगता  हो,  चाहे  श्रपने।  आपको
 खत्म  ही  क्यों  भ  करना  पड़े  अगर  आपको  गांधी  का
 देश  बनाना  है  तो  यह  करना  पड़ेगा  ।  मैं  सुझाव  देना
 चाहता  हूं,  मैंने  लिखकर  भी  सुझाव  भेजे  हैं
 प्रधान  मंत्री  को  भी  लिखकर  भेजे  3  प्कि  इनडाय-
 रेक्ट  टैक्सेज  के  बजाय  डायरेक्ट  टैक्स  लगाए

 जायें  1

 ग्रापने  पैट्रोल,  मिट्टी  के  तेल  और  डीजल
 पर  टेक्स  लगाये,  ठीक  है  ।  लेकिन  में  अनुरोध
 करूंगा  कि  मिट्टी  के  तेल  पर  जो  टैक्स  लगाया  है,
 उसे  कत्म  करें  1  इसके  साथ  साथ  आप  दूसरी  तरह
 से  टैक्स  लगा  सकते  हैं  ।

 मेरा  सुझाव  है  कि  जो  कार  का  उपयोग
 करे  उस  पर  000  रुपये  का  उपभोग  टैक्स
 लगायें,  उसे  लाइसेंस  लेना  पड़ेगा  ।  स्कूटर
 वाले  पर  500  रुपये  उपभोग  टैक्स  लगायें  ।  इससे
 झ्रापको  उतनी  ही  आमदनी  होगी  जितनी  श्राप

 चैट्रोल  के  दाम  बढ़ाकर  लेते  हैं,  बल्कि  उससे  ज्यादा
 झ्रामदनी  प्रापको  होगी  ।  यह  टैक्स  उसको  देना
 पड़ेगा  .जो  उसका  उपभोग  करता  है,  उसको  नहीं
 देना  पड़ेगा  जो  रा  मैटीरियल  के  द्वारा  दूसरी  चीजों
 का  प्रोडक्शन  करता  है।  मैंने  सुझाव  दिया  है  कि

 जो  कम्पनी  की  कार  हैं,, उस  पर  000  पये  झाप
 उपमोग  टैक्स  लगाइये  t  स्कूटर  व  मोटर  साइकिल
 पर  250  रुपये,  रेफ़िजरेटर  पर  300  रुपये,
 टेलिवजन  पर  250  रुपये  उपभोग  कर  लगाइये।

 2  लाख  एयर  कण्डीशनर  हैं  उन  पर  5  रुपये  प्रति
 टन  के  हिसाब  से  उपभोग  कर  लगाइये  ।  कूलर,
 टेप  रिकार्डर  5  लाख  हिन्दुस्तान  में  हैं  उस  पर
 00  रुपये  उपभोग  कर  लगाइये  |  इस  तरह  से

 आपको  70  करोड़  की  आमदनी  होगी  ।  इस
 पर  मनन  करना  चाहिये  ।
 ॥
 बह  ग्राज  जो  प्लालोचना  की  जा  रही  है,  वह
 ठीक  नहीं  है,  सही  मायनों  में  तब  होनी  चाहिये
 जब  अपर  वर्ग  पर  हमला  हो  श्रौर  गरीब  को
 उसका  फायदा  हो  जिसकी  शुरुआत  प्रापने  बेरोजगारी
 दूर  करने  के  सिलसिले  में  की  है  ।  उन  पर  टैक्स
 लगाइये  जो  मशीनों  से  माल  बन  रहा  है।  हाथ
 से  बनने  वाले  को  आपने  छुप्रा  नहीं  है,  मशीन  के
 माल  पर  टैक्स  बढ़ा  हैं  इससे  हाथ  से  बनाने
 वाले  लोगों  को  मार्कट  मिल  सकेगा  और  उनको
 ज्यादा  रोजगार  मिलेगा  ।

 श्राप  निश्चित  करें  कि  हिन्दुस्तान  में  प्रधिकतम
 ग्राय  कितनी  रखना  चाहते  हैं  1  श्राज  एक  तरफ
 तो  2,  5  और  i0  रुपये  बाले  लोग  रहते  &
 झर  दूसरी  तरफ  हजारों,  लाखों  रुपया  रोज  कमाने
 वाले  रहते  हैं  fa आप  कम  से  कम  सीमा  तय  कीजिये,
 तनख्वाह  में  सीमा  तय  कीजिये  ग्राज  एक  तरफ
 साढ़े  3700  रुपये  माहवार  सरकारी  श्रधिकारी
 कमा  रहा  है  और  प्राइवेट  कंपनी  वाले  5,  6
 हजार  रुपये  महीना  कमा  रहे  हैं  1  टी०  ए०
 आर  डी०  ए०  मिलाकर  उनको  10,  I5  हजार
 रुपये  महीना  मिलता  है  ।

 आ्राज  गरीबों  की  बात  कही  जाती  है,  इसको
 ग्रन-पापूलर  बजट  कहते  हैं  ।  परन्तु  मैं  सुझाव
 दंगा  कि  अभ्रगर  इसका  विरोध  भी  होगा  तो  i00
 में  से  एक  का  होगा,  उसको  सहन  किया  जाये।
 में  जानता  हुं  कि  जो  विरोध  कर  रहे  हैं  ।  वह
 वाचाल  लोग  हैं,  उनके  अखबार  हैं,  रेडियो  हैं,
 वह  उसको  पसन्द  नहीं  करेंगे  ।  श्राप  प्रतिशत
 लोगों  के  विरोध  को  सहन  कीजिये,  95,  96,  97
 प्रतिशत  लोग  श्राज  गरीबी  की  रेखा  क  नीचे  हैं,
 ग्राप  उनको  सम्बल  दीजिये  ।

 ग्राप  इस  तरह  की  सीमा  लगाइये  कि  2
 हजार  और  3  हजार  रुपये  से  ज्यादा  किसी  को
 तनख्वाह  नहीं  दी  जायेगी  ।  यह  सब  ढी०  To
 ग्रौर  डी०  ए०  मिलाकर  श्राप  कर  सकते  हैं  ।
 इस  तरह  से  आपको  00  करोड़  पये  ककी  बचत
 होगी  ।

 झाप  यह  भी  निश्चित  कीजिये  कि  जो  विवाह
 या  किसी  प्रन्य  फंक्शन  पर  0  हजार  से  ज्यादा
 खच  करेगा  तो  उस  पर  50  प्रतिशत  टैक्स  लगेगा  ॥।
 झ्राप  टैक्स  लगा  सकते  हैं  उस  पर  भी  जो
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 36  हजार  रुपये  प्रतिवर्ष  से  ज्यादा  ख्च  करेगा  V
 उस  पर  स्लैब  सिस्टम  लगाकर  श्राप  यह  कर  सकते
 हैं  10,  20  प्रतिशत  टैक्स  लगा  सकते  हैं  |  पति-
 पत्नी  की  जो  भाय  प्लग  झलग  मानी  जाती  है,
 उसको  संयुक्त  किया  जाय  भौर  io  की  जगह
 5  हजार  की  छट  दी  जा  सकती  है,  लकिन  पति-

 पत्नी  भौर  बच्चे  की  श्राय  को  संयुक्त  माना  जाय  ।
 इस  तरह  टैक्सेशन  से  00  करोड़  की  बचत  हो
 सकती  है  ।  यह  तमाम  डायरेक्ट  टैक्सेज  हैं  ।

 इसी  प्रकार  हिन्दुस्तान  में  लोग  कृषि  में  भी
 धंघा  करते  हैं,  व्यवसाय  और  इंडस्ट्री  में  भी  धन्धा
 करते  हैं  ।  आज  कृषि  ककी  श्राय  शौर  श््न्य  शाय
 दोनों  को  जोड़ा  जाता  हैं  लेकिन  जब  स्लैब  सिस्टम
 से  टैक्स  लगाया  जाता  है  जो  उसको  प्रपोरशनेट  कर
 दिया  जाता  है  व्यवसाय  के  हिसाब  से  ।  मेरा  वित्त
 मंत्री  से  निवेदन  है  कि  भ्रगर  कृषि  को  झ्राय  को
 झाप  नहीं  लना  चाहते  हैं  तो  उसे  छोड़  दीजिये,
 लकिन  एक  व्यक्ति  जो  भ्न्य  धंधों  से  भी  कमाता  है
 है  भौर  कृषि  से  भी  कमाता  है  तो  उसकी  दोनों
 झाय  को  संयुक्त  किया  जाना  चाहिये  और  उस  पर
 स्लैब  सिस्टम  से  टैक्स  लगाना  चाहिये

 इस  वक्त  ऐसे  लगता  है  मान  लीजिये  कृषि  से
 0  हजार  भाय  है  गश्रौर  0  हजार  धन्धों

 से  भ्राय  है  तो  स्लैब  सिस्टम  से  20  हजार  पर
 लगाकर  यानी  2  हजार  को  डिवाइड  कर  देते  हैं,
 उससे  हजार  होता  है।  इस  तरह  &  स्लैब
 सिस्टम  हायर  काउंट  किया  जायेगा  ।  इस  तरह  से
 वह  इनकम  टैक्स  दे  सकेगा,  नहीं  तो  टैक्स  नहीं
 दे  सकेगा  ।  मेरा  कहना  है  कि  इनकम  टैक्स  तमाम
 उन  व्यक्तियों  को  लगना  चाहिये,  उस  स्लैब  सिस्टम
 से  लगना  चाहिये  जो  ग्राज  बना  रखा  है  लेकिन
 उसमें  स  कृषि  की  झ्राय  श्रौर  ग्रन्य  चंघों से  श्राय
 को  जोड़ा  जाय  ।  उसमें  से  कृषि  की  श्राय  को
 चटाया  नहीं  जाय,  प्रन्य  श्राय  से  डिवाइड  न  किया
 जाय  ।  (व्यवधान)

 मेरा  तो  यह  आरोप  है  कि  पिछले  दो  साल  में
 जनता  पार्टी  न  किसानों  को  फायदा  नहीं  पहुंचाया
 है,  नुक्सान  पहुचाया  है  हो  सकता  है  कि  कोई
 गरीब  किसान  न  हो,  लेकिन  जो  हिन्दुस्तान  में
 पावर्टी  की  रेखा  के  नीचे  रहने  वाले  किसान  हैं,  जो
 गन्ना  झौर  आलू  पैदा  करते  हैं,  झ्राज  उनके  उत्पादन ry
 के  क्या  भाव  हैं  ?

 इन्दौर  में  20  खंडसारी  की  फैक्टरियां  हैं  ।
 वे  किसानों  से  6  रुपये  क्विटल  के  हिसाब  से  गन्ना
 खरीदती  हैं  |  वे  इससे  शभ्रधिक  भाव  पर  खरीद
 ही  नहीं  सकती  हैं  ।  मैंने  सुझाव  दिया  है  कि  जो
 शकर  फैक्टरियों  में  बनती  है,  उस  पर  एकक््साइज
 ड्यूटी  बढ़ा  दी  जाय  ।  मुझे  उम्मीद  थी  कि  चौ०
 घरण  सिंह  के  वित्त  मंत्री  बनने  के  बाद  फैक्टरियों
 में  बनने  वाली  शकर  पर  एक्साइज  ड्यूटी  को  बढ़ा
 विया  जायेगा,  ताकि  खंडसारी  श्रौर  शुगर  मिलें  दोनों
 जिन्दा  रह  सकें,  लोगों  को  रोजगार  मिल  सके,
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 खंडसारी  भौर  शुगर  मिलें  किसान  को  गन्ने  का
 उचित  मूल्य  9,  0  रुपये  क्विटल--दे  सर्क  भौर
 उपभोक्ता  को  पौने  तीन  या  तीन  उझपये  प्रति-
 किलो  के  भाव  पर  चीनी  मिल  सके  ।  मैंने  एक
 डीटेल्ड  नोट  बना  कर  उन्हें  भेजा  है  ।

 उप प्रधान  मंत्रो  तथा  जिस  संत्री  (शो  चरण  सिह )
 कुछ  भगले  साल  के  लिए  भी  छोड़  दें  1

 थ्रो  कल्याण  जेन :  4%  सुझाव  दिया  है
 कि  जिस  प्रकार  हिन्दुस्तान  में  एक  लाइफइनशोरेंन्स
 कार्पोरेशन  है,  उसी  प्रकार  से  सरकार  चौदह  राष्ट्रीयकृत
 बंकों  को  चार  बैंकों  में,  या  एक  बैंक  में,  मिला
 सकती  है  ।  इससे  प्रशासकीय  खर्च  में  50  से
 00  करोड़  रुपये  ककी  बचत  होगी

 मैंने  यह  भी  सुझाव  दिया  है  कि  ऐसे  टेरीलीन
 झोर  टेरीकाट  कपड़े  के  मूल्य  पर,  जिसका  भाव
 15,  20  रुपये  मीटर  से  भ्रधिक  है,  20  प्रतिशत

 कर  लगाया  जाय  ।  इस  से  900  करोड़  रुपये,
 की  बचत  होगी  1  इस  कर  का  बोझ  बहुत  कम  लोगों
 पर  पड़ेगा,  जो  इसको  सहन  कर  सकेंगे  ।  इससे
 घाटे  का  बजट  बनाने  को  आवश्यकता  नहीं  होगी
 भौर  मिट्टी  के  तेलपर  टैक्स  को  खत्म  किया  जा
 सकंगा  ।  |

 सिद्धान्ततट:  यह  बात  मान  लेनी  चाहिए  कि
 हाथ  से  बनाई  हुई  वस्तुझों  पर  किसी  प्रकार
 का  उत्पादन  कर  नहीं  लगाया  जायेगा  ।  खादी,
 हैंडलूम,  माचिस  और  बीडी  पर,  जिस  पर  पहले
 भी  ढैक्स  लगा  हुआ  था  झौर  जिस  को  भ्रब॒  बढ़ाया
 गया  है,  टैक्स  को  खत्म  करना  चाहिए  ।  सबसिडी
 उन्हें  ही  दी  जाय,  जो  गरीबी  की  रेखा  से  नीचे
 रहते  हैं  ।

 वर्तमान  सरकार  ने  सेलज  टैक्स  को  समाप्त
 करने  का  वादा  किया  था,  लेकिन  वह  समाप्त
 नहीं  किया  गया  है  ।  मैंने  प्रधान  मंत्री  जी,  वित्त

 मंत्री  जी,  मध्य  प्रदेश  और  प्रन्य  प्रदेशों  के  वित्त
 मंत्रियों  को  एक  नोट  भेजा  है,  जिसमें  मेने  सेलज
 टैक्स  की  विकल्प  दिया  है  ।  यूरोपियन  कंट्रीज,
 कम्युनिस्ट  कंद्रीज  में  सेल्ल  का  विकल्प  मल्टी-
 पायंट  टर्ने-प्रोवर  टैक्स  है  ।  ग्रगर  यह  टैक्स  लगा
 दिया  जाय,  तो  सेलज  टैक्स  से  ज्यादा  श्राय  हो
 जायेगी,  चीजों  के  भाव  2  से  6  प्रतिशत  कम
 होंगे,  करप्शन  75  प्रतिशत  कम  होगा,  व्यापारियों
 को  मानसिक  राहत  मिलेगी  ।  इससे  सरकार  की
 झामदनी  ड्योढ़ी  हो  जायगी  ।

 स्वर्ण  नियंत्रण  कानून  को  समाप्त  किया  जाये
 ताकि  भ्रष्टाचार  कम  हो  सक  |

 श्री  चन्रपाल  सिह  (प्रमरोहा)  :  'सभापति
 महोदय,  मैं  वित्त  मंत्री  महोदय  ठ्वारा  रखे  गये
 बजट  का  स्वागत  करता  हूं  ।  उन्होंने  देहात  में
 रहने  वाले  80  प्रतिशत  लोगों-किसानों-की  भोर
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 देश  का  ध्यान  भ्राकषित  करने  का  प्रयास  किया
 है  ।  इस  बारे  में  तरह  तरह  की  चर्चायें  हो  रही
 हैं  ।  केवल  बड़े  किसान  को  राहत  देने  भौर  छोटे
 तथा  बड़े  किसान  में  भेद  भाव  करने  की  बात
 कही  गई  है  t  लेकिन  ऐंसा  नहीं  है  ।  कई  चीजें
 ऐसी  हैं,  जिन्हें  देहात  में  रहने  वाले,  जिनमें  में  भी
 हूं,  सभी  लोग  इस्तेमाल  करते  हैं  ।  जसे,  डीजल
 को  ग्राम  किसान,  चाहे  व  छोटे  हों  या  बड़े,  प्रयोग
 में  लाते  हैं।  उसके  टैक्स  में  बढ़ोंतरी  हुई  है  ।
 तो  उस  के  लिए  सरकार  से  हमारी  प्रार्थना  है  कि
 उस  में  कुछ  प्रशोधन  किया  जाय  ।  उस  में  थोड़ी
 सी  बात  श्राप  देख  लें  कि  जैसे  ये  बसेज  चलती
 हैं,  उस  में  सवारी  पर  पैसा  बढ़ा  दिया  गया  तो
 यह  सारा  पैसा  जो  ठेकेदार  लोग  हैं,  उन  के
 पास  चला  जाता  है  उस  के  लिए  जिस  तरह
 की  चोज  आई  है,  उस  का  संशोधन  होना  चाहिए।

 दूसरे,  माचिस  की  बात  है,  मिट्टी  के  तेल  की
 बात  है,  जिसे  श्राम  लोग,  किसान  हों,  गैर  किसान
 हों,  छोटे  हों,  बड़े  हों,  सारे  देश  के  लोग  इस्तेमाल
 में  लाते  हैं,  उस  में  भी  राहत  मिलनी  चाहिए  ।
 दो  तीन  चीजों  पर  मैं  विशेष  रूप  से  जोर  दूंगा  ।
 जैसे  कि  झ्राज  भ्रष्टाचार  की  बात  है  !  प्रगर
 भ्रष्टाचार  दूर  नहीं  होता  औौर  उस  के  लिए  कड़े
 प्रयास  नहीं  किए  जाते  तो  हमारी  योजनाओओरों
 का  जो  बजट  है  उस  से  जो  लाभ  मिलना  चाहिए
 छोटे  किसानों  को  वह  नहीं  मिल  पाएगा  ।  वह
 सारे  का  सारा  पैसा  जो  योजनाओं  के  लिए  दिया
 जाता  है  वह  वहां  तक  पहुंच  नहीं  पाता  है  |  उस
 के  बहुत  से  उदाहरण  हैं  i  उसी  तरह  से  पम्पिग
 सेट  की  बात  है  या  कोआपरेटिव  की  बात  है,
 जितनी  भी  समितियां  उस  की  हैं  उन  के  जरिए
 जितना  भी  पैसा  छोटे  छोटे  किसानों  के  पास
 तक  पहुंचना  चाहिए  वह  बीच  की  एजेंसियां  उस
 को  पहुंचने  नहीं  देतीं  ।  उस  के  लिए  कड़े  प्रयास
 होने  चाहिए  ।

 एक  और  चीज  की  गई  है  चौधरी  साहब  ने
 खास  तौर से  प्रन्त्योदय  योजना  के  लिए  जो  सौ
 करोड  रूपये  की  व्यवस्था  की  है  उस  के  लिये
 वह  बधाई  के  पाठ  हैं  ।  इस  में  पिछले  साल  से  कई
 गुना  पैसा  बहाया  गया  हैं  ।  इस  से  ग्राम  का
 विकास  होगा,  सड़कें  बढ़ेंगी,  उस  से  बेरोजगारी
 भी  दूर  होगी,  लोगों  को  काम  मिलेगा  जिस
 क॑  बदले  उन  को  प्ननाज  दिया  जायगा  उस  को
 भर  भी  बढ़ाना  चाहिए  क्यों  कि  भ्रगर  हम  मुल्क
 को  आझ्रागे  बढ़ाना  चाहते  हैं  तो  उस  के  लिए
 ये  जितने  आवागमन  के  साधन  हैं,  रास्ते  हैं  उन
 को  बढ़ाना  पड़ेगा  ।  जो  पिछड़े  हुए  क्षेत्र  हैं  उन
 को  करीब  लाने  के  लिए  सड़कें  सब  से  जरूरी
 हैं  ।  तो  उस  में  जो  यह  प्रयास  किया  गया  है,
 हालांकि  महुत  बड़ा  प्रयास  मैं  नहीं  कहता  लेकिन
 जो  भी  प्रयास  किया  गया  है  वह  सराहनीय  हैं।
 इस  के  लिए  और  भी  दिमाग  भौर  शक्ति  लगानी
 चाहिए  क्यों  कि  सब  से  बड़ा  विकास  का  साधन
 जो  हो  राकता  है  वह  सड़कें  हो  सकती  हैं  भौर  में
 फिर  जोर  दे  कर  कहना  चाहता  हूं  कि  उस  के
 लिए  बिशेष  प्रयास  किया  जाना  चाहिए  1

 कई  चीजों  की  झोर  मैं  ने  इशारा  किया  भ्रष्टा-
 सार  की  ओर  इशारा  किया  कि  भ्रष्टाचार  को  दूर
 करने  के  लिए  कड़े  से  कड़ा  प्रयास  किया  जाय  a)
 इस  के  भअलावा  कई  चीजें  हैं  जिस  की  चारों  तरफ
 चर्चा  की  गई  है  उस  को  भी  देखा  जाय  ।  जैसे
 टैक्सेज़  हैं,  टैक्सेज़  की  भ्रपने  देश  में  जो  प्रणाली  बनी

 हू
 है  उस  में  बहुत  चोरी  का  मौका  मिलता  है।  उस  के

 लिए  सीघे  टैक्सेज  लगाए.  जायं  जैसे  कि  कल्याण  जैन
 जी  ने  इशारा  किया  था।  सीधे  टैक्स  लगाए  जांय
 श्लौर  कड़ाई  से  उस  को  बरता  जाय  कड़ाई
 बगैर  तो  कुछ  होने  वाला  नहीं  है।  टैक्सेज़,बकाया
 पड़े  रहते  हैं,  लोग  देते  नहीं  हैं,  दरख्वास्तें  देते  रहते
 हैं,  वकील  खड़े  रहते  हैं,  इस  तरह  से  सरकार  का  पैसा
 खराब  होता  है  और  उस  में  जितना  पैसा  मिलना
 चाहिये  टैक्स  से  वह  भी  नहीं  मिलता  है।  मैं  समझता
 हूं  कि  इस  में  कड़ाई  बरतने  से  लाभ  हो  सकना  है  क्योंकि
 ईससे  सरकार  की  साख  बढ़ेगी  कि  सरकार  जो  कहती  है
 वही  करती  है।  इस  तरह  से  टैक्सेज़  की  बात  है  भ्ौर
 भ्रष्टाचार  की  बात  है  जिस  की  तरफ  कड़ाई  से
 ध्यान  देना  चाहिये  ।

 डीज़ेल  तेल  में  राहत  देनी  चाहिये  भौर  इसी
 तरह  से  ट्रैक्टर  की  बात  है।  ट्रैक्टर  झ्राज  सभी  प्रयोग
 में  लाते  हैं,  चाहे  छोटे  किसान  हों  चाहे  बड़े  किसान
 हों,  उस  के  बगैर  वह  अपने  काम  को  झ्रागे  नहीं  बढ़ा
 सकते  और  खेती  में  तरक्की  नहीं  कर  सकते  ।  खाद
 में  जो  राहत  दी  गई  है  उस.  के  लिए  वह  बधाई  के
 पात्र  हैं।  चारों  तरफ

 उसी
 चर्चा  है  कि  किसान

 की  खेती  के  लिए  खाद  सब से  खास  चीज  है,  उस  में
 जो  राहत  दी  गई  है  वह  सराहनीय  काम  है  ।  ट्रैक्टर
 में  भी  इसी  तरह  से  छठ  देनी  चाहिये  जिस  से  किसान
 झाज  के  वक्त  की  जो  चीज़ें  हैं  और  जो  वैज्ञानिक
 भाविष्कार  हैं  उन  का  पूरा  पूरा  फायदा  उठा  सकें।
 डीज्ेल  तेल  पर  जो  टैक्स  लगाया  गया  है  उस  में
 संशोधन  करना  चाहिये  ।  चारों  तरफ  इस  बात  को
 देखना  चाहिये  कि  किस  तरह  हम  प्रष्टाचार  दूर॥कर
 सकते  हैं,  किस  तरह  से  योजना  को  गांव  गांवक्षतक
 फंला  सकते  हैं,  छोटे  बड़े  का  भेद  मिटा  सकते,हैं  ।
 जो  भी  चीज  सामने  आयेगी  वह  समय  के  हिसाब  से
 की  जायेगी।  यह  प्रयास  जो  किया  गया  है,  पहली
 बार  किया  गया  है  भ्रौर  चारों  तरफ  इस॥बात  की
 चर्चा  भी  है  कि  किसान  की  तरफ  सरकार  का  ध्यान
 गया  हैं,  वह  80  फी  सदी  किसान  जो  कि  देहातों  में
 रहते  हैं।

 न्हीं  शब्दों  के  साथ  में  प्रस्तुत  बजट  का  समर्थन
 करता  हूं  तथा  जो  समय  प्रापने  दिया  उसके  लिए
 झापको  धन्यवाद  देता  हूं।

 SHRI  A,  C.  GEORGE  (Mukanda-
 puram):  Madam  Chairman,  the  budget
 for  the  financial  year  1979-80  has
 been  introduced  by  our  respected
 Deputy-Prime  Minister  and  Finance
 Minister,  Chaudhury  Saheb.  For  the
 past  few  days,  I  was  trying  my  level
 best  to  find  out  what  exactly  this
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 budget  is  aiming  wt.  There  was  a
 lot  of  fancy  and  publicity  when
 Chaudhury  Saheb  was  going  to  intro-
 duce  this  budget.  It  was  expected  that
 this  time  it  would  be  a  kisan-oriented
 budget....

 MR.  CHAIRMAN:....and  presented
 in  Hindi,

 SHRI  A.  C,  GEORGE:  There  was
 some  advance  publicity  also.  But  when
 we  go  through  the  details  of  the  bud-
 get,  We  do  not  know  what  is  the  bias
 of  this  budget.  The  tax  proposals  of
 the  Railway  Minister,  in  regard  to  the
 Postal  Department  and  of  Chaudhury
 Saheb,  both  direct  and  jndirect  taxa-
 tion,  will  be  nearly  Rs.  050  crores.
 But  we  ask  ourselves  what  exactly
 this  taxation  is  for?  If  it  is
 aiming  at  giving  any  substantial  con-
 tribution  to  the  developmental  acti-
 vities,  well,  the  tax-payer  would  have
 some  consolation  that  after  all  “IJ  am
 paying  the  tax  and  this  money  is  going
 to  be  spent  for  developmental  activi-
 ties.’  As  Mr.  Venkataraman  pointed
 out  this  morning,  about  the  taxation
 proposals,  what  is  going  to  accrue  to
 the  benefit  of  the  people  by  collecting
 it?  If  he  is  going  to  collect  tax  much
 more  than  what  would  be  allocated
 for  the  developmental  activities,  then
 it  is  not  going  to  be  industrial-orient-
 ed,  it  is  not  going  to  be  rural-oriented.
 It  is  not  developmental  oriented  even.
 Madam  Chairman,  it  is  not  even  arith-
 matical-oriented  because  when  you  go
 through  it,  you  will  find  so  many
 wrong  calculations,  errors  ang  I  do
 not  want  to  go  into  them  jn  detail.  I
 had  great  expectations  of  Chaudhury
 Saheb.  After  seeing  the  budget,  sud-
 denly  I  remembered  an_  interesting
 episode,  One  day  the  famous  Prime
 Minister  of  England,  Mr.  Disraeli,  who
 had  a  flare  for  English  language  was
 asked  by  the  journalists  to  tell  the
 difference  between  ‘disaster’  and
 ‘calamity’,  Mr.  Disraeli  with  his  flare
 for  English  and  a  goog  vocabulary  in
 the  language,  said:  ‘Gentlemen,  if  my
 esteemed  friend  and  life-long  rival,
 Mr.  Gladstone  fell  into  Thames,  that
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 is  q  disaster.  But  if  somebody  saved
 him,  that  is  a  calamity’,  Likewise,  the
 Janata  Party  Members  might  have
 thought  when  Chaudhury  Saheb  fell
 out  of  Cabinet,  it  was  a  disaster,  but
 when  he  came  back,  it  was  a  calamity.

 Sir,  I  have  a  great  love  and  affec-
 tion  for  Chaudhury  Saheb.  But  when
 reading  through  the  budget,  I  feel  that
 it  is  not  a  rural]  biased  budget.  When
 you  look  at  the  taxation  proposals,
 you  will  think  that  Chaudhury  Saheb
 has  lost  touch  with  the  villages  and
 perhaps  he  is  not  aware  of  the  items
 that  are  consumed  by  the  villagers.
 People  in  the  villages  are  now  smoking
 bidis  and  using  kerosene  and  other
 items  which  he  perhaps  thinks  as
 luxury  items.  I  think  for  the  past
 30  or  35  years,  the  consumption  habit
 of  the  rural  population  has  been
 changing  and  they  have  started  con-
 suming  bidis,  matches,  kerosene,  etc.
 and  if  you  are  taxing  these  items,  then
 ultimately  you  are  not  giving  any
 benefit  to  the  rural  poor  at  all.  Madam,
 I  think  this  is  a  budget  where  there
 is  a  war  between  the  cycle-wallahs
 and  tractor-wallahs,  and  the  cycle-
 wallahs  have  been  hit  and  when  I
 mention  about  cycle-wallahs,  I  mean
 the  lower-middle-class.  I  know  that
 cycle  js  run  not  on  diesel  or  kerosene,
 it  is  by  human  man  _  power.  Still,
 symbolically,  the  urban  poor,  the
 urban  lower  middle-class,  the  poor
 cycle-wallahs  have  been  hit  worse  by
 the  budget  and  the  tractor-wallahs  are
 infinitely  benefited,  I  do  not  want  to
 go  into  the  details  of  that,  but  the
 other  day  I  was  listening  to  a  television
 interview  of  no  less  a  person  than
 Prof.  Raj  Krishna,  who  js  a  Member
 of  the  Planning  Commission.  I  really
 appreciate  him  for  his  forthrightness
 and  frankness,  He  tolq  bluntly  that  if
 somebody  is  thinking,  as  some  of  our
 friends  in  the  official  gallery  tried  to
 say  on  Ist  March  that  the  total  effect
 of  the  budget  proposals  will  be  one
 per  cent  increase  in  the  price,  he  will
 be  badly  disappointed.  I  am  not  the
 first  person  to  dispute  it,  luckily,  Shri
 Mohan  Dharia  himself  has  said  that
 in  Rajya  Sabha  that  he  does  not  be-
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 lieve  in  this  increase  of  one  per  cent
 in  the  price.  Luckily,  he  did  not  say
 it  was  00  per  cent  but  he  meant
 something.  Prof.  Raj  Krishna  said
 that  he  would  thank  his  stars  and  con-
 sider  himself  lucky  and  fortunate  if
 the  price  increase  is  five  per  cent.  This
 was  said  by  no  less  a  person  than
 Shri  Raj  Krishna,  who  is  a  Member
 of  the  Planning  Commission  and  a
 well  known’  economist.  If  he  says
 five  per  cent,  wha‘  are  we,  laymen,  to
 understand?  I  am  sure,  many  of  the
 speeches,  or  rather  any  of  the  speech-
 es,  which  the  Janata  Members  made
 here,  they  will  never  dare  repeat  those
 after  6  O'clock  when  they  go  home
 because  their  wives  would  say:  “What
 statistics  are  you  producing’.  This  is
 because  they  are  going  to  the  market
 daily,  they  know  what  the  price  rise
 is.  If  these  statistics  are  made  known
 to  them,  they  wil]  be  ridiculed  right
 in  their  face.

 Madam  Chairman  Chaudhury  Sa-
 hib’;  budget  proposals  will  have  the
 effect  of  the  psychological  price  rise
 which  is  being  felt  and  ultimately  I
 was  trying  my  levei  best  to  under-
 stand  what  he  has  provided  for  in-
 crease  in  the  D.A.  which  is  quite  in-
 evitable  due  to  the  cost  of  living  index
 going  up  because  of  the  budget  propo-
 sals,  What  provision  have  you  made
 and  what  is  going  to  be  the  deficit
 then?  Excuse  me,  if  I  say,  that  the  tax
 proposals,  in  effect,  are  day-light  ro-
 bbery.  You  have  the  administrative  and
 legal  powers,  you  are  just  anpropriating
 these  or  taking  these  straight  in  the
 street.  The  deficit,  if  I  may  say  so,  is
 another  form  of  printing  counterfeit
 notes.  If  somebody  else  does  it,  he
 would  be  caught.  The  deficit  financ-
 ing,  in  effect,  theoretically  and  as  peT
 the  economic  and  financial  circles,  is
 pure  and  simple  printing  counterfeit
 notes,

 Madam,  I  would  only  like  to  add

 one  point  which  was  left  over  by  my
 colleague,  Shri  M,  N.  Govindan  Nair.
 They  are  in  the  process  of  spending
 away  the  accumulated  foreign  ex-

 change.  Being  half-Keralite,  you  are

 aware  of  the  contribution  of  the  peo-

 ple  from  Kerala.  The  simple  fact  that
 the  Government  has  four  thousand
 crores  of  foreign  exchange  does  not
 mean  that  they  should  fritter  it  away
 by  al]  sorts  of  imports.  The  State
 public  sector  undertaking  in  Kerala,
 the  Kerala  Agro-Industries  Corpora-
 tion,  which  is  manufacturing  the  pow-
 er  tiller  will  be  just  slaughtereq  by
 this  new  proposal,  because  ultimately
 when  you  are  taking  away  the  cus-
 toms,  you  are  taking  away  the  protec-
 tion  for  indigenous  industries.  The
 same  is  the  position  in  respect  of  tne
 electronic  jndustry  and  many  of  the
 other  indigenous  industries.  Simply
 because  millions  of  Indians  are  work-
 ing  abroad  and  sending  the  moncy
 back  home,  you  should  fritter  away
 the  foreign  exchange  reserves,  Kindly
 note  that  the  deficit  this  year  is  going
 to  be  600  crores.  You  are  trying  to
 fritter  away  the  foreign  exchange  re-
 serves  by  indiscriminate  import  of
 everything  imaginable  and  killing  the
 jndigenous  industry.  You  should  not
 do  that,

 Since  you  are  likely  to  cut  me
 short,  I  conclude  my  speech  with
 these  words.

 SHRI]  PABITRA  MOHAN  PRA-
 DHAN  (Deogarh):  Mr.  Chairman,  I
 rise  to  support  this  budget.  Both  inside
 and  outside  the  House,  I  see  and  find
 that  the  budget  has  been  very  ino-
 roughly  criticised  and  it  is  tarnished
 with  the  remark  that  the  Finance
 Minister  has  brought  out  a  kulaks’
 budget.

 This  word  ‘kulak’  is  not  an  indian
 word.  Nor  is  it  an  English  or  French
 word.  It  is  a  Russian  word.  Of  late,
 the  Russian  ideology  has  captured  the
 minds  of  so  many  intellectuals,  So,
 Russian  words  have  attracted  their
 minds  and  these  words  are  seen  even
 in  the  newspapers.  The  day  after  the
 Finance  Minister  announced  his  bud-
 get  proposals,  almost  all  the  papers
 remarked  that  it  was  a  kulak  budget,
 Ido  not  find  it  to  be  one.  I  very
 strongly  refute  that  statement.  It  is  a
 budget  of  an  ideal  type.
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 After  Independence,  many  budgets
 have  been  passed,  till  now.  I  am  not
 going  to  criticize  any  of  the  Ministries,
 by  saying  that  till  now  sguch-and-such
 a  Ministry  did  not  do  anything  for
 the  country—especially  for  the  rural

 poor.  They  have  been  doing  some  good
 to  the  rural  people,—agriculturists  and
 other  people—but  not  so  much  as  is

 found  in  this  budget.  There  is  nothing
 to  complain  that  the  kulaks  or  hig
 cultivators  have  been  benefited  by
 this  udget.  Whatever  provisions
 have  been  made  in  this  budget  for

 agriculturists  in  general,  the  class  of

 agriculturists  as  a  whole  will  get  the
 benefits.  In  my  opinion,  it  is  a  rural-
 based,  and  neglected-people-oriented
 budget.  So,  I  would  say  that  it  js  a

 mass  budget.  The  benefits  wiil  go  to
 the  masses—to  the  rich  and  poor  alike.
 Why  is  ita  mass  budget?  I  du  not
 understand  it  when  people  in  this
 House  and  outside  complain  that  it  is

 rural-based,  “Rural”  means  the  masscs
 of  India,  80  per  cent  of  the  peuple  of

 this  country  live  in  rural  areas.  The
 commentators  and  critics  have  proved
 that  it  is  a  mass  budget.  So,  I  my  that
 it  is  a  mass  budget.

 The  burning  problem  of  the  day  is
 unemployment,  and  its  corollary,  viz.
 the  colossal  problem  of  pover.y—in
 other  words  the  problem  of  removing

 poverty.  For  the  last  30  years  after

 Independence,  provisions  have  been
 made  in  every  budget  to  remove  both

 unemployment  and  poverty.

 This  was  specially  declared,  day  and
 night  in  the  previous  reign,  during  the
 Congress  regime,  under  the  Jeadership
 of  Smt,  Indira  Gandhi,  that  poverty
 would  be  removed.  She  propagated
 much  about  it.  Garibi  coulq  not  be

 removed,  but  garibs  were  removed.

 Today  my  party,  my  Premier  and
 my  Finance  Minister  desire  that  un-
 employment  should  be  removed  with-
 in  a  certain  period,  say,  0  years  and
 poverty  should  be  removed  within
 that  period.  The  type  of  unemploy-
 ment  which  others  think,  the  type  of
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 garibi  hatao  or  removal]  of  poverty
 which  others  think.  ]  don’t  think  in
 their  terms.  I  think  in  the  terms  in
 which  the  Prime  Minister  and  the.
 Deputy  Prime  Minister  think,

 I  think  the  entire  House,  most  of
 the  people,  intellectuals  and  papers
 say  that  those  who  are  qualified  to  run
 the  quill  if  not  employed  are  regarded
 as  unemployeg  persons,  J  don’t  say
 those  people  are  unemployed  alone.
 Inside  the  country,  in  the  rural  areas,
 where  80  per  cent  of  the  people  live,
 among  them,  those  people  who  do  not
 get  employment,  who  do  not  get  any
 work,  who  get  only  a  day’s  work  or
 one  day  work  in  a  week,  such  persons
 are  to  be  listed  and  must  be  listed
 as  unemployed  people.  If  that  is  taken
 into  account,  if  that  is  taken  into  con-
 sideration,  I]  think  this  budget  which
 is  a  rural  based  budget  is  going  to  solve
 the  unemployment  problem  to  a  great
 extent  than  any  other  budget  could
 try.  Mr.  Kalyan  Jain  also  hinted
 about  this.  I  am  not  going  to
 say  anything  more  about  that,  but
 I  will  give  one  instance,  The  food  for
 work  scheme  which  is  now  being
 executed,  has  been  going  on  for  the
 last  so  many  years.  On  a  massive
 scale,  it  began  from  last  year  and  it
 wil!  continue  this  year  with  a  greater
 amount  of  money,  It  will  give  so
 many  hours  of  work  to  the  people
 who  do  not  get  morsel  of  food  in  the
 entire  day.  It  is  for  those  people  who
 are  unemployed  will  get  employment
 in  large  numbers.  So,  this  is  the
 beginning  of  removing  unemployment
 problem,  The  Janata  Government  has
 assured  that  within  a  period  of  0
 years,  they  will  be  able  to  remove
 unemployment.  ]  think,  this  Govern-
 ment  will  be  fully  successful  in  this
 task.  Now  Iam  going  to  mention
 where  the  difficulty  lies.

 If  unemployment  is  removed,  then
 poverty  will  also  be  removed,  There
 are  people  who  say  that  they  are
 qualified  to  run  the  quill  ang  not  the
 plough.  I  don’t  say  that  all  such
 people  are  poor  people,  I  consider
 them  socio-economically  semi-qualified
 people.  They  are  not  worthy  of  any-
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 thing.  They  have  read  only  upto  high
 school  or  they  have  got  only  degrees
 for  earning  their  livelihood,  That  is
 a  source  of  earning  higher  income.  It
 is  as  a  business.

 In  my  words,  in  my  theory,  such
 people  may  be  unemployed.  But  no-
 body  on  earth  can  give  them  employ-
 ment.  Had  you  been  in  the  treasury
 benches,  you  cannot  give  such  people
 employment.  Nobody  on  earth  can
 provide  it,

 Now,  so  many  universities  pancha-
 yats  are  having  colleges.  The  boy  is  ad-
 mitted  to-day  in  Class  I  ie,  first  stan-
 dard  and  after  about  3  years  he  is  a
 graduate.  His  knowledge  in  the  real
 sense  is  not  appreciable  at  all.  But
 he  demands  a  job  say  of  Rs,  1,000 under  a  fan  in  a  five  storeyed  build-
 ing.  No  nation  on  earth  can  give
 employment  of  this  sort  to  a  graduate
 with  a  little  knowledge.  If  anybody
 feels  that  he  will  be  able  to  give
 employment  to  such  persons  he  is  mis-
 taken,  He  will  not  be  able  to  give  it.

 In  this  rural  based  Budget,  we  will
 try  to  remove  poverty.  This  goal
 cannot  be  achieved  unless  the  Govern-
 ment  is  tuneg  in  the  proper  manner.
 We  are  giving  thousands  of  crores  to
 the  States  and  in  the  hands  of  the
 officers.  But  my  complaint  is  that  50
 per  cent  of  this  money  which  is  being
 ‘given  to  the  State  Government  and
 our  Centra)  Government  officers  is
 going  in  corruption  or  is  being  lost  in
 corruption.  This  is  not  only  so  this
 day,  but  also  it  has  been  the  legacy
 of  these  Governments  after  indepen-
 ‘dence.  This  corruption  has  been
 doubled,  tripled,  quadrupled  or  has
 increased  ten  fold.  It  has  been  so
 rampant  that  at  preesnt  50  per  cent
 of  the  money  is  being  ill  spent,  mis-
 spent,  intercepted  ang  embazzled.  I
 expect  that  our  Deputy  Prime
 Minister  and  Finance,  Shrj  Charan
 Singh,  who  is  regarded  as  a  _  very
 honest  man,  will  have  full  control
 over  the  finances  of  the  States  so  that
 at  least  75  per  cent  of  the  money  is
 spent  in  the  proper  way  and  let  25

 per  cent  go  away  in  this  way  either
 mis-spent  or  misused,

 MR,  CHAIRMAN:  Hundered  per-
 cent  of  your  time  is  over,  kindly
 conclude  now,

 SHRI  PABITRA  MOHAN  = PRA-
 DHAN:  If  that  is  done,  if  corruption
 is  controlled  ang  checked,  then  the.
 promise  of  the  Janata  Party  that  with-
 in  the  coming  ten  years  they  will
 remove  unemployment  will  be  ful-
 filleg  to  a  great  extent  and  as  a  corol-
 lary,  it  will  remove  poverty  also  to  a:
 certain  extent.

 SHRI  K.  T.  KOSALRAM  (Tiru-
 chendur):  Madam  Chairman,  our
 respected  Chaudhury  Saheb  has  in-.
 troduced  his  first  budget  which  has.
 become  a  landmark  in  the  thirty  years
 of  financial  management  in  this  coun-
 try.  The  Statesman  of  New  Delhi,
 known  for  its  sympathies,  has  called
 it  a  thoughtless  budget.  It  is  a  land-
 mark  in  the  sense  that  the  rich  far-
 mers  of  the  country  would  definitely
 exercise  their  franchise  in  favour  of
 the  Janata  Party  in  the  elections
 whenever  they  come.  I  say  that  this
 budget  is  not  going  to  help  the  small
 farmers  and  landless  agricultural
 labour.  It  is  thoughtless  to  the  ex-
 tent  of  pinching  the  pocket  of  rural
 people  whose  income  is  less  than  one.
 Tupee  a  day  individually,  The  Plan-
 ning  Commission  thas  given  out  the.
 information  that  48  per  cent  of  India’s
 population  is  below  poverty  line.  The-
 levy  increase  on  match  box  and  kero-
 sene  would  have  greater  adverse  effect
 on  the  rural  people  than  on  the  urban
 people.  Yet  Chaudhury  Saheb  who.
 calls  himself  gq  champion  of’  farmers,
 from  whom  contributions  of  Rs.  75
 lakhs  on  his  birthday  were  collected,
 has  taxed  them  heavily  in  this  budget.

 Chaudhury  Saheb,  true  to  his  avo-
 cation,  has  played  politics  with  the
 finances  of  the  country.  Tobacco  is
 grown  in  Andhra  Pradesh  and  Gujarat
 comes  second  in  this.  Since  Andhra
 Pradesh  as  a  whole  has  voted  Cong-
 ress  (I)  both  in  the  Lok  Sabha  elec-.
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 -tions  and  in  the  State  Assembly  elec-
 ‘tions  and  in  the  Lok  Sabha  by-
 elections  too,  Chaudhury  Saheb
 wanted  to  turn  the  tide  jn  favour  of

 ‘the  Janata  Party.  He  has  removed  the
 excise  duty  on  unmanufactured  tobac-
 co,  which  is  there  for  70  years.  He
 thinks  that  such  a4  political  gimmick
 will  get  votes  for  the  Janata  Party
 from  Andhra  Pradesh.  The  Andhra
 know  Chaudhury  Saheb’s  game  very
 well  and  they  will  prove  their  political
 loyalty  at  the  appointed  time.

 6.59  hrs.

 [Surr  N.  K.  SHEJWALKAR  in  the  Chair]

 We  can  understand  my  friend,  Shri
 Shyamnandan  Mishra  saying  that  this
 budget  is  the  soul-breath  of  our  people
 and  has  the  smell  of  our  soil.  He  has

 ‘to  pay  respects  to  his  new  _  political
 master.  The  people  have  to  mortgage
 their  souls  for  paying  Rs.  946  crores
 ‘of  new  taxes,  In  the  International
 Children’s  Year,,  biscuits  anq  choco-
 Jates  have  been  taxed.  This  is  a
 wonderful  tax.  Is  this  the  country's
 gift  to  the  children  of  the  world?

 The  budget  has  the  smell  of  the  soil,
 ‘because  for  the  first  time  in  the
 country’s  history,  the  Centre  is  going
 to  fatten  the  rural  rich.  With  Rs.  946
 crores  of  taxes,  the  deficit  has  also
 g0ne  up  to  Rs.  ,355  crores,  the  maxi-
 mum  so  far.

 17.00  hrs.

 The  Centre  seems  to  forget  that  there
 are  budgets  of  the  State  Govrnmnts
 also.  From  the  available  State  budgets,

 ‘the  noted  economists  have  commented
 ‘that  the  cost  of  living  would  go  up  by
 l7  per  cent.  Yet,  the  officials  of  the
 Finance  Ministry  proclaimed  that  the

 -cost  of  living  would  not  go  up  beyond
 i  per  cent.  This  is  a  wonderful  calcu-
 lation.  It  is  just  like  the  Australian

 “bird,  which  hides  its  head  in  the  sand
 and  thinks  that  the  world  has  gone

 -dark.
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 With  these  introductory  remarks,  I
 would  like  to  point  out  the  indiscrimi-
 nate  levy  and  withdrawal  of  excise
 duty.  There  has  been  a  steep  increase
 of  excise  duty  on  indigenous  stainless
 steel]  sheets  which  has  led  to  jncreased
 import  of  stainless  stee]  sheets.  [I  do
 not  understand  the  policy  of  kililng  an
 indigenous  industry  ang  boosting  the
 import  of  stainless  stee]  sheets,  The
 Ahmedabad  Advance  Mills,  catering  to
 the  requirements  of  thousands  of  small
 industries  engaged  in  producing  stain-
 less  steel  products,  has  closed  qown
 the  unit  because  of  jts  inability  to  pay
 such  a  steep  excise  levy.

 Just  like  the  vagaries  of  weather,
 we  are  seein  the  vagaries  of  the
 policies  of  the  Janata  Government.  We
 are  asked  to  produce  more  salt.  Last
 year  We  produced  substantially.  After
 allowing  the  export  of  some  quantities,
 the  export  was  stopped.  This  year
 the  production  of  salt  is  high.  But
 our  foreign  buyers  have  gone  else-
 where.  Lakhs  of  tonnes  of  salt  are
 lying  in  Tuticorin  and  Arumuganeri
 of  Tamil  Nadu  and  aiso  in  Gujarat.
 As  has  been  rightly  pointed  out  by
 Prof,  R.  Amin,  salt  is  imported  be-
 cause  we  have  to  spend  the  accumu-
 lating  foreign  exchange  resources.
 This  is  very  wrong.

 We  talk  about  Kashmir  to  Kanya-
 kumarj  being  one  nation.  You  are
 spending  crores  of  rupees  for  deve-
 loping  the  tourist  potential  in  Kash-
 mir.  At  the  same  time.  Kanyakumari
 continues  to  be  neglected.  Yet,  when
 we  talk  of  North  waves  and  South
 waves,  we  are  called  regional  fanatics.

 Take  another  example,  Coal  is
 available  in  plenty  at  the  pitheads.
 But  the  thermal  power  stations  in  the
 south  are  on  the  verage  of  closure  for
 want  of  coal.  Coal  is  not  sent  there
 because  wagons  are  not  allotteg  to  the
 south.  ou  develop  the  ports  at  Para-
 dip,  Kandla  and  Bombay,  There  is
 urgent  need  for  two  m  ore  berths  at
 Tuticorin.  But  only  yesterday  the  hon.
 Minister  of  Shipipng,  my  friend  Shri
 Chand  Ram,  said  that  thre  is  no  pro-
 posal  to  consider  this  urgent  need.
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 Similarly,  in  the  south  so  many  jim-
 portant  highways  are  strategic,  parti-
 culerly  the  East  Coast  Road  in  Tamil
 Nadu.  Yet,  the  Centre  is  hesitant  to
 declare  them  as  national  highways.

 I  have  to  say  that  the  Janata  Gov-
 ernment  will  have  to  give  up  _  its

 South-phobia.  The  Southern  States
 may  not  have  voted  for  Janata,  but  it
 must  be  rememberod  that  the  people
 are  all  Indians  first  and  Indiang  last.
 When  the  wheat-growers  in  the  north
 ‘are  subsidised  heavily,  the  paddy
 growers  do  not  get  even  20  per  cent
 of  that.  The  sugarcane  price  in  the
 north  is  higher  than  what  is  given
 to  the  sugarcane  cultivators  in  the
 south.  I  wish  to  warn  the  Central
 Government  that  the  Southern  States
 are  not  going  to  tolerate  this  for  ever.
 When  the  Kalpakkam  =  atomic  plant
 and  the  Tuticorin  heavy  water  plant
 are  getting  delayed  inordinately,  you
 are  talking  of  establishing  a  new  ato-
 mic  plant  in  Gujarat.  What  steps  do
 Government  propose  to  take  for  the
 development  of  the  South,  I  would  like
 to  know.

 We  have  been  talking  about  the
 Ganga-Kaveri  link  for  five  decades,  I
 am  disappointed  that  even  in_  this
 Budget  there  is  not  even  a_  token
 provision  for  this  scheme,

 Similarly,  the  Sethusamudram  pro-
 ject,  which  represents  the  dreams  of
 4.5  crores  of  Tamil  people  has  not—
 yet  been  considered  by  the  Centre  for
 implementation.  Not  even  a_  token
 provision  has  been  made  for  it  in  the
 present  Budget.

 PROF.  DILIP  CHAKRAVARTY
 (Calcutta  South):  Mr.  Chairman,  Sir,
 at  the  outset,  the  need  may  be  em-
 phasized  for  a  basic  stability  in  the
 Budget,  and  this  has  been  recently
 underscored  by  two  committees  set  up
 ‘by  the  Government  of  India  on  direct
 and  indirect  taxes,  viz.  the  Choksi
 Committee  and  the  Jha  Committee.
 Tax  revenue  is  a  function  not  only  of
 tax  rates  but  also  of  the  income  base
 on  which  these  rates  apply.  A  desir-
 able  feature  of  a  tax  system  is  that

 the  rates  remain  stable,  but  are  so
 devised  that  revenue  is  highly  res-
 ponsive  to  growth  in  income,  prefer-
 ably  jn  a  manner  that  an  increase  in
 national  income  yields  more  than  pro-
 portionate  increase  in  tax  revenue.
 This  is  achieved  through  progressive-
 ness  in  direct  taxes  and  through  con-
 centration  in  indirect  taxes  on  goods
 with  high  income  elasticity  of  demand.
 In  short,  the  expanding  requirement  of
 public  expenditure,  both  for  develop-
 mental  and  non-developmenta]  pur-
 poses,  need  not  be  met  year  after  year
 by  increasing  tax  rates  and  introduc-
 ing  new  taxes,  which  is  a  process  that,
 apart  from  being  de-stabilising,  can-
 not  obviously  be  sustained  unlimited-
 ly.  There  is  no  reference  to  this  as-
 pect  of  the  matter  in  the  budgetary
 papers,  but  in  the  Economic  Survey
 preceding  the  present  Budget,  it  had
 been  stated  that  the  growth  of  income
 had  not  been  adquate  to  generate  tax
 Tevenus  at  prevailing  rates  sufficient  to
 sustain  development  targeted  under
 the  current  Five  Year  Plan,  Consider-
 ing  that  the  planned  investment  this
 year  does  not  constitute  a  sharp  jump
 over  investment  increases  in  previous
 vears,  the  question  arises  as  to  why
 tax  elasticity  could  not  be  depended
 upon  to  take  care  of  the  additional
 need  for  public  revenues.

 Taxeg  are  only  one  source  of  public
 investment.  Other  domestic  sources
 are  public  borrowings  and  profits  of
 public  enterprises.  In  recent  years,
 domestic  saving  has  exceeded  domes-
 tic  investment.  This  provides  oppor—
 tunities  for  increased  governmental
 tapping  of  domestic  saving  for  deve-
 lopmental  purposes,  Profits  of  public
 enterprises  have  declined  recently,
 but  then  the  need  would  be  to  improve
 their  performance  rather  than  take
 increasing  recourse  to  the  administra-
 tively  easy,  but  politically  anq  eco-
 nomically  explosive,  methods  of  addi-
 tional  taxation  and  deficit  financing.

 A  matter  in  which  the  present  Bud-
 get  has  moveg  in  the  very  opposite
 direction  to  that  recommended  by  one
 of  the  taxation  committees  set  up  by
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 the  Government  of  India,  viz.  the
 Choksi  Committee  on  Direct  Taxes,  is
 the  steepening  of  the  income-tax.
 ‘However  laudable  it  may  be  to  rely
 On  income-tax  in  view  of  its  direct
 and  progressive  impact,  the  practical
 consideration  cannot  be  wished  away
 that  beyond  a  point  this  becomes  self-
 defeating  by  increasing  the  attractive-
 ness  of  tax  evasion,  In  the  pre-
 Budget  Economic  Survey,  it  was

 pointed  out  that  expanding  the  in-

 come-tax  base  by  bringing  into  its  net
 unreported  incomes  would  involve

 prohibitive  administrative  costs,  But
 then  raising  rates  would  also  add  to

 administrative  costs,  because  now  the
 income-tax  administration  would  be

 pitched  against  more  lucrative  and,
 therefore,  more  intensive  efforts  at  tax
 evasion.  This  also  is  inequitable  be-

 cause  the  high  rates  specially  penalise
 those  tax-payers  who  do  not  or  can-
 not  evade  tax,  namely,  the  honest  tax-

 payers  amongst  us.

 Here,  a  word  may  also  be  said  re-

 garding  the  rate  in  the  initial  income-
 tax  slab.  The  lowest  rate  in  the  present
 budget  is  8  per  cent  when  years  back
 it  used  to  be  5  per  cent,  Over  the

 years,  the  exemption  limit  has  been
 raised  without  significantly  altering  the
 rate  at  the  lowest  level  subject  to  tax.
 In  contrast,  in  the  top  slabs,  the  rates
 were  lowered  some  years  back  in  defer-
 ence  to  the  principle  of  reducing  the
 attractiveness  of  tax  evasion,  the  mar-
 ginal  rate  having  been  then  brought
 down  from  97  per  cent  to  69  per  cent.
 The  present  budget  proposes  to  raise
 the  surcharge  uniformly  from  5  per
 cent  to  20  per  cent  over  basic  income
 tax  rates  ranging  from  5  per  cent  to
 60  per  cent.  Obviously,  if  price  infia-
 tion  has  justified  the  raising  of  the
 exemption  limit,  it  also  justifies
 smoothening  out  the  progression  at
 the  initial  levels.  The  present  budget
 has  marginally  attempted  this  in  the
 income  range  of  Rs.  10,000  to  Rs,  12,000.
 However,  those  earning  over  Rs.  12,000
 do  not  benefit  from  this  progression
 even  over  the  first  two  thousands  of
 their  taxable  income.  Thus,  the  relief
 is  purely  in  the  nature  of  an  adjust-
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 ment  that  was  there  previously  too  but
 has  now  been  somewhat  liberalised.

 The  tilt  in  the  present  budget  in
 favour  of  the  rich  peasantry  at  the  ex-
 pense  of  the  urban  middle  class  has.
 been  widely  noted.  The  Finance
 Minister,  Shri  Charan  Singh,  has
 controverted  this  by  referring  to  cer-
 tain  statistical  findings  to  the  effect
 that  the  small  farmer  uses  more  fer-
 tiliser  than  the  rich.  However,  a  study
 conducted  by  the  National  Council  of.
 Applied  Economic  Research  to  which.
 perhaps  Shri  Charan  Singh  is  referr--
 ing  shows  that  among  the  fertiliser-.
 using  farmers,  the  smaller  ones  use
 more  per  unit  of  lang  than  the  bigger
 ones.  At  the  same  time,  the  study
 shows  that  relatively  few  of  the  small
 farmers  are  in  the  fertiliser-using
 category,  Thus,  aggregatively  small
 farmers  use  less  fertiliser  on  an
 overage  even  per  unit  of  land.  More-
 over,  even  in  the  fertiliser-using
 category,  more  intensive  use  of  ferti--
 liser  by  small  farmers.  does  not  mean
 that  they  are  the  major  beneficiaries
 of  fertiliser  use.  Even  a  somewhat
 smaller  dose  of  fertiliser  spread  over
 a  larger  holding  would  make  the
 larger  farmer  a  greater  beneficiary  of
 the  reduced  fertiliser  prices  than  the
 smaller,

 It  is  also  doubtful  if  reduction  in
 fertiliser  prices  will  induce  greater  use
 of  fertiliser  and,  therefore,  higher
 agricultural  productivity,  because  in
 recent  years  the  constraint  to  fertiliser
 Use  has  been  limited  fertiliser  supplies
 rather  than  high  prices  so  that  the
 sole  effect  of  reduced  prices  may  be
 higher  profitability  of  agriculture
 netted  largely  by  the  bigger  farmers.

 Obviously,  indirect  taxes  can  scarce-
 ly  be  geared  up  to  the  object  of
 equity.  For  that  purpose,  in  the
 agricutural  sector,  the  neeq  would  be
 to  levy  a  progressive  tax  on  agricul-
 tural  income  in  a  manner  that  for  the
 same  income,  the  tax  is  also  the  same
 in  both  the  agricultural  and  the  nen-
 agricultural  sectors,  This  particular
 point  has  been  emphasized  beautifully
 by  another  friend  of  mine,  the  pre-
 vious  speaker  from  this  side.  Taxation
 of  agriculture,  however,  is  a  State
 subject  and  could  not  be  dealt  with
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 in  the  Union  budget,  At  the  same
 time,  there  is  need  for  coordination  in
 the  framirg  of  the  Union  and  the  State
 budgets.  A  national  party  ruling  at
 the  Centre  and  in  several  of  the  States
 must  certainly  strive  in  this  direction.

 One  welcome  measure  in  the  budget
 on  which  there  seems  little  scope  for
 debate  is  the  dbolition  of  excise  on
 tobacco  growing.  This  will  at  least
 free  the  numerous  producers  from  the
 vexatious  control  of  the  excise  staff.
 However,  it  is  doubtful  if  this  will
 benefit  them  more  materially  because
 they  face  relatively  few  traders  so  that
 their  near-monopolistic  position  is
 likely  to  compel  them  to  pass  on  the
 relief  largely  to  the  traders.  This  ex-
 pection  is  further  strengthened  from  the
 fact  that  the  relief  is  set  off  by  increase
 in  excise  on  manufactured  products.

 In  order  to  give  substantial  tax
 concessions  to  the  peasantry,  it  be-
 cones  necessary  to  augment  taxes  on
 other  sections  of  people,  Some  in-
 crease  has  been  brought  about  in
 the  income-tax  rates.  But  the
 major  brunt  has  fallen  on  a  range  of
 goods  mainly  consumed  by  urban
 dwellers.  As  many  of  these  goods  are
 searcely  consumed  by  low  income
 groups,  the  impact....

 SHRI  K.  GOPAL  (Karur).  On  a
 point  of  order.  Prof.  Dilip  Chakra-
 varty  is  a  good  speaker.  ]  have  heard
 him  many  times.  He  makes  speeches
 extempore  not  only  here  but  also
 outside.  I  do  not  know  what  makes
 him  read  out  his  speech  today.  If  he
 jis  not  well,  I  do  not  mind...

 PROF.  DILIP  CHAKRAVARTY:  I
 do  not,  normally,  I  was  in  the  midst
 of  preparation  when  I  was_  called.
 Please  excuse  me.

 SHRI  RATANSINH  RAJDA  (Bom-
 bay  South):  He  is  not  reading  out.
 He  is  only  copiously  referring  to  his
 notes.  Referring  copiously  to  notes
 is  allowed.

 SHRI  R.  VENKATARAMAN:  He  is

 only  referring  to  his  notes.  He  is  not

 reading  out.

 PROF.  DILIP  CHAKRAVARTY.  As
 I  was  saying,  as  many  of  these  goods
 are  scarcely  consumed  by  low  income
 groups,  the  impact  will  be  most
 marked  in  the  case  of  middle  class
 urban  dwellers  with  relatively  limited
 and  often  fixed  incomes.  The  higher
 duty  on  petro]  ang  diesel  will  make
 urban  living  generally  more  expensive.
 This  will,  in  fact,  raise  prices  a]]  over
 by  enhancing  the  cost  of  transporting
 all  kinds  of  goods.  We  have  already
 started  feeling  this  impact  in  the  cities
 and  towns  all  over  the  country;  al-
 ready  the  impact  is  being  felt  even  in

 the  price  level  of  ordinary  consumable
 goods.

 yet

 The  important  thing  to  note  in  this
 conneciion  is  that  the  impact  on  the

 middle  classes  will  not  be  restricted  to

 major  urban  centres  but  will  extend

 to  the  emerging  middle  classes  in  the

 smaller  market  towns  spread  out  in-

 to  the  rural  hinterland.  In  view  of

 the  political  articulateness  of  these

 groups,  inclusive  of  the  lower  and  the

 emerging  middle  classes,  the  damage
 this  may  cause  to  the  political  image
 of  the  ruling  party,  not  only  in  urban
 centres  but  also  in  the  hinterland,
 cannot  be  ignored  or  minimised.

 Another  aspect  of  the  present  Bud-

 get  that  has  been  widely  commented
 upon  is  its  inflationary  potential.  I
 do  not  agree  with  the  comments  mae

 by  the  Finance  Ministry,  possibly  on

 the  Ist  March,  that  the  increase  in

 the  wholesale  price  is  not  going  to  be
 even  one  per  cent.  There  was  another
 rejoinder  from  the  same  Ministry  that
 it  would  be  even  less  than  one  per
 cent.  I  qo  not  agree  with  this.  Only
 future  can  tel]  what  is  going  to

 happen.

 This  Budget  is  unprecedented  both
 in  jts  sweep  of  indirect  taxes  and  the
 extensiveness  of  deficit  financing  re-
 sorted  to  in  it.  These  measures  were
 resorted  to  in  the  last  year’s  Budget
 also  without  significan‘ly  affecting
 price  stability,  at  least  the  whole  sale
 price  level.  But  obviously  the  econo-

 my  cannot  go  on  absorbing  increasing
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 doses  of  monetary  supply  indefinitely.
 Moreover,  last  year  the  rate  of  growth in  national  income  was  much  higher than  that  estimated  for  the  current year.  This  was  mainly  que  to  the
 last  year’s  bumper  harvests,  This
 year  also  the  harvests  are  estimated
 to  be  good,  but  they  cannot  register a  rise  in  agricultural  production  of  an
 order  registered  last  year,  so  that  even with  a  marked  industrial  recovery,  the
 Overal]  growth  yate  of  national  income
 has  fallen  to  more  or  less  the  long term  secular  average  of  3,  5,  4  per
 cent.  Also  the  recent  industrial  re-
 covery  has  been  achieveg  to  a  large
 extent  through  better  utilisation  ‘of
 capacity  of  which  the  scope  is  near-
 exhaustive,  so  that  in  the  near  future
 growth  in  industrial  output  will  be
 more  constrained  by  investment  limi-
 tations.

 In  this  connection  it  must  also  be
 noted  that,  while  the  wholesale  prices
 have  been  fairly  stable  over  the  last
 two  vears,  retail  prices  have  continu-
 ed  to  rise  substantially,  though  not
 sharply,  By  statistical  magic,  the
 wholesale  prices  can  at  least  be  shown
 to  be  static  over  a  period  of  time.
 This  is  a  matter  to  which  little  atten-
 tion  has  been  paid  both  in  the  present
 budget  and  in  the  Economic  Survey
 preceding  it.  As  it  is,  retail  prices which  determine  the  cost  of  living
 indices.  which  in  turn  generate  de-
 mands  for  increased  dearness  allow-
 ances,  there  is  clearly  a  danger  of
 price-cost  inflationary  spiral  emerging from  the  impact  of  the  budgetarv  de-
 ficit  on  wholesale  prices,  and  through
 them  a  more  markeq  upward  impact
 on  retail  prices.  Such  a  spiral  will
 also  be  fed  by  the  upward  pressure
 on  prices  resulting  from  increased
 transportation  costs  based  on  higher
 petrol  diesel  duties.

 The  finance  Ministry  has  claimed
 that  the  inflationary  impact  of  the
 budget  will  be  negligible.  This  esti-
 mate  has  resulteq  mainly  from  the
 fact  that  many  of  the  goods  on  which
 taxes  have  been  raised  do  not  enter
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 cost  of  living  indices,  Moreover,  the
 indirect  effect  of  price  rise  of  petrol and  diesel,  viz.  their  effect  on  cost  of
 transportation  of  goods,  coupled  with
 the  freight  increment  provideg  for  in
 the  railway  budget,  has  not  been  pro-
 Perly  taken  into  account  in  estimat-
 ing  the  inflationary  impact  of  the.
 budget  by  the  Finance  Ministry. Petrol  prices.  in  fact,  do  not  enfer:
 consumer  price  indices,  where  only
 diesel  prices  are  included  as  indicative
 of  transport  costs.  But  the  fact  re-
 mains  that  petrol  prices  do  affect  trans-
 port  costs  in  urban  areas  and  even
 goods  transport  in  these  areas.

 As  a  containment  device  to  fhe  “in-
 flationary  potential.  reference  has  been:
 made  in  official  pronouncements  to  the
 large  foodgraing  ang  foreign  exchange
 reserves  of  the  country.  However,
 since  foreign  exchange  reserves  may
 no:  advisably  be  used  for  extensive
 import  of  consumer  goods,  their  im-
 mediate  yotenital  for  curbing  inflation
 cannot  be  considered  great.  Ag  re-
 gards  food  reserves,  their  utilisation
 clearly  depends  on  extension  of  em-
 ployment  ‘to  generate  demand  for
 them.  It  is  indeed  paradoxical  that
 these  reserves  should  co-exist  with
 extensive  hunger  below  the  poverty
 line.  It  is  doubtful  if  this  paradox
 can  be  removed  by  depending  simply
 on  expansion  of  investment  for  gene-
 ration  of  employment.  The  poverty
 situation  is  grave.  The  means_  to
 alleviate  is  available  in  the  form  of
 food  reserves.  Clearly,  the  need  is
 for  a  direc!  operation  on  the  emplov-
 ment  front.  The  scheme  for  guaran-
 teed  employment  at  minimally  speci-
 fied  wages,  as  is  already  operative  in
 Maharashtra  or  the  Antodaya  scheme
 of  Rajasthan,  requires  to  be  boldly
 extended  to  wider  regions.  Instead  of
 depending  exclusively  on  investment
 expansion  for  employment  generation,
 the  process  can  partly  be  reversed  by
 producing  such  investment  goods  as
 rural  roads  and  minor  soil-conserva-
 tion,  irrigation  and  drainage  works
 through  generation  of  employment,  the
 process  being  financed  through  use  of
 accumulated  food  reserves  and,  if
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 necessary,  even  through  a  judicious
 use  of  foreign  exchange  reserves,  by
 at  least  importing  machinery  to
 strengthen  employment,  directly  or
 indirecily,  in  rural  ang  even  urban
 works  of  high  employment  potential.
 In  the  absence  of  significant  employ-
 ment  expansion,  food  reserves  may
 scarcely  serve  a  counter-inflationary
 purpose,  because  then  additional  de-
 mand  for  foodgrains  may  remain  re-
 Jatively  limited:

 In  this  Budget  the  largest  additional
 tax  revenue  of  Rs.  606.4  crores  would
 come  from  excise  duties,  out  of  which
 Rs.  43  crores  would  accrue  to  the
 Centre  and  Rs.  92.99  crores  to  the
 States.  The  tax  benefits  given  to  the
 agricuitural  sector  amount  to  about
 Rs.  209.20  crores.  This  includes  reduc-
 tion  in  excise  ang  customs  duties  on
 fertilisers  amounting  to  Rs.  75.6  crores,
 reduction  in  excise  duties  on  light
 diese]  oil  used  for  pumpsets  amounting
 to  Rs.  2.40  crores  and  the  removal]  of
 excise  duty  on  unmanufactured  tobacco
 amounting  to  Rs.  2.20  crores.  The
 additional  tax  burden  falling  mainly
 on  the  Middle  Classes  and  the  affiu-
 ent  classes,  will  be  about  Rs,  56.04
 crores.

 Sir,  the  Government  of  _  India
 Budget  is  not  a  simple  income  and
 expenditure  statement.  It_is  a  policy
 statement  and  it  should  be  assessed
 and  analysed  like  that.  The  Budget,
 therefore,  should  be  judged  by  the
 extent  to  which  jt  makes  an  effort  to

 ‘achieve  the  objectives  which  the
 society  is  trying  to  attain.

 Sir,  J  would  like  to  conclude  by
 saving  that  there  are  certain  welcome
 features  in  the  budget  no  doubt  as
 indicateq  by  the  philosophical  faith
 of  our  Finance  Minister.  To  a  great
 extent,  it  must  be  admitted  that  if
 things  are  not  rectified  through  the
 Finance  Bill,  rectify  before  the  budget
 is  passed  by  making  some  adjustments.
 The  budget.  in  certain  respects,  is
 bound  to  be  regressive,  particularly,
 on  the  middle  class  and  the  lower
 middle  class  of  the  country,  And  this
 is  going  to  generate  political  dis-

 affection.
 :

 With  these  words,  I  woulg  like  to.
 sound  a  note  of  caution  to  our  honour--
 ed  Finance  Minister.

 I  conclude  now.

 SHRI  S.  R.  DAMANI  (Sholapur):
 Mr.  Chairman,  Sir,  the  budget  propo-
 jsal,  according  to  all  paper  reports,
 has  created  disappoin:ment  among  the
 masses,  also  to  an  optimistic  thinker,
 it  has  been  a  disappointing  one.  This:
 is  for  the  first  time,  that  a  tax  to  the
 tune  of  Rs.  665  crores  has  been  impos--
 ed  and  a  gap  of  this  magnitude  of
 Rs.  355  crores  has  been  left  uncover-
 ed.  This  is  going  to  create,  according
 to  al]  the  economists,  a  very  great
 deficit  and  an  inflationary  trend  is
 going  to  be  there.

 Before  I  come  to  my  comments  on
 the  tax  proposals.  I  would  like  to  say
 that,  during  the  year,  the  national
 gross  product  has  risen  high  by  3.5
 per  cent  whereas  last  year  it  was  up
 by  7.2  per  cent.  J  fail  to  understand
 this.  I  would  like  the  hon.  Finance
 Minister  and  the  Deputy  Prime  Minis-
 ter  to  explain  what  are  the  reasons  for
 such  a  fall  in  this  national  gross  pro-
 duct.

 Then,  according  to  an  Economic
 Survey.  the  indigenous  production  is
 up  bv  8  per  cent.  Agricultural  pro-
 duction  is  also  higher  than  last  year.
 When  both  the  figures  are  higher,
 why  there  is  a  fall  in  the  national
 gross  product  from  7.2  to  3.5  per  cent.
 Let  him  answer  that.  This  is  a  very
 important  point  anq  I,  think.  the
 House  should  be  explained  fully  about
 the  reasons.  The  second  thing  to
 which  I  would  like  to  draw  the  at‘en-
 tion  to  is  this.  What  effort  has  the
 hon.  Finance  Minister  made  in  reduc-

 ing  the  expenditure?  The  expendi-
 ture  has  gone  up  in  all  the  heads.  For
 example,  in  the  General  Services,  the

 expenditure  is  up  by  Rs.  289  crores.
 Last  vear  it  was  much  less.  Only  in

 the  General  Services,  the  expenditure
 is  up  by  Rs.  289  crores.  This  year  in

 the  General  Services,  whv,  the  expen-
 diture  is  un?  Ir  the  social  community

 services,  the  expenditure  is  up  by
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 Rs.  80  crores  whereas  in  the  economy
 services,  it  is  up  by  Rs.  300  crores.  If

 -you  take  these  three  figures  together
 apart  from  the  Defence,  security  and
 others,  the  expenditure  comes  to
 Rs.  670  crores.  It  is  much  more’  than
 the  tax  proposed  in  the  budget.  I
 would  like  to  know  what  action  has
 been  taken  to  economise  in  the  ex-
 penditure?  Sir,  this  year,  the  expen-

 -diture  is  much  higher  than  last  year.

 Therefore,  this  is  very  important
 and  this  House  should  be  enlightened
 as  to  what  are  the  compelling  reasons
 for  such  an  increase  in  the  expendi-
 ture  side?

 Sir,  industrial  production  is  up  by
 7.5  per  cent  but  if  we  scrutinise  it  we
 find  that  the  increase  is  only  on  four
 items—generation  of  power,  sugar,
 foodgrains  and  textiles.  On  all]  other
 important  items  like  paper  production,

 “steel  production  and  cement  produc-
 “tion  it  is  lower.  As  far  ag  generation
 ~of  power  is  concerneg  it  is  to  be  seen
 “that  there  is  increase  of  30  per  cent  on
 hydro-power  whereas  one  is  disap-
 pointed  to  find  that  so  far  as  thermal
 power  is  concerneg  last  year  the  capa-
 city  utilisation  was  50  per  cent  and
 this  year  it  has  come  down  to  46  per
 -cent.  So,  there  is  deterioration.  Again
 the  improvement  is  on  account  of

 -good  monsoon  ang  rains  and  not  as
 -a  result  of  management.  Food-grains
 production  is  up  because  of  timely
 rains,  Then,  Sir,  as  Government  has

 not  taken  any  care  the  entire  sugar
 industry  is  losing  anq  is  in  difficulty.
 Daily  questions  on  sugar  are  asked

 -on  the  floor  of  the  House.  My  point
 is  that  so  far  as  higher  production  is
 concerned,  it  is  only  on  four  items
 whereas  on  all  other  items  the  pro-
 ‘duction  is  lower.  They  are  in  short
 ‘supply  and  there  is  black-market.  So,
 ‘I  would  like  to  urge  upon  the  govern-
 ment  to  explain  the  reasons  as  to  why
 there  is  no  increase  in  production.

 “Why  production  of  steel  ang  paper  has
 -gone  down  and  why  thermal  capacity
 -utilisation  is  lower?
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 Then,  Sir,  the  Government  is  going
 to  invest  another  Rs.  382  crores  on
 thermal  power  plants,  My  suggestion
 would  be  that  before  Government
 spends  more  money  in  set‘ing  up  new
 thermal  plants  an  effort  should  be
 first  made  to  improve  the  capacity
 utilisation.  The  old  engines  are
 suffering  and  their  capacity  is  going
 down  with  the  result  that  the  cost  is
 going  up.  So,  what  is  the  govern-
 ment’s  policy  in  connection  with  im-
 proving  the  capacity  utilisation  of  the
 thermal  power  projects.

 Further,  Sir,  Government  is  going to  invest  Rs.  600  crores  in  steel.
 Durgapur  and  Rourkela  are  having low  capacity  utilisation.  So,  what
 steps  are  going  to  be  taken  by  the
 government  to  improve  the  efficiency
 of  the  existing  plants  before  they  in-
 vest  this  additional  Rs.  600  crores.  It
 is  very  essential  that  ‘heir  working
 gets  improved.  There  is  no  mention
 as  to  what  steps  the  government  pro-
 Poses  to  take  t6  improve  the  working
 of  these  units  before  they  invest
 Rs.  600  crores  for  expansion  of  the
 steel  plants.

 Then,  Sir,  Namrup  and  Gorakhpur
 fertilizers  are  running  with  less  capa-
 city  utilisation  this  year.  Their  capa-
 city  utilisation  this  year  is  lower  than
 that  of  last  year.  This  year  they  are
 putting  in  additional  Rs.  350  crores.
 Beofere  you  pu:  this  additional
 amount.  the  House  should  be  told  as
 to  what  you  are  going  to  do  to  irsprove
 the  management  of  the  existing  units
 so  that  they  can  give  better  results.
 My  friend  has  said  that  Government’s
 investment  in  public  sector  is  more
 than  Rs.  12,000  crores  and  Rs.  400
 crores  is  the  return.  We  have  to  pay
 Rs.  21,000  by  way  of  interest.  For  this
 Rs.  12,000  crores  of  investment,  at
 least,  we  must  earn  a  oprofit  of
 Rs.  200  crores  which  is  0  per  cent
 gross,  not  net.  There  is  no  mention
 at  all  how  they  are  going  to  improve
 the  management  of  the  public  sector
 units.  The  capacity  utilisation  of  the
 existing  units  is  not  properly  taken
 care  of.  New  capacities  are  being
 added,  I  would  like  the  hon.  Finance
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 ‘Munister  to  reply  to  these  points  which
 I  have  mentioned.  I  hope  that  the
 hon.  Finance  Minister  will  tell  us

 about  the  Government’s  policy  in  re-

 gard  to  the  improvement  ang  working

 of  these  units.  This  is  my  respeciful
 submission.

 Now,  Siri,  I  came  to  the  tax  pro-

 posals.  There  is  the  excise  duty  re-

 duction  on  fertilisers.  You  have  given

 a  relief  of  Rs,  2l  crores.  Tobacco

 growers  have  been  given  a  relief  of

 Rs.  05  crores.  The  hon.  Finance
 Minister  said  that  fertiliser  is  used  by

 the  small  farmers.  My  experience  is

 this,  Sir.  For  the  last  20  years  J  have

 peen  in  this  Parliament.  I  can  say

 about  my  constituency  and  also  what

 happens  in  other  parts  of  the  country.

 Fertilisers  are  being  used  where  water

 js  available,  where  availability  of

 water  is  secure.  There  the  farmers

 will  utilise  fertiliser  which  is  a  costly

 material.  But  where  water  is  not

 available,  will  they  use  the  fertiliser

 which  is  a  costly  material?  No,  they

 will  not  use.  And,  let  me  bring  to  your

 notice,  that  80  per  cent  of  our  farmers

 are  dependent  upon  rain  and  20  per

 cent  of  the  lands  of  the  farmers  are

 under  irrigation  oF  under  tube-wells,

 ‘That  means,  only  20  per  cent  of  the

 lands  will  get  this  advantage  and  80

 per  cent  of  the  small  farmers  wil]  not

 get  this  advantage  at  all.  Over  and

 above  that,  what  is  the  percentage  of

 this  relief?  It  is  only  7  to  8  per  cent

 with  regard  to  the  cost  of  fertiliser

 for  which  we  are  giving  a  relief  of

 Rs.  25  crores.  It  is  quite  ununder-

 standable  how  the  smal]  farmers  will

 get  the  relief  as  stated  by  the  hon.

 Finance  Minister.

 Now  that  the  hon.  Deputy  Prime

 Minister  and  Finance  Minister  has

 -come,  I  hope,  he  will  hear  my  sugges

 tions  and  that  he  will  reply  to  the

 points  raised  by  me.  For  tobacco  you

 have  given  a  relief  of  Rs.  420  crores.

 “You  have  given  this  relief  to  the  grow-

 ers.  Good;  no  objection.  But  why  are

 you  taxing  the  bidi  and  hooks  users?

 I  do  not  understand  as  to  what  the

 rationale  is,  when  you  tax  these

 -things,  and  give  relief  to  the  growers

 who  are  rich  people,  to  whom  you
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 have  given  the  relief  of  Rs.  20  crores.
 I  do  not  understand  what  is  the  vation
 able  behind  this,  who  is  going  to  be-
 nefit  by  this  tax  relief.  I  hope  that  the

 hon.  Finance  Minister  will  explain
 this  point,  Now,  the  excise  duty  has
 been  increased  on  a  number,  of  con-
 sumer  goods.  Even  match  boxes  have
 not  been  spared.  Bidis,  match  boxes,
 kerosene,  soap  ang  many  other  things
 have  come  under  the  umbrella  of

 taxes.
 How  much  will  it  add  to  the

 price  rise  for  the  people?  The  tax

 proposals  are  no!  easy  to  be  under-
 stood.  Whom  are  theSe  going  to  bene-

 ne
 We  are  not  able  to  understand

 is,

 Now,  I  come  to  the  question  whether
 the  budget  proposals  are  going  to  sti-
 mulate  any  savings  and  thereby  pro-
 viding  scope  for  more  investments.
 According  to  the  budget  proposals,
 whatever  little  savings  were  there,
 these  will  be  considerably  reduced.

 Any  person  having  an  income  of  Rs.  50

 thousands  will  be  left  only  with  Rs.  29.
 thousands;  the  rest  will  be  taken

 away  by  way  of  taxes  or  compulsory
 deposit.  Can  such  a  person  save  any-

 thing?  Can  he  invest  anything?  No

 scope  has  been  left  for  encouraging

 ‘any  savings  and  consequently  for  in-

 vestment,  I  am  not  able  to  under-

 stand,  how  we  will  be  able  to  in-

 crease  production  in  the  various  sec-

 tors  without  proper  investment.

 Then,  we  are  faced  with  an  acute

 problem  of  unemployment.  I  am

 sorry  to  say  that  unemployment  has

 increased  during  the  last  two  years

 since  Janata  Government  came  into

 power.  In  the  first  quarter  of  1977,

 the  number  of  unemployed  persons  on

 the  live  register  of  the  Employment

 Exchanges  was  2.5  million;  in  the

 second  quarter  this  figure  jumped  to

 5.7  million.  In  the  second  half  of

 1977,  this  figure  went  up  to  l4  million.

 The  number  of  job  seekers  has  risen

 in  this  manner.  This  has  been  in-

 creasing  instead  of  decreasing.  Then,

 there  is  no  saving  and  this  number

 will  go  up  further.  What  is  the  solu-

 tion?
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 I  have  raised  certain  very  important
 points  and  I  am  sure,  the  hon.  Finance
 Minister  will  clarify  these  during  his
 reply.

 भरी  राम  प्रसाद  देशमुख  (हाथरस)  :  सभापति
 महोदय,  प्लापने  मुझे  भ्रवसर  दिया  है,  उसके  लिए

 में  बहुत  ही  आभारी  हूं  ।

 चौधरी  साहब  ने  जो  बजट  रखा  है,  उसको  हर
 एक  ग्ादमी ने  झ्नपनी  झ्रपनी  दृष्टि  से  देखा  है  ।  लेकिन
 बहुत  से  लोगों  ने  यह  नहीं  देखा  है  कि  मौजदा  हालत
 में  देश  का  डेवेलपमेंट  करने  की  ज़रूरत  है,  जिसके
 लिए  टैक्स  लगाने  ज़रूरी  हैं।  यह  स्वाभाविक  है
 कि  लोग  इस  बजट के  बारे  में  भ्रपनी  भ्रपनी  स्थिति
 झौर  अपने  अपने  दृष्टिकोण  के  ग्रनुमार  राय  प्रकट
 करें,  या  इस  को  पोलीटिकल  दृष्टि  से  देख  कर  कहें
 कि  इतना  बड़ा  टैक्स  लगाया  गया  है,  यह  किया  गया
 है,  वह  किया  गया  है।  चौधरी  साहब  के  पास
 अलीगढ  का  एक  डेपुटेशन  झराया  था  -  हमारे
 यहां  ताले  का  छोटा  सा  ॒गह-उद्योग  है  ।  नाम  बड़ा

 है  कि  ताला  है  लेकिन  अलीगढ़  में  श्रगर  कोई  जा  कर
 देखे  तो  पता  चलेगा।  में  समझता  हूं  कि  चौधरी
 साहब  ने  उसका  प्रयत्न  किया  है  और  एक  श्राबज़  बेर  कल
 भेजा  है।  लोगों  में  इस  से  बड़ी  खशी  हुई  भ्रौर  लोगों  ने
 इस  बात  की  बड़ी  प्रशंसा  की  क्योंकि  चौधरी  साहब
 हमेशा  से  हमारे  साथ  रहे  हैं  और  छोटे  उद्योग  की  बात
 करते  रहे  हैं।  वह  समझते  हैं  कि  गरीब  उसी  से  पनपेगा  ।
 बड़े  उद्योग  से  उस  को  फायदा  नहीं  होगा  क्योंकि  बड़े
 आदमी  हमेशा  छोटे  को  खाते  हैं।  छोटा  आदमी
 उन  के  साथ  कभी  पनपता  नहीं  है  ।

 इस  उद्योग  में  एक  बड़ी  विशेषता  यह  है  कि
 इसके  अन्दर  कितने  ही  पार्टूस  होते  हैं  ग्रौर  वह  सब
 प्रलग  अलग  बनते  हैं।  उन  को  देखा  जाथ  तो
 मैन्यूफैंक्चरर  की  जो  डेफिनीशन  है,  में  नहीं  समझता
 कि  किस  को  मैन्यूफैक््चरर  माना  जायेगा  और  किस
 पर  टेकक््स  लगाया  जायेगा।  एक  तो  ढलाई  करता  है,
 उस  के  साथ  उसके  बच्चे,  उसकी  बीबी  मिट्टी  पीसती  है  ।
 एक  धौंकनी  चलाती  है।  एक  सुबह  से  ले  कर  शाम
 तक  किसी  के  यहां  से  लोहा  पीतल  आदि  सामान  या
 जो  कुछ  भी  कारीगर  या  बनवाने  वाला  देता  है,
 उस  को  ले  कर  आता  है।  उस  के  बाद  में  उसने
 ढाल  कर  किसी  को  दिया।  मशीन  पर  गया,  उसकी
 सफ़ाई  हुई  1  फिर  कहीं  हुड़का  बना,  कहीं  चाभी  बनी,
 कहीं  कुछ  बना।  इस  तरह  से  ताले  का  एक  रूप
 जा  कर  असेम्बल  होता  है  |  वह  कहीं  कारखाने
 वाला  प्रपने  यहां  करा  कर  अपना  ट्रेड  मार्क  लगा  देता
 होगा।  लेकिन  जनरली  हमारे  यहां  जितने  लोग  इस
 में  हैं  वह  छोटे  तबके  के  लोग  हैं।  मुसलमानों  में
 भी  वही  लोग  हैं  जो  कि  बहुत  पढ़े  लिखे  नहीं  हैं  ।

 न  उन  के  पास  कोई  टेक्नीक  है  न  श्रौर  कोई  चीज  है।
 ढलाई  का  काम,  रेताई  का  काम  या  पालिण  का  काम
 ऐसे  ही  लोग  करते  हैं  जिनका  पढ़ाई  लिखाई  से  कोई
 ताल्लुक  नहीं  t
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 यहां  पर  एक  चीज  रखी  गई,  इंस्पेक्टर  ने  जा  कर
 इन  लोगों  को  घेरा  .्रौर  कहा  कि  हम  को  हिसाब
 दीजिए,  हम  चेक  करेंगे  नतीजा  यह  हुभा  कि
 जिस  दिन  बजट  श्राया  उस  दिन  से  लोगों  ने  काम  बन्द
 कर  दिया  ।  इधर  त्यौहार  भा  गया  बेचारों  के
 पास  मजदूरी  नहीं  रह  गई  क्योंकि  व्यापारियों
 का  एक  तरीका  होता  है  कि  इधर  माल
 देते  हैं,  उधर  बिल्टी  देते  हैं।  बिल्टी  लेकर
 बैंक  में  देते  हैं।  वेंक  से  पैसा  ले  कर  मजदूरों  में  बांटते
 है।  प्रब  न  तो  वह  माल  कहीं  बैंक  में  ले सकता  है  कोई  न
 उस  की  बिल्टी  बन  सकती  है  लिहाजा  ऐसी  हालत  में
 उन  लोगों  को  परेशानी  भा  गई

 दूसरी  बात  यह  है  कि  कोई  भी  बिजनेस  होता  है
 तो  उस  में  मैन्युफेक्चरर  की  बात  झाती  है।  हमारे  यहां
 जैसा  मैं  ने  कहा  कि  मेन्युफैक्चरर  उस  में  कहीं  नहीं  भाता
 क्ष्योंकि  वह  भ्रसेम्बल  करता  है।  एक  पार्ट  उस  का  कोई
 थनाता  है,  दूसरा  कोई  भ्रौर  बनाता  है।  ताले  का  ऐसा
 यह  उद्योग  है  श्रौर  में  समझत।  हुं  कि  भ्रलीगढ़  में  उस  के
 सिवाय  और  कोई  उद्योग  नहीं  है  1  इस  के  ऊपर  ही
 यहां  के  लोग  निर्भर  करते  हैं  ।  श्रलीगढ़  में  कोई  जा  कर
 देखे  ,  गली  कूचों  में  श्रौरतें  बच्चे  सब  इसी  काम  में  लगे
 हुए  मिलेगे।  उनके  पास  इस  के  सिवाय  श्रौर  कोई  उद्योग
 महीं  है  ।  चौधरी  साहब  ने  उन  को  विश्वास  दिलाया
 ध्रौर  चौधरी  साहब  का  रेडियो  पर  भी  यही  विचार
 भ्राया  कि  हभ छोटे  उद्योगों  की  सहायता  देंगे।  मै  भ्राफिसरों
 से  भी  मिला।  उन  से  भी  यही  मालूम  होता  है  कि  जरूर
 उन  की  श्रलीगढ़  के  उद्योगों  पर  निगाह  है  शौर  में
 शमझता  हूं  कि  वह  जल्दी  ही  उन  को  राहत  देने  की
 कोशिश  करेंगे  ।

 ग्राप  जानते  हैं  कि  भ्रलीगढ़  में  पिछले  महीनों  में
 एक  रायट  हुआ  |  सब  लोग  पीछे  हो  गए,  काम  नहीं  कर
 वाए,  भूखों  मर  गए  ।  दो  महीने  से  काम  शुरू  हुआ  तो
 फिर  यह  झ्राफत  झ्रा  गई  ।  मैटीरियल  सस्ता नहीं  हुआ
 घह  झ्ौर  ग्रागे  बढ़  गया  पैसे  में  7  जहां  टर्ने  श्रोवरका  सवाल
 है,  वहां  चार  लाख  से  ऊपर  वालों  पर  लगाएंगे  या  30
 लाख  से  उपर  वालों  का  रजिस्टर  मेन््टेन  करेंगे।  लेकिन
 जहां  छोटों  के  भी  रजिस्टर  मेन्टेन  करने  का  सवाल  श्राता
 है  वहां  वह  मसीबत  में  पड़  जाएंगे  1  पढ़े  लिखे  वह  हैं
 नहीं,  कैसे  वह  रजिस्टर  मेन््टेन  करेंगे।  श्रौर  लोग  भी  कैसे
 करेंगे  क्योंकि  हर  चीज  यहां  भ्र॒लग  श्रलग  बनती  है
 प्रव  जैसे  गाड  रेज  है,  उन  के  यहां  सारी  प्रोसेस  एक  साथ
 होती  है।  उस  की  वजह  से  गाड  रेज  उन  पर  हावी  हो
 क्षायेगा  क्योंकि  मैं  ने  कहा  कि  बड़े  आदमी  हमेशा
 छोटे  पर  हावी  होते  है।  कारखानों  का  यह  उसूल  है  कि
 छोटा  आदमी  हमेशा  मैटीरियल  के  लिए  तरसता  है  कि
 मैटीरियल  कहां  से  लाए  हमारे  यहां  तो  वह  रही  स्त्रेप
 ध्वाते  हैं  जिस  से  वह  डाई  बनाते  हैं  या  कहीं  चाभी  बनाते
 है।  तो  जिस  को  कड़ें  में  फेंक  देते  हैं  उससे  तो  ताले
 धनते  हैं  प्रलीगढ़  में  श्रौर  श्रलीगढ़  की  जो  हालत  है  वह
 चौधरी  साहब  को  मालूम  है  |

 दूसरी  जगहों  में  जैसे  ताइवान  है  या  श्रौर  दूसरे
 देश  हें  वहां  बड़े  बड़े  कारखाने  हैं,  उन  लोगों  ने  भ्रपनी
 टेक्नीक  के  जरिये  से  काम  चलाया  है।  हमारे  यहां
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 ले  मैन  हैं,  भ्रभी  तक  वे  उस  बात  पर  नहीं  भरा  पाए  ।  वे
 नहीं  समझते  इस  चीज  को  उन  को  कैसे  कम्पेयर  करेंगे
 कैसे  इस  चीज  को  भ्रोर  डेवलप  किया  जा  सकता  है।
 जब  तक  कि  उन  को  राहत  नहीं  मिलेगी  ?  इस  पर  कोई
 भी  ड्यूटी  भ्राज  तक  नहीं  लगी  है।  एक्साइज  ड्यूटी
 भ्राज  तक  ताले  पर  नहीं  थी।  कभी  उन से  सी  फार्म
 नहीं  मांगा  गया  t  ऐसी  हालत  में  एकदम  से  प्रगर  20
 परसेंट  उन  पर  लगा  दिया  जाय  तो  श्राप  समझ  लीजिए
 बह  जो  छोटे  छोटे  काम  करने  वाले  हैं  वे  कुछ  भी  नहीं
 कर  पाएगे।  गवनमेंट  ने  तो  पहले  ही  इसको  एग्ज्ञम्प्ट
 कर  रखा  था।  तो  मैं  चौधरी से  प्रार्थना  करूंगा
 कि  इस  को  गह  उद्योग  या  कुटीर  उद्योग  मान  कर  इस

 हु
 क््त  देने  की  कृपा  करें  ।  इससे  मुक्ति  मिल  जाये  तो
 को  भ्रागे  काम  करने  का  मौका  मिलेगा  औ्रौर  ब्रागे

 हस  उद्योग  को  और  बढाने  की  कोशिश  होगी  ।  क्योंकि
 झौर  तरीके  हैं.  जैसे  में  ने कहा  कि  मशीन  से  या  श्ौर
 तरह  से  इस  का  डेवलपमैन्ट  किया  जाय  ।  यू  पी  में  यही
 प्लीगढ़  एक  ऐसी  जगह  है  जहां  ताले  बनते  हैं।  बाकी  जैसा
 में  ने  बताया  कि  गाडरेज  है  या  भ्रौर  कुछ  छोटे  मोटे
 कारखाने  हैं।  लेकिन  हमा  रे  यहां  इस  का  बहुत  बड़ा  प्रभाव
 हैं।  लोग  यहां  तक  नहीं  पहुंच  पाये  हें  श्रौर  यह  नहीं  जानते
 कि  किस  तरह  से  इस  का  डेवलपमेंट  करें  ।  उत  का  एक
 पुराना  ढ़र्रा  चल  रहा  है  ।  उसी  तरह  से  ढलाई  कर  रहे +  शोौर  उसी  तरह  से  पंचिंग  कर  रहे  हैं  ।

 एक  सवाल  और  है  कि  ताला  और  चाबी  को
 भलग  झलग  कर  दिया  गया  हैं।  ताले  को  कोई  एक
 घेचेगा  तो  कोई  दूसरा  चाबी  अलग  से  कैसे  बेचेगा  ।
 आपने  ताला  भौर  चाबी  दोनों  को  श्रलग  झलग  कर  दिया
 है  ।  ताले  के  साथ  चात्री  होती  है  प्रौर  चाबी  के
 साथ  ही  ताला  होता  है।  ताले  के  साथ  ही  चाबी  भी  जाती
 है  ।  चाबी  कोई  भ्रलग  से  नहीं  लेता  हैं।  यह  दोनों  चीजें
 एक  दूसरे  के  साथ  जुड़ी  हुई  हैं  ।  फिर  दोनों  को  कैसे
 झलग  किया  जायेगा-यह  बात  मेरी  समझ  में  नहीं  श्रा
 रही  है।  इन  को  अलग  करने  से  इसवेः  व्यवसाइयों  पर
 दोहरी  मार  पड़  जायेगी  1  में  समझता  हूं  ताला  और  चाबी
 दोनों  को  एक  चीज  मान  कर  ही  चलना  चाहिए  1

 दूसरी  बात  यह  हैं  कि  इस  व्यवसाय  में  करीब  2  5-30
 हजार  प्रादमी  लगे  हुए  हैं  1  बहुत  से  श्रादमी  शहर  से  पार्ट
 ले  कर  देहात  में  काम  करते  हैं।  फसल  के  बाद  जब  बहुत
 से  मजदूर  वेकार  हो  जाते  हैं  तो  वे  या  तो  शहर  में  भ्रा  कर
 कारखानों  में  काम  करते  हैं  या  फिर  पार्टस  ले  जा  कर
 शांवों  में  काम  करके  कारखानों  में  माल  दे  जाते  हैं
 ऐसी  स्थिति  में  श्रगर  एग्जेम्शन  नहीं  दिया  जाता  है
 तो.  उसकाबड़ा  व्यापक  भ्रसर  पड़ेगा  और  ग्रभी  जो
 दिक्कतें  हैं  वह  भ्रौर  भी  बढ़  जायेंगी  ।  श्रागे  चलकर  बड़े
 बड़े  कारखाने  वाले  इन  लोगों  को  पनपने  ही  नहीं
 देंगे।  वे  तो  चाहते  ही  है  कि  छोटे  कारखानेदार
 पनप  न  सकें  ताकि  बे  मनमानी  कीमतें  वसूल  कर  सकें  1
 जहां  तक  प्राइसेज  डाउन  करने  की  बात  है,  वह  तभी
 सम्भव  हो  सकता  है  जबकि  छोटे  छोटे  उद्योग  पनपें
 धौर  उनको  राहत  मिले  ।  जैस।  में  ने  पहले  कहा,  ग्राज  तो
 उन  को  मटीरियल  भी  तेज  मिल  रहा  है।  बजट  के  कारण
 ताम्बे  और  पीतल  के  दाम  बढ़  गए  हैं  1  मैं  समझता  हूं
 चौधरी  साहव  की  उन  की  ओर  निगाह  है,  उन  को  हमदर्दी

 *The  original  speech  was  delivered  in  Oriya.

 भी  है  तथा  प्रधिकारियों  ने  भी  प्राश्वासन  दिया  है  कि
 ताले  के  उद्योग  के  लिय  कुछ  न  कुछ  करेंगे  ।

 इस  बजट  के  द्वारा  किसानों  को  कुछ  राहत  देने

 का  प्रयास  किया  गया  है।  जहां  तक  तम्बाकू  का  सवाल  है,
 इस्पक्टर  गरीब  झादमी  को  १७  करने  ही  नहीं  देते  थे।
 गरीब  भ्रादमी  को  तम्बाकू  नहीं  मिलती  थी  7  स्पेक्टर
 किसी  भी  विभाग  का  हो,  चाहे  सब-इंस्पेक्टर  हो  या.
 कोआापरेटिव  इंस्पेक्टर  हो-सभी  मनमानी  करत  हैं
 ये  यह  नहीं  देखते  हैं  कि  गरीब  झ्ादमी  को  क्या  कष्ट
 होता  है।  यह  इन्स्पेक्टर  नाम  का  ऐसा  कीड़ा  है  जो  किसी
 को  भी  पनपने  नहीं  देता  है।  उत्तर  प्रदेश  में  मे  समझता  हूं,
 इंस्पक्टरों  की  वजह  से  किसानों  ने  तम्बाकू  बोनी  छोड़
 दी  थी  1  भ्रब  चौधरी  साहब  ने  जो  कदम  उठाया  हैं  उससे
 उनको  राहत  मिल  सकेगी  i

 चौधरी  साहब  के  मन  में  छोटे  उद्योगों  के  प्रति  जो
 सहानुभूति  रही  है  उसको  देखते  हुए  मैं  श्राशा  करता  हूं
 कि  उन  का  ध्यान  इस  ओर  अवश्य  जायेगा  ।

 *“SHRI  GIRIDHAR  GOMANGO
 (Koraput):  Mr.  Chairman  Sir,  I  will
 speak  in  Oriya  because  Inierpreter  is
 there.  I  will  speak  in  Oriya  to  make
 the  viewpoint  more  clear,

 Sir,  the  General  Budget  for  the  year
 1979-80  has  been  presented  by  the  hon.
 Minister  for  Finance.  The  hon.  Mem-
 bers  in  this  House  have  participated
 in  the  discussion.  J  would  like  to  dis-
 cuss  something  on  the  first  part  of  his
 speech.  The  hon.  Members  of  diff-
 erent  parties  have  given  their  opin-
 ion  indicating  the  impact  of  budget  on
 our  people.  I  do  not  like  to  repeat
 about  the  provision  of  taxes  due  to
 the  limited  time.  Therefore  I  would
 like  to  confine  my  speech  to  the  deve-
 lopment  progamme  chalked  out  by  the.
 Government.  In  order  to  take  up
 developmental  work  in  various  sectors
 Government  needs  more  money.  That
 is  the  main  purpose  to  impose  taxes.
 For  example  we  are  in  opposition.  If.
 we  oppose  the  budget  the  hon.  Mem-
 bers  from  Janata  Party  would  say
 that  the  friends  of  other  side  are  not
 doing  well  to  oppose  the  budget.  Of
 course  most  of  the  hon.  Members  are
 opposing  the  provision  made  in  the
 budge‘.  However  if  we  take  the
 public  opinion  into  consideration  we
 will  see  that  the  general  opinion  of  the
 common  massés  on  the  budget  is  not
 at  all  satisfac‘ory.  People  have
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 Sharply  reacted  to  the  imposition  of
 new  taxes  and  enhancemeni  of  other
 taxes.  So  far  as  the  preseni  budget  is
 concerned  I  would  like  io  say  with
 great  regret  that  this  budget  has
 affected  both  the  poor  and  rich,  sec-
 tion  of  the people.  None  of  them  are
 benefitted.  In  their  opinion  the  pre-
 sent  budget  is  a  great  burden  on  them.
 Bu:  if  we  invest  more  amount  of
 ‘money  in  their  developmental  work
 they  wiil  change  this  ideas  later  on.
 They  can  bear  the  tax  burden.

 Sir,  I  am  happy  to  say  that  the
 firs:  time  our  Finance  Minister  has
 ‘referred  to  the  allocation  of  funds  by
 the  different  Ministries  for  the  welfare
 of  the  Adivasi  people  from  the  various
 sectors.  The  former  Government  had
 taken  a  decision  to  allocate  more
 “funds  through  the  sub-plans  to  the
 Adivasi  areas  from  four  sources  from

 ‘the  year  1974-75,  One  is  from  the
 ‘State  Government  side  i.e.  from  the
 State  Plan  outlay,  the  second  is  from
 the  Central  Government  side  which

 -is  the  central  Plan  outlay,  the  third
 -igs  from  the  central  sponsored  schemes
 :and  the  fourth  one  is  from  the  various
 ‘financial  institutions.  The  amount
 ‘coming  from  these  four  sources  were
 ‘to  be  sent  on  the  developmental  pro-
 ‘gramme  of  the  Adivasi  belt.  Aecord-
 ingly  the  State  Governments  ¢chalked
 out  their  plans  and  programmes  and

 -prepared  their  budgets  and  distribut-
 ‘ed  money,  But  it  is  a  matter  “f  great
 “regret  that  the  money  which  had  been
 allocated  by  the  Centra]  Government
 under  this  head  was  quite  meagre.  It
 did  not  come  to  crores  but  only  to  a
 few  lakhs.  While  I  raised  ques‘ions
 on  the  floor  of  the  House  about  this
 disparities  but  I  got  discouraging  re-

 _Pplies,  The  Government  which  directs
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 the  StateGovernment  to  spend  monéy
 on  tribal  welfate  and  if  Centre  do
 not.give  the  required  amount  to  the
 States  it  will  create  great  discontent-
 ment.  The  State  Governments  feel
 that  the  Centra]  Government  is  neg-
 leciing  them,

 Now  I  would  like  ‘o  say  a  few  words
 about  the  Centre-State  financia]  rela-
 tionship.  Sir,  there  was  a  lot  of  con-
 troversy  between  the  Siates  and
 Centre  in  the  past.  I  am  happy  that
 the  present  Government  has  soly  red
 this  problem.  But  while  we  take  the
 case  of  the  poor  Adivasi  populated
 States,  again  we  are  disappointed  to
 see  the  disparities  in  the  matter  of
 allocating  of  funds.  Here  I  am  remin-
 ded  of  the  population  theory  and
 poverty  theory.  I  hope  both  these
 theories  are  applicable  to  such  neg-
 lected  States.

 Sir,  most  of  the  people  there  are
 Adivasis  ang  are  poor.  It  is  the  first
 and  foremost  duty  of  the  Govern
 ment  to  allocate  more  funds  to  these
 people.  I  urge  this  Government  to

 pay  special  attention  to  such  backward
 adivasi  populateq  States.  I  hope  the
 Central  Government  will  realise  their
 difficulties  and  give  justice  to  them.

 MR.  CHAIRMAN:  So  you  will  con-
 tinue  tomorrow.

 SHRI  GIRIDHAR  GOMANGO:
 Thank  you.

 MR.  CHAIRMAN:  The  House  stands
 adjourned  till  .00  A.M.  tomorrow.
 You  can  continue  vour  speech  to-mor-
 row.

 8  hrs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Tuesday,  March
 3th,  979/Phalguna  22,  900  (Saka).


